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PARLIAMENT OF INDIA 

Tuesday, 8th August, 1950 

The HOllse met at a Quarter to 
Eleven of the Clock 

[MR. SPEAKER in the Chair] 

MEMBER SWORN 
Honourable Shri Chakravarti Raja-

gopalAchari (Madras). 

ORAL AXSWERS TO Q OESTIONS 
Short Notice Questions and Anawers 

RATIONIXG OF GRAM FOR HORSEd I~ 
DELm 

Giani 
Minister 
state: 

G. S. Jlusa.flr: Will 
of ~ood be pleased 

the 
to 

(a) what steps have been taken to 
satisfy the hOrse keepers in Delhi, 
in connection with rationing of grams; 

(b) whether it is a fact that grams 
are easily available in the btack 
market; and 

(c) whether Government have been 
requested by the parties affected to 
decontrol' gram., 

1II.e .• 'n'. of I'ood IIId &_"111-t·· -..-
ar~ (Shd,$. II .• auId): (a) siocks 
ava~ble with the Delhi Administra.. 
t~: ~ ~ ~·mlddle 'of May were 
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utilized for animal rationing only. 
Import of gram and other coarse food-
grains into the rationed area of Delhi 
has since been made free. Besides, 
the bran that is available to the 
Delhi Administration as a result of 
milling .heat is now divert.ed for 
supply to animals in Delhi The 
Delhi Administration wertl prepared 
to import oats, but the horse keepers 
did not show any interest in the 
matter. Government is considering 
the steps to be taken to secure gram 
for Delhi, and I am glad to mention 
that the D.P. Government is releas-
ing 1,000 tons of gram for Delhi 
immediately. 

(b) No such fact has come to the 
knowledge of Government. Anyway, 
it is' not a fact that grams are easily 
available in Delhi. 

(c) Letters have been received to 
this effect. 

Giani G. S. Jlusaflr rose-
Mr. Speaker: I shall call the second 

Short Notice Qaestion also which 
deals with the same subject, and 
then the supplementaries will be 
common to both. 

SHORT SUPPLY OF GRAM IN DELHI 

Shri DeahbaDdhu Gupta: Will the 
Minjster of rood be pleased to state: 

(a) the reasons for short supply of 
gram in Delhi resulting in the total 
discontinuance of the gram supply by ~ 
the Rationing Departmerit for . the 
horses of 'l'ong4W4W In Delhi; . - , 
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(b) the total number of horses 
affected by the discontinuance of the 
gram supply; 

(c) the quantity required per 
month if supply of gram is agalll 
restored on the basis of the scale 
originally fixed by Government; 

(d) the steps taken by Govern-
ment so far, to procure stocks of 
gram required for the purpose; 

(e) whet.her it is a fact that East 
Punjab and PEPSU have not sup-
plied the quantity of gram which 
they were expected to do; 

(f) if 80, what steps ha \'e beL'n 
taken by (iovc-rnmcnt to ob4'in fur-
ther supplies from them; and 
, (g) what is the 'll1l\lltity of gram, 

if any, imported from Puk.tan for 
DI,lhi so fur? 

The 1I1nllter oIl'OOd and Agrtc!11-
ture (Shn It. K. lIunahl): (a) 'rhe 
'nonnally surplus Stat,es have not 
bl'I'n l'xporting grnm th:s YCI\I' dlle to 
damage to the grnJll ('rop. 

(1)) 4,000. 
(c) 16,000 tons per yenr for animal 

rlltioning. 
(d) Out of a total ~urplus of 64,000 

tOllS distribut.ell under the Basic Piau 
for Gram drawn up.in May 1951), 
Delhi wa!! allotk'd 10,000 tons. 
Against this allotment" about 930 
tons only hns heen rect'ived in Delhi 
80 far. The Government have 
requested the surplus States to supply 
gram, but so far 1\0 steps ha.ve been 
taken by these States to comply with 
the rf'qut'!tt. Gmm hn~ been p'aceri 
on the O.O.L. e.nd gram is being im-
ported from Pakista.n. But there ;~ 
no definite infonll·~t'on 88 to what 
part of the gram ,has been rl'oeived in 
Delhi. 

(e) Yes. 
(I) Theile RtRt.l'!I have stated that 

tllp," !',:\" no surplus. The Govem-
mel:t '.: oonaidering the ateps ~ be 
taken to secure the gram required for 
Delhi from tJae S.tea which have 
atoeb aI pam. 

(,) lDtormatioD ia Dot available. 

~ : ';1.- - J"4' -..ft' ~~ 
V'.. ~ 6S ~ ~t,..,; ..!. ~j & 
~ ~ L.SH ~ ~S)t.,. L...S+tt 
~~.1,s J~ ~ ~i '.s.,:; - l1.L. 
~ II, L)l:. L.J~ * u .... 'ptl & 

? ~ ~) ...r.- .i ~ 
[Giani G. S. J[usaflr: As you have 

stated that gram is not available ;n 
De'hi in black market even, then do 
you think the horses living in Delhi 
are :;ubsisting without gram?] 

Mr. Speaker: Order, order. Th·}.t 
is an argument. Does he want to ask 
for any information? 

Shri Deshbandhu Gupta: When 'iid 
(JOVI'rlllllf'nt til';;t come to know th;\t 
this year th(:; gram crop of surplus 
art':!,; was detici~nt and thilt Delhi 
would not be able to get its proper 
quota? 

Shri K. II. )[unshi: The Ba.;io 
Phn fOI' this \'ear was issued on the 
:!14 Apl'il, a;)(l thereafter Govern-
lIil'nt e:nne to meet with difficulties 
over procuring gram for Delhi. 

Shrl Deshbandhu Gupta: \Vhat 
steps were tnken by Government to 
make alternative arrangements to gt't 
supplies from other SoJurce,,? 

Shrl K. II. Kunshi: Government 
have been pressing the surplus States 
to (Jrovirle gmm. 

Shrl Deshb&ndhu Gupta: Do Gov-
ernment believe that the surplus 
States have not declared their ~ur
pluses correctly and th&t, in fact, 
the surpluses are much higher and 
they are in a position to supply 
additional quantity of s,.."m to DcUli? 

Shrl It. K. KDD8h1: It is difficult 
Cor me to say, but they say 'they are 
not in a position to supply. On the 
other hand, it is found that in some, 
parts of those States gram is found 
in surplus quantities. 

ShrI Dallbbllldhu Q.apta: What is 
the effect of O.O.L. on the 'supply in 
Delhi? Is it a fact that O.G.L. 
makes no clifIenmoe .. ~e b!16JD 
imporfied from Pakistan eanDot reach 
Delhi except througb Putijab wldeh 
is not permitted? 
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Shri K. M. lIunshi: I don't think 
that anv aram which has bcen im-• <> t ported under O.G.L. has 80 Lar come 
to Delhi. That is my impression. I 
have no definite information on the 
point. 

Shri Deshbandhu Gupta: But have 
GOYel'lll1lt'nt suggested to the Punjab 
GoyerllllH'llt that in the case of ,my 
gram pllrchaf',co in Pakistan for pur-
poses of Delhi there shou·id be lJO 
restriction placed on its mowma~lt 
to Delhi? 

Shn K. M. Kunshi: ~o one has 
approacheo Goyernment with the 
request that they should buy that 
gram and make it available in Delhi. 
S.o the question does not arise. 

m; q)f~ ~TU: ~ lJ~ -ncr ~~ 
~ ~ fit; iT~ ~ q';;mr 1i ~ ~T 
'VIT lft\;f..~ 'fT, ~~ ~ ~~ "' iTlIT, 
arh: ar~f'T ~T q';:;rTiI" 1i "i~ <lf1q-Tr~lf) ~ 
q-m '<AT lf~ ~ aiR ~ ~ q'\jffif 
~c m~ cF lfrio *rTlfT;:;rT ~iifiCfT 
~ ? 

[Seth Govind Das: Is it not a fact 
that last ,rear huge quantities of gram 
were available in Punjab, a part of 
which deteriorated and as yet the 
traders of Punjab have got hUgd 
stocks of gl'am and this can be im-

, ported here with the help of the Gov-
ernment of Punjab?] 

Shri K: M. Munshi: As regards the 
first part of the question, I can only 
say what I heard on the floor of this 
House, that there was a lot of gram 
last year in Punjab but it did lilt 
find its way to other parts of India. 
So far 8S this year is concerned, the 
information which has been supplied 
to the Government of India is that 
there are several parts of Punjab 

. where there is hoarded gra.m. 
Bhri BIm&&8lngk&: Is it notl a fact 

hat if gram is imported direct from 
Western Pakistan and booked t.o 
Delhi, the East Punjab Government 

seize it and no permission 
- ould be neeeasary? 

Shn K. K. Kanshi: The Punjah 
Government has a right to impose & 
ban on the export of their gram, but 
no such case as the one lfIentionl:l~i 
by the hon . .\Jember has been brought 
to my notice. But I think if gram 
is oirectly despatched from Pakistan 
to Delhi, no qu~stion of pet'mit ran 
arise. 

~ ~ 0 ~ 0 ,,1:(11': 3f'lfT ~ 
arrrrorw ~T;l ~T ~ iTCffl' ~ 

~ ~ ~ 

~ 1i ~ ¥ir fit; m;l ~<@CIltij 

~ <ft, ~~ ~ If< ar);:;r'T ~ ~ 
VfT 3fT;l 'fiT ~ ~ ~ ~ I 

~~ ~ ~fit;~cF~ ~~
~ ~., crorr m1fe ~ ~ ~ 
rnT? 

[Shri M. L. Gupta: The hOll_ 
l\Iinister while answering the ques-
tion of Shri Deshbandhu Gupta had 
stated that as no olle approached r.he 
Government so the question of im-
porting ·gram here on O.G.L. does 
not arise. r s it necessarv for the 
people to a pproach the dovernment 
in this respect, otherwise the Govern-
ment would not look into the mat~r 
on her own liccord?] 

Shri K. K. Munshi: Unless 'my 
merchant comes and says that he 
wants to import gram from Pakistan, 
how is it possible for Government to 
announce to the whole world that 
anybody can bring gram from 
Pakistan? Once a. commodity is put; 
on the O.G.L., everybody knows that; 
he can import it into India freely. 

P&Dd1' Thakur Du Bh&rpvr.: Can-
not the Government themselves hu," 
gram from Pakistan and import i • 
into Delhi? 

Shrt 1[. K. KauII!: So far gram, 
is on the free list of Pakistan, '\Dd. 
therefore it is not advisable to haft 
Government to Government wan. 
actions. 
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~ ~IIA .: ~ ~ iffiI' 
~ t fit; f@ft ~ amrmr ~ ~ ~ 
qt ;r-rr an;,prorr t ? 
l Babu RamnaraYID Singh: Is it a 

fact that 11 ban has been imposed 
preventing gram from being imported 
bere from districts neighbouring 
Delhi?] 

Shn It. )(. )(1IIl8hl: There were 
two killU8 of bani!. Oue was the ban 
imposed by Punjab. Pepsu and other 
Governments on the export of gram 
outside thdr t;tates. The other wa, 
the ban imposed hy the Delhi Ad-
minif;tration preventing gram from 
eomillg ill £rolll outside. But the 
latter ban hils ~)(' "; 1·('Hlo"ed. 

Shn Tyagi: Whl'n WItS th.~ scarcity 
of grRm in Delhi bronght to the notice 
(If thc ~finistry? 

Shri E. )(. )(unshi: Almost from 
the time thl1t I took office. 

Shrl Gautam: Wh\" did not· nov· 
enml£'lIt tl1kl' suitabie ~tep" before 
the fOtlgawalaR went on strike: 

Shri ]t. )(. Kunahl: Government 
took 1111 !;t .. p" which were within theil' 
power to indu('e the surplus Stat;'" 
to pn.-t with thf'ir grnm. 

Shrf Oautam:' l\[~' qll('~tion is: why 
",'Nt' not th(,~11 st.,ps taken hefore th" 
"tl'ikf' took plnC'e? 

Shri It .•. 111UI8hi: It is . ,ot 
correct to say that, because steps 
were taken, as I said, right from the 
20th of May, 1950. This matter has 
been engaging the attention of Gov-
ernment ever since that date. But 
the difficulty has been that it is very 
difficult to induce the surplus States 
to part with their gram. 

Shri Tyagi: May I know if it is a 
fact that the proposal to purchase 
gram from outside was shifting from 
one office to. another and that the 
sallction of t.he Finance Ministry 
took a lot of t·ime in coming? 

Shri E. II. )[UDBhi: It is l~ot 
eorrect to SAY so. Government are 
taking steps: but. the first question 
is to' induce the surplus States to 
part with their gram. 

Shri Deshbandhu Gupta: Is it a 
fnct t·hat Delhi is surrounded on all 
sides by surpllls ~:aates like U.P., 
Punjab and Pepsu and in view of 
this, have Government considered the 
desirability of removing the re"tti·}-
tions plared on free movement of 
grnm from these ,treas to Delhi? 

Shrl It. )(. )[unsh.i: This question 
alo~ with ot.hers i!'l under considera-
tion of Government.. 
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PARLIAMENT OF INDIA
Tuesdayy 8th August, 1950

The House m et at a Quarter to
Eleven of the Clock

[M r. Speaker in the Chair]

QUESTIONS AND ANSW ERS
(See Part I )

11 A.M .

SU G A R  CRISIS EN Q U IRIN G  A U 
T H O R IT Y  B ILL

The Minister of Food and Agricnl- 
tore (Shri K. M. Munshi) : I  beg
to  move for leave to introduce a
Bill to vest an Enquiring Authority with
certain powers.

Mr. Speaker : The question is i 
“  That leave be granted to in

troduce a Bill to vest an Enquiring
Authority with certain powers.’ *

The motion was adopted.
Shri K. M. Munshi : 1 introduce the

Bill.

MOTION R E  : BENGAL
SITUATION—

Mr. Speaker : W e shall now proceed
with the further consideration o f  the
following motion m oved yesterday by
i>he hon. Shri Jawaharlal Nehru :

“ That the Bengal situation with
raferauca to the agreement bewteen

the Prime Ministers o f  India and
Pakistan signed on the 8th April
1950, be taken into consideration.’ *

W e shall also consider the am end
ments which are before the House
But before we begin the discussion,
I  would again appeal to hon. Members
to  be brief. I  find a large number o f
hon. Members, who are anxious to,
speak on this motion. Therefore, I
think I  must place a time-limit o f
fifteen to twenty minutes at the most.
Even then, I  am afraid it will not be 
possible to satisfy all.

Shri B. Das (Orissa) : Yesterday we
were considering the poignant situa
tion in East Bengal and in India owing
to the harassment o f  the East Bengal
Hindus. I  was trying to assess the
malaise o f  the Pakistan Government
and people. I  was trying to  analyse
the reason for their repeated haraao î 
ment o f  non-Muslims, whether it be
in West Pakistan or in East Pakistan*
I  came to the conclusiou that it is an
econom ic malaise which Pakistan is
suffering from. Pakistan is one o f
the youngest sovereign States in the
world and as such it could not adjust
itself to the new conditions. _So
it wanted to  grow on its feet b y  trying
to  exploit the resources o f  its non-
Muslim citizens under the guise that
Pakistan is a Muslim State and there
fore no non-Muslim has any right to
live there or possess weadth there
I  pointed out yesterday that this me
thod o f  appropriating unproduetive
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wealth will not help the Pakistan 
State to become a prosperous sovereign 
State. I  was going to develop the 
point that the Government o f  India 
should send a Peace Mission to  Pakis
tan. I  baaed m y suggestion on the 
partial success o f  the Nehru-Liaquat 
Pact attained thus far.

I repeat m y suggestion. I f  tension 
has been removed, if  the situation has 
been eased and is at present a little 
better, then why sliould not we carry 
it a stage further ? I suggest that the 
Peace Mission should be led by my 
esteemed and revered friend, Shri 
Rajagopalachari, because all his life he 
has been devoted to the bringing about 
o f  unity and harmony among Hindus 
and Muslims and a reconciliation o f the 
two viewpoints. He will be an ad
mirable leader to lead a dc^putation o f  
Indians to discuss with tlu; Pakistanis 
why they should arloj)t means o f pro
ductive wealth ; why they should join 
hands with India to d(‘velo]) the 
natural re8(>ur<(‘s o f Pakistan and 
In<lia, so that both the* eountries will 
become prosperous am I go hand in 
hand and maintain the sovereignty 
o f  Asian nations and pnvi'nt the 
Western hloes led hy IJ. S. A. tryirig to 
divide us or trying to (‘stahlish air, 
naval and armament basts in Asian 
countries. I should think that such a 
Peace Mission is possible.

But before that, tlû  Pakistani headers 
and publieomen should givi  ̂ up their 
idea o f  robbery and theft, the idea 
o f  taking away the ]>rt>pv rty o f  non- 
Muslim citizens as if non-Muslims are 
not human beings. One would have 
forgiven them for what they 
did in Western Pakistan, because that 
was the begiuuiiiir and the early stage 
o f  their Independeme. At such a 
time, wo human b('ins/s -as much as 
nations— do make mistakes.

It h?vs been unmist \kably and syste. 
m iticiilly <ioTuonstrated, as my friend 
D p. Syama Prasad Mookerji'e pointed 
out yasterday, that tlie (Jv)vernment 
asii the pv^ople o f  Pakistan are not in a 
m >>d to develop the economic wealth 
o f  th 'ir  country by right methods. 
Lcu ting tl:e property o f the Hindus
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does' not increase their per capita 
income : it does not increase their 
national income nor does it add to 
their productive wealth. W e with 
our ancient culture, with or tradition, 
with the leadership o f  the Prime 
Minister o f  India, Pandit Jawaharlal 
Nehru, do not want to appropriate the 
properties o f  others. So, we are the 
right people to send a Mission ta  
Pakistan. As I  said yesterday,
I  am against referring this matter to  
the United Nations. Let our Peace 
Mission go. Most o f  .the C abinet. 
Ministers o f  Pakistan have been our 
personal friends in this House or the 
other House. I can claim m any 
friends among them, though I  do not 
know whether I can' call them m y 
friends today. W e should develop 
this api)roach to the problem, whereby 
once and for all we can remove this 
exploiting instinct in Takistan people 
and the Pakistan Government.

Much was said yesterday about the 
rehabilitation o f the East Bengal 
refug(“es. Whether they are 31 lakhs 
or 51 lakhs as Dr. 8yama Prasad 
Mookerjee put it yesterday, the fact 
remains that it is a vast problem. 
It has ( ften been said here and outside 
that the Minister o f  Rehabilitation 
should not sit in Delhi ; he should have 
his office in Calcutta as well. It is 
most unfortunate that crates and 
crates o f  disposal goods in clothings are 
lying in the open exposed to the sun 
and rain, or moth-eaten on account 
o f  the laxity o f  the Defence Ministry, 
or the Rehabilitation Ministry or the 
Ministry o f Industry and Supply. I 
liope the Government o f India will at 
least unlock them now and distribute 
them to the half naked people o f 
East Pakistan ^^ho have come to our 
unfortunate land. This is a sugges
tion which has been made by so many 
leaders and from so many quarters.

Before I conclude I want to make 
two or three points for the considera-^ 
tion o f Government. The Minister o f 
Rehabilitation will make every en
deavour to see that the refugees from 
East Bengal who have come to our 
side are resettled together on reg-
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ional basis. A t present I  find them 
being dispersed to  the different pro
vinces. Secondly, the Government 
o f  India should appoint a high-powered 
commission on rehabilitation. R e
settlement o f  so large a number o f  
people cannot be left to be done 
spasmodically, as happened in the 
case o f  migrants from West Pakistan. 
Social and moral factors are not to be 
tom  asunder. The third point is the 
climatic condition which has already 
been referred to by Dr. Mookerjee 
yesterday. The East Bengal people 
do not like West Bengal ; they do not 
like Orissa. Much less can they be 
resettled in Mysore or Rajputana, be
cause they arc accustomed to an en
tirely different mode o f life. They 
love fish and rice and they live in 
water almost. •

These are some o f the points I have 
to make. I do appeal to the Govern
ment o f India and to the House to 
work toi^othor on this matter so that 
we can co!ivi?ice Pakistan and make 
her work for her economic prosperity 
so that sho need not have recourse to 
loot others’ properties thereby creating 
permanent economic distress both in 
India and in Pakistan.

Shri Syamnandan Sahaya (Bihar) : 
W e have discussed now for four days 
two important questions relating to  oup 
country. The first one related to our 
foreign policy, namely the Korean 
situation, and the unanimity that was 
displayed in this House over that 
matter did to me at any rate, exhibit 
that the core o f  the nation was sound, 
because I believe that if  there is 
complete unanimity between the 
Government and its people on its 
foreign policy it shows that the nation 
is prepared to withstand all difficulties 
and stand by the Government.

Similarly, we have noticed an 
amount o f diversity, or if  I  may use the 
term, variety, in the discussion over 
this home p/oblem, a ,a  I call it— call 
it the refugee problem, call it the eva
cuee problem, call it the Bengal situa
tion if you like. On this problem a 
certain amount o f  diversity o f  opinion 
has been expressed. It  again, i f  you

will permit me to  say so, is indicative' 
o f  the fact that the nation, both on i- 
side as well as through its representa
tive in this House, is alive and con 
scious o f  the situation. It  shows th at 
the people are not static, but they are 
dynamic. But, i f  they are critical 
o f  the actions so far taken by Govern
ment in this direction, permit me t o  
say, that it should not be construed as 
indicating that they are unappreciative 
o f  what the Government have done 
so far. I  feel that it only indicates 
that the nation both outside and in  
this House wants more to be done^ 
very much more, and above all it  
wants an objective to be set and that 
objective to be pursued with a very  
firm policy.

India has been sore over the parti
tion o f  the country. I  do not know 
whether it would be in the fitness o f  
things to say or interpret others^ 
minds in this House, but I make bold 
to say that even the hon. the Prime 
Minister must be sore over this parti* 
tion. What followed in the wake o f  
that partition has also been causing 
immense distress. The tragedy is that 
it seems to be unending, and the ex
pression o f  oi^inion, sometimes irrita
tion, is only expressive o f  the fact 
that the situation is really becoming des« 
parate. I  would submit therefore 
that the discussion in this 
House both by the Members and the 
Governent must be construed in this 
light. It requires understanding and ap
preciation o f the other man’s view point 
and if  the discussions are conducted 
in this light I have no doubt that it 
will bring very good results. Who* 
does not know that much that might 
have happened in this country was  ̂
prevented by the Father o f  the Na
tion after the partition •? There is no* 
doubt also that much that might have 
happened in recent times has been 
prevented by the hon. the Primo 
Minister and his Government, includ
ing the State Governments. But, I  
muit oxpress my apprehension and I  
must state it quite frankly— I shall 
not be fair to the House or to the 
Goverimient if I  did not do so— 
that i f  really conditions continue as- 
the\' are continuing it will drive the
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peoples o f  India into desperation and 
I  am doubtful whether even the 
Governraent o f  Prime Minister Nehru 
will be able to check the surging 
tide o f  desperation, that has already 
rison very high. I submit, 1 am saying 
these wordb not in a spirit o f  criticism : 
I am only trying to do my duty by 
the Government and by this House in 
trying to express what I have felt 
and noticed during my discussions 
and talks with various elements in 
th is country, including the refugees.

The inhabitants o f  Pakistan, both 
Hindus and even some Muslims, ask 
themselves the question “ W hat have 
we done to deserve this fate ? Did 
we ask for partition ? Was our con- 
aent sought when partition was made ? 
Were we really immovable property or 
-chattels that we were partitioned off V* 
But they also say another thing. They 
«ay “  Even if it was necessary in the 
interest o f  the motherland that we 
should be separated, have we no 
claims on the consideration o f  the 
‘Government o f  India ? Shall we be 
just left out because we now belong to 
a foreign country V  I submit India 
fias to answer these questions. Whether 
we liked it or not, and although it 
was not comtemplated that millions o f 
people will come back to India from 
•the different areas o f Pakistan, but 
they did. Therefore it stands to reason 
that this matter, although extremely 
difficult, has to be tackled. It cannot, 
I submit, be left merely to the de
cisions taken unilaterally by one party.

There is another very poignant situa
tion in the consideration o f  this subject 
and that is this. It is not only the 
Hindus who did not want separation or 
Pakistan but even those Muslims who 
<iid not want Pakistan that are suffer
ing. Can we even after a hundred 
years from now forget the condition 
o f  the Khan brothers in Pakistan ? 
Shall we content ourselves by just 
saying “  It  is their home poUcy, 
what can we do ?’ * I  know <ind I  repeat 
that there are difficulties in the way. 
But I cont-end also that we have to 
find a solution for these difficulties. 
Tf we do not, the difficulties I am 
Afraid will solvo tht^mselves.

W ith regard to  the Indo-Pakistan 
Agreement I  do not know whethw I  
am competent or will be justified to  
discuss the philosophy o f  it. B ut 
there is one thing which I  would like 
to  submit, namely, that it has been our 
ideology and culture to espouse the 
cause o f  the suffering and the weak, 
Gandhiji staked his life in South 
Africa in order to save Indians from 
dishonour. I  do not base my con
clusions on anything that I  have heard 
outside. I have gone through, even 
recently, the speeches delivered by 
members o f  the Government on differ
ent occasions with regard to the 
treatment meted out to minorities in 
Pakistan and on that basis I  feel I  
have no difficulty in coming to the 
conclusion that the minorities in 
Pakistan are not living with honour. 
Whether they shall do so tomorrow is 
another question. I  ask, will th^ 
land o f  Gandhiji tolerate such dis
honour to such a vast number o f  
people, crores o f  them ? I f  we feel 
our incapacity or our inability to 
secure redress let us say so. I t  has 
been taught to us that in difficult 
conditions there is nothing like ac
cepting your difficulties. But at no 
time shall we justify or even i^ o r e  a 
wrong or would say that what is done 
or has been done can be supported on 
any grounds. It  appears to some o f  
us that probably what is troubling 
us is not troubling others. The stories 
which are related day to day by  pw ple 
who come out from East Pakistan 
trouble our heart, and I have no 
doubt that it must be troubling the 
Prime Minister’s heart also. For 
some time perhaps it may be expedient, 
it may be politic for the hon. the 
Prime Minister to support the case 
o f  necessity, but I have no doubt that 
Pandit Jawaharlal Nehru— \ îth the 
heart o f Pandit Jawaharlal Nehru— 
^vill never be able to tolerate it for 
long, and much less will he do so as the 
successor o f  Mahatma Gandhi. I  am 
reminded o f  an instance after the 
partition. A t one o f  the meetings 
o f  the C!on8tituent Assembly we de
sired that Mahatma GandM should 
come and bless the House on a certain 
i^nportant occasion and we wrote out a 
letter o f  request and handed it over to
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he Chief W hip. As the hon. the 
Prime Minister was not in the House 
he took it to  the hon. the Depnty 
Leader, Sardar Patel, and Sardar 
Patel said “  We have tried our best, 
but we have failed. Let these young 
men try now To that request 
Mahatma Gandhi said “  My place on 
that day is in Noakhali, not in India 
These Words indicate what was the 
feeling o f  that great leader, the 
Father o f  the Nation towards our 
brethren in Pakistan.

I will not take your time as I have 
not much to say on the point whether 
the agreement has succeeded or failed, 
considering the approach and the 
circumstances in which the agreement 
was made. Let us say and admit that 
for a time it was able to create a 
better situation in both the countries 
which had really become very very 
difficult. That at that particular time 
the agrreement was able to ease the 
situation for a time, cannot be denied. 
I f  that was the only object or achieve
ment o f  the agreement, I might 
be permitted to say that we have not 
marJe any good score by the agree
ment.

Ill order to consider this aspect I 
will not take any information that I 
might have either from the Press or 
even from Members who have spoken 
in this House before. I have got 
two authentic documents in front o f me, 
one being a note o f the Ministry o f 
External Affairs and another the 
answer given by the Hon. the Prime 
Minister to Mr. Kamath. It is not a 
very long document, but even so, I  
shall not read it as it will take your 
time, Sir. I shall just draw pointed 
attention to one or two matters. The 
note says :

“ So far as 'W est Bengal is con î 
cemed houses in iu*ban areas are 
being restored to the owners im
mediately on their return. Out o f
22.000 Muslim industrial employees,
9.000 have been re-employed. No 
exact information is available as to  
what percentage o f  migrants who 
have returned to East Bengal have 
got back their properties or other
wise have been rehabilitated.”

I f  I  am not mistaken, our Minister 
Mir. C. C. Biswas and the Minister on 
the other side, Mr. Malik are working 
together and spend most o f  their 
time together. I f  there was a n y  
information available would it not 
have been possible for Mr. Biswas to 
secure that from Mr. Malik ? I , 
therefore, come to the conclusion th at 
there was not information enough to be- 
given and i f  there was anything it 
was not worth being given to us. The- 
note also says :

“ Many reports have been received'
to show that large-scale requisi
tioning o f  houses in urban areas stilt
continue.”

I  would like this information to be- 
weighed against the previous informa
tion, which I have conveyed to you, 
that so far as West Bengal is con
cerned, the houses in urban areas are 
being restored to the owners imme
diately on their return. “  Reports 
have also been received that in rural 
areas o f East Bengal houses and lands- 
have been forcibly occupied by the 
refugees ” . This explains the East 
Bengal situation.

Then, there is another indication. 
The not' says :

“  Exact information is not avail
able about the number o f places o f” 
worship damaged or destroyed or 
otherwise defiled in East Bengal

This could not have been in thou
sands ; at best it would be in hundreds. . 
Could even this information not be 
supplied by the East Bengal Govern
ment ? I conclude that there is a 
definite attempt at not placing facts 
and if there is no information and no 
fi<4ures supplied, we have to take it 
t*);it they are not worth being placed 
before India.

Then, I  come to the subject o f 
abducted women. You will be sur
prised to hear that the Belief Com
missioner o f East Bengal stated that 60 
reports have been falsely made- 
I  am exceedingly sorry at this state
ment. Whatever might have happened, 
to whatever degradation or depths of*
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Ignoring; the Refugees might have 
faUen, one thing remains ontstandii^ 
that they have maintained their 
religion and their dignity and 
woi^d not go down to the extent 
o f  making false reports that their 
wives or daughters had been taken 
away. Such reports could not be false
ly made. Out o f sheer shame some 
people might not have sent a report at 
all. But to say that 50 cases were 
absolutely false and this statement to 
oome from the Relief Commissioner is

• appalling to put it very mildly.
We oa our side have been able to 

reoovcr as many cases as ucre reported 
and wore traceable. Then.' is one i)oint 
which, I thiak, still requires eonsi- 
deratiori and that is with regard to the 
diflTerent stcvjis that hav(‘ Ikumi 
ted to taken and with which the 
hon. the Primes Minister dfx-s not a;^ree. 
The thre(i sii .̂i,^\stions ?nade are: We
must, if n(>cessary even l)V a eonfliet 
try  and })n?vent what is h.i|)p(*!iirij' to 
the minorities in Kast Hen^ âl. Phe 
second is that if th<‘ Hindus eo?ne away, 
let the Pakistan (ioverfuucMit (u‘d(‘ the 
necessary t 'rritory to n hahih’tate and 
settles the (X'ople who cohk' h(‘re. 
Thirdly if nothinir is ()osy.ihl(‘ , have an 
exehanL'c' o f ])opuIation. All thesi* three 
8Ut?^('8tions are dinieuit o f  aehieve- 
ment, I know, Ix^eansi' there is a 
third party involved in it-, that is, the 
Pakistan (Jovenunent and th(*y niay 
not agrck' to any o f tiu'se. In fact 
they will not as they do not want 
exehango o f f>opiilation. May I ask 
thou what is the objection to j:;ettin^» 
back to India those Hindus who are 
still left in Pakistan, provided the hon. 
the Prime Minister is convinced that 
the conditions there an* such that no 
member o f  the minority community 
can live there honourably? The Prime 
Minister mtvdea bold and, pardon my 
saying so, a bold statement when he 
said that he believed that Hindus 
will still live in Pakistan.

W hat I desire to submit, before I 
resume my seat is, that whatever else 
the Pi'ime ^linister may do he may 
carry on the pcace negotiations as he 
has been doing—it is a laudable object, 
it  expresses his faith, his sincerity and

his genuineness and it raises the coun
try ’s position very much indeed— but 
let him not for the sake o f  humanity, 
for the sake o f  the Hindu brethren in 
East Bengal, come to this conclusion 
that the Hindus in East Bengal can 
still remain honourably. My own feel
ing is that if we do not show a little 
grace in trying to brintr them over to 
India, they shall come all the same and 
then we shall be saddlcfl w ith difficul
ties nil wary and unprepared and per- 
ha])s such that Wi m iy  not be 
capabh^ o f nueting w ith sufldenly. 
I submit, therefore that this is a vital 
problem which deserves very serious 
consideration and it cannot in my 
opinion be brushed aside on the ground 
o f  beinî  ̂ a matter o f foreign policy 
or anything else.

Shrimati Sucheta Kripalani (Tttar 
Pradesh) : As I rise to speak on 
this motion, I am remindefl o f  the days 
four months back when news started 
pouring in from East Bengal about the 
persecution o f the minorities there. 
We were all greatly perturbed and 
all o f us started searching for a solu
tion o f this ever-recurring problem. 
We held innumerable meetings, innu
merable discussions ; all sorts o f solu
tions were proposed and all that 
culminated in the Indo-Pakistan Pact. 
Many welcomed this pact. Some o f  
us were sceptical about it ; others 
even doubted the benefit o f  the pact 
but whate\er be the views that the 
people held, the country as a whole 
decided to give the pact a fair trial. 
Four months have passed. I think 
sufficient time has passed to enable 
us to assess the working o f  the pact.
I do not want to minimize the benefit 
that has accrued from the pact but 
let us analyse and see what for this 
pact was entered into ? The chief 
object o f  the pact was to give security 
to the minorities in their own terri
tory. We wanted to make the mi
norities to look to their ow n Govern
ment for protection and not to the 
Government o f  the neighbouring state. 
I f  this chi* f̂ object failed, then there 
was a subsidiary object, and that 
object was to facilitate the migration o f  
the minorities to the oil er territory. 
What have weseen in these four month
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I have gone again and again to  ihese 
poor people o f  Bengal. I have 
actually met many o f  them who have 
<5rossed the border. When I first 
went there the people who came into 
our country were absolutely in a ragged 
condition; they were harassed, molested 
in every possible way. After the pact,
I went there and I  saw that they were 
•coming back with their little belong
ings, their chattels, bullock carts 
with some little household goods. 
When the tension was eased the situ
ation did certainly improve but as 
far as the chief object was concerned, 
that is, giving security to the minori
ties in their own territory, that has 
not been achieved.

Many people have visited East 
Pakistan. Newspaper reporters have 
gone; many eminent Indians have gone. 
W e have "both official and non-official 
reports as to the conditions prevail
ing in East Pakistan. All that we 
can say is that the conditions are 
better ; but the conditions are not 
such that people can live there in peace, 
in honour and safety. Even the hon. 
the Prime Minister said yesterday, 
that the security conditions are not 
Bu- h as people can live there.

Yesterday, there was a report in 
the newspapers that houses are being 
requisitioned in large numbers. What 
is the meaning o f this ? I f  Pakistan 
is sincere about the minorities, if 
Pakistan docs want to extend protec
tion to the minorities, no house should 
be requisitioned. W o have good 
information that even houses in 
which people are living have been 
requisitioned. Today, I  h ive received 
information from a friend o f ours, 
who is also known to the hon. Prime 
Minister, Dr. Jeevan Ratan Dhar o f 
Jessore, who was trying his level 
best to stay there— that his house 
has been requisitioned. I f  Pakistan 
follows such a policy, how are we to 
believe in their sincerity to render 
protection to the minorities.

I  have myself during the last two 
months o f June and July toured 
extensively in Bengal and Assam— 
m yself and at least three Members 
o f  this House. W e have seen and

spoken to thousands of refogees 
literally. W herevw we went, w© 
asked one question, ‘'Are you prepar
ed to go back after the Pact ? 
don’t you go back ? What is the diffi
culty ? W hy are you staying in the 
camp and undergoing very great 
suflFering V* Each and every one told 
us, “ W e are not prepared to go back ; 
kill us; give poison to the whole family; 
we shall not go back” . Then we 
asked some o f  them, “ Did not any 
o f  you try to go Many o f them 
said that they did go back. There 
were no officers to protect them in 
the villages, but the people there 
taunted them saying, “ W hy have you 
come back ? did you not get any food 
to eat ? and so you have come back” i 
That is what the people told us. They 
are not educated people ; they are not 
leaders o f the community, but they 
are ordinary peasants, artisans, 
cultivators and the like. One thing 
is obvious that the minorities find it 
very difficult to stay there, and the 
exodus will continue.

It is true that the exodus is less and 
fewer people are coming. I do not 
want to get into the controversy 
about the figures as to how many are 
going and how many are coming. 
Yesterday, the hon. Prime Minister 
and Dr. Syama Prasad Mookerjee 
enlightened the House a lot about it. 
Let us take an overal picture. W hat 
is the net result since 1947 ? After 
the partition, 60 lakhs o f  people 
have come from West Pakistan, ^ e  
West Pakistan Government has 
practically liquidated the minority 
problem. Very few people are there. 
Some o f us were fondly hoping that 
this applied only to West Pakistan 
and East Pakistan will remain safe. 
But, many who were wise among us 
said, wait and see; a time will come 
when the same thing will happen in 
East Pakistan. What has been hap
pening in East Pakistan ? Since the 
days o f Noakhali, there was a small 
stream o f  people trickling into 
India. There was a big spurt a few 
months after the partition : not imme* 
diately, but a few months after. 
They came as a consequence o f  riot 
and disturbances. In that influx x
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lakhs o f  people came, ^ e n ,  we hare 
the second influx in March. There 
is dispute about the number. The 
number is no less than 40 or 45 lakhs. 
So, today, India has got a refugee 
population o f one crore. I  want to
ask you a very practical question : 
ha,ve we got the finances to rehabilitate 
this one crore o f  people ? During 
our tour in Assam and Bengal, we 
asked highly responsible people 
when this exodus will stop. They 
told us, “ No, we expect more people 
to  come; at least 60 lakhs will come.”  
This was the opinion o f  responsible 
people and that is also the conclusion 
that we came to from our observa
tions. Then, as regards the people 
who are returning to East Pakistan, 
there is dispute about the number. 
Some people put it at one lakh ; others 
•ay it is five lakhs. Whatever it 
may be, what dififercnce does five 
lakhs make in a total o f  one erore ? 
India today is havinj^ this huge 
burden to look afU*r.

Then, what is the condition o f thes® 
refugees ? Î ĉ t me t(‘ll you a Httl® 
about that. Dr. Syania Prasad 
Mookerjee t )̂ld a good deal about it. 
For some months I liave seen with 
my own eyes the eonHition o f the 
refugees. I have myself run refugee 
camps and 1 am intimately eonneeted 
with this problem though 1 do not 
hold any official position. I know 
the State Covernments and the 
Central Government are spending 
lakiis and crori's o f rupees ; but the 
arrangements are totally inadequate. 
Even in the Ranaghat camp, which 
is a very big camp run by the Central 
Government, the death rate is 10 to 
12 per day. This wiis tho information 
given to us by the officers who are 
running the camp. The child mor
tality in Assam and Bengal is between 
30 and 50 per cent. I am reminded 
of my own experience similar to the 
one recounted by Dr. Syama Prasad 
ICookerjee. Mothers came and wept 
before us and said, lost my child 
yesterday ; I  have lost so many children 
since I  left Pakistan.*’

a ir i SiAhyn (Madhya Pradesh) : 
W hat IB the populati<Hi o f  that cam pf

Shrimati Sacheta Kripalani; (Bano-
ghat) : 35.000.

The general health condition o f  the 
people who come from East Pakistan 
is bad to start with. They were al
ready suffering from mal-nutrition. 
They have not got the stamina that the 
people coming from West Pakistan 
had. They cannot resist for long. 
W e are receiving innumerable applica
tions for aid against T.B. In one 
Centre in Bombay, 400 people are 
asking for assistance against T .B . 
I have got 200 applications from the 
Rajputana refugees asking for 
assistance against T.B. What are 
you going to do and how are you 
going to solve this problem i Let 
us turn to Bengal and Assam. I 
WJll just tell you very briefly the con
ditions prevailing in two o f our re
ception centres. There is one small 
centre at Dauki on the gate o f Assam. 
People are pouring in. It is a very 
small place ; there are no houses. A  
few houses that are there are occupied 
by the refugees. The rest o f the re
fugees are living in the stalls meant 
for the weekly market, the hai: stalls 
made o f bamboos and thin matting. 
It is a very malarial place with a heavy 
rainfall. People have been living 
under these mattings for the last 
three months. Even that shelter is 
denied to them twice a week when the 
market takes place. Then these 
refugees sit in the sun and rain. 
Most o f them are suffering from malaria 
and many o f them are on the point o f  
death. They will die within a few 
months, if  not today.

What is the condition in Sealdah ? 
You know that very well and I need 
not say much about it. In March 
when I first went to Calcutta, I went 
to Sealdah. In June and July, I  
did not go to Sealdah because I have 
not the heart to go there. I know 
when I go there, people expect things 
from me. I cannot do anything ; 
I cannot stand their misery ; there
fore I  did not go. I shall only read 
to you what an American visitor said 
when he went to Sealdah : 
**Simply stunned to see the 
ghastly Bight at Sealdah railwa
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Station. I  forgot for some time that I  
was in any civilised country.”  W e 
also feel like that. I  do not blame the 
w v em m en t ; I  am only blaming the 
atuation. What is happening in 
Sealdah ? People are dying o f  hunger, 
thirst, lack o f  accommodation, leaving 
other things about which other people 
have spoken. I  want to draw the 
attention o f  my friends here to one 
point. Young girls are left unprotect- 
^  for days at the Sealdah station. 
You must have all read in the papers, 
o f  the great scandal tliat is prevailing 
in Calcutta. Girls are enticed away 
for evil purposes and are taken away 
to live shameful lives. When for 
months and days these girls; are left 
entirely unprotected, in hunger and 
starvation, these things are bound to 
happen. 8ee the moral clegradation to 
which we have descended' I do not 
want to emphasise the lack o f  clothing 
which we found evorywJiero. Pandit 
Thakur Das Bhargava was ith me 
iu the tour. He was greatly moved 
bj  ̂this one fa cto i. Wherever we went, 
we found meri and wojuen in absolute 
rags. There was demand for clothing. 
The Govermnent have distributed 
whatev'er they could, Goverjxment 
can go on distributing clo.ii to millions. 
They are doing tlieir best. But the 
problem is tremendous and whatever 
is being done is totally inaflequate.

Failing to get help here, many refu
gees are going back. A very pitiable 
case came to our notice from »Silchar. 
A family was starving for five days. 
Ultimately, the man decided to go 
back to Pakistan. He went to the 
railway station to catch the next train. 
Knowing that this man was returning, 
some people went to him and offered 
him some rice. He was starving with 
his children; but he refused to take 
that rice. He said, “ I have taken a 
vow that I will not take a drop o f  water 
or a grain o f  rice in this country; I am 
going to Pakistan; I  will become a 
Muslim there and live.”  You can 
imagine with what bitterness o f  feeling 
this father who had allowed his chil
dren to starve foi five days, would allow 
them to starve for another day and he 
would not take a drop o f  water or a

grain o f  rice here. I lia t  ig the conditioit’ 
o f  the refugees.

Then again, the dispersal o f  refugees- 
is not taking place quickly enough. I  
know the Governmen* o f  Bengal is 
trying to do their best. I do not desire 
to assign any blame or fault to any 
one. They are all doing whatever they 
can. But it is entirely impossible fo r  
a small government like that o f Bengal 
to look after these hordes o f refugees 
pouring in. Refugees should be sent 
out to other provinces as quickly as 
possible. When we started the Bana- 
ghat camp itwas meant to be a dispersal 
camp where the refugees could be kept 
for a short time to be sent off to different 
provinces. But now the dispersal o f  
refugees has come to a standstill. As 
a result there is accumulation at Seal
dah, at Ranaghat and at other places.- 
What is the average altitude o f the 
different Provincial Governments? They 
think that the burden o f setting these 
one crore refugees is that o f the Central 
Government. They do help a little; 
they take a fe w refugees but while 
doing so they think they oblige the 
Central Government. There is not 
that feeling in this country that this 
is a national crisis, a national problem 
which has to be tackled by the entire 
people. Wherever we went we drew 
the attention o f the people to ^his as
pect o f  the problem. All o f you, wo 
said, have to pull your weight together 
in the matter o f settling these refugees 
otherwise the problem will not be 
solved. This is not Delhi’s responsi
bility alone.

And then, what do we find in the 
matt^*r o f  rehabilitation o f  the refugees?' 
The work o f  rehabilitation is progress
ing extremely slow, and that for various 
reasons. One o f them is that our 
Government has not decided as to 
their policy, whether they should settle 
the refugees from East Bengal. I 
remember in March when we were in 
Calcutta Pvud Shri Mohanlal Saksena 
had come there, at that time some 
three to four lakhs had come, Mohan
lal ji told us that he expected^these 
refugees to go back to Pakistan. Sa 
the proposal was to build border h^t^
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keep them there f6r six months and 
then send the refugees back. W e told 
Mohanlalji again and again, “ D on ’t 
indulge in this kind o f  wishful thinking. 
These people who have come are not 
going back. This is your responsibi
lity and you will have to  rehabilitate 
them .”  But onr advise was not accep
ted hence this delay in starting rehabi
litation work in Bengal. There are 
other reasons also into which I do not 
want to go because o f lack o f time.

I would, howover, like to draw your 
attention to one aspect of the problem. 
When we wore in Assam we tried to see 
as much as wo could. We saw some 
very ^ood relief work, ancl r(‘habilita- 
tion work done there. One was at 
Golapara where a fairly lar̂ r̂  number 
of Hindus as well as Muslims have been 
settled in ('ha{)ar. In tliis arc*a 808 
Hindu and 093 .Muslim families have 
been settled on MiisIifms (‘vacu(‘e laud. 
Those ])(*()|>Io werr (juit<‘ happy. WhiMi 
we askefl tln^m, h o w  th(\v we n* thry 
sai<l, “ We are as we wore in our 
homos, we do not wantanythin^ more” . 
But the:i they askrd, “ What is 
goiu;^ to happ(Mi to us at’trrw ards^ 
That is what worries us now . \VcMh> 
not want to b(‘ thrown out at the cud of 
the y<vir. Where will \w j/oT ’ I want to 
ask you the sarur (pu stiou, what 
art̂  you to do with tlu^n^ 'Un sr
people you hav<> onc<* s(‘ttled, once 
again, are you t(̂  uproot thc tn̂
The })rooess has already starte<l. Hut 
surely, you will liav<̂  to fiinl sonio otluT 
land for them. Hut h o w  is it justi
fied from the ])oint of view of linamo 
even? I would v’lsk, how can in<lia 
afford to do this? Can we afford to 
rehabilitate iuM)])le twico over'

As far as rehabilitation work is oon- 
cerned, on the whole tlû  impression 
that we gathered was that its proirress 
is very slow and its natural c*oUv'<equenee 
is additional hardship for the refugees.

Now, what will be the result o f all 
this? Very largo numbers will die. 
Some will rehabilitate themselves with 
their own efforts. Some will be rehabi
litated by the effort o f  Government, 
And some will go back to Pakistan.

B ut what is the picture in Pakistan? 
In Pakistan, can we expect them to  
live in security? I know it is a diffi
cult task.

It is difficiult to  guarantee security 
there, because it is another State. W hat 
will happen to  them? W e were told 
that the number o f  conversions has 
decreased. But I  can tell you from 
my little experience o f  these people, 
a very large number o f  people will be 
converted. These conversions will be 
called voluntary conversions. There 
the economic pressure and. the social 
pressure are such that you cannot exist 
if  you are a Hindu. I f  you are a 
Hindu, all avenues o f earning are 
stopped. I f  you are a H indu you suffer 
undf'r hundred aufl one difficulties. 
Ultimately what Avill you do? After 
all the body is stronger than the s])irit. 
They will embrace Islam. When I 
\v(‘ut to Noakhali in 194H 1 found prac
tically ninety per cc iit had been con
verted. Then we ])ut forth s])ecial 
efforts to bring them back. Dr. Sy;ima 
Prasad, other j)andits. and Mahatma 
Gandhi, all o f  them issued state
ments to t he effect that wodo not accept 
such conversions. We distributed 
sindoor and Sankha and little things 
for worshipping and brought them 
back. You may ask, “ What does it 
ni;itt( r if a Hindu becomes a Muslim?”  
T am not inys(*if a rclijjrioiis ]K rson: but 
I ccrtaiiily haV(> the stronire.st aversion 
to that sort o f conv(‘rsion. It is tho 
worst ty])e o f degradation and demora
lisation. and I am not pr« ])aied to see 
my peo])](‘ unluced to such degrada
tion and hunn'liation.

So the loFiir and short o f it is tha t 
the exodus will continue to a great 
extent, unless the ]>resent situation 
changes.

Sir, if you will allow me another five 
minutes, I will try to finish. Now, 
what IS the financial implication o f the 
continuance o f this exodus? We can
not formulate our Budget. With 
great difficulty Dr. Matthai form u
lated a Budget, a surplus budget, but 
what has happened to that surplus? It 
has dwindled. I f  in the middle o f the 
year, a huge number o f people come, 
we have to find money for them. I
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was in Bengal a few days back and I 
asked the oflScers, “ Why have not 
your rehabilitation work progressed?”  
The Rehabilitation Commissioner said, 
“ The difficulty is, when we had formu
lated our plans, then came this influx 
and 'that has changed the situation. We 
are busy giving relief all the time. 
WTiat can we do?’ ' The entire plan 
is thrown out o f gear. I f  we know once 
for all what is the population we have 
to support, then we can make some 
arrangements, but if after every two 
years or every six months, a huge lot 
o f people come our economics, ourplans 
are inevitably shaken. The food pro
blem is aggravated. How do we pro
pose to solve it? It is a difficult pro
blem, no doubt. I do not want to
make suggestions which have beer, 
marie others, anrl which arc abhor
rent to our Government. But I want, 
with great humilit}' to ask one question. 
T)o our finance s justify the shouldering 
o f this heavy burden? These unfor
tunate people iicive left property worth 
crores behind. Estiinate.s say that in 
West Pakistan some 4.000 crores and 
in East Pakistan some o,000 crores have 
been h>ft. These ('htimatrs may not 
be correct, but even if we take only, 
half o f it̂  .still it is <•, ti’cincndous amour^t 

y<)!i m.jk(' so]*U‘ .-erious attempt 
to take the propert\' buck, tlicn vou can 
rehabilitate tli^so pcoph with their 
own money, and OovcrJimcnt nc('d not 
spend tnoney on tliat scorc. J,ct ii.s 
concentrate on this one poiiit and try 
for exchange o f Propcuty, on a Govern
mental level. This is a fair demand. 
Why should we always accept refusals 
fronx Pakistan? vSome people say, 
in this socialistic age, why ask for 
property? [n the contt^xt o f present 
social and economic order what does 
property mean? Property docs not 
mean mere amassing o f wealth. Here 
it means food, shelter over your head, 
it means the honour o f your wife and 
daughter, it means education for your 
children. Therefore, let us concen
trate on this one point. These poor 
people, must have something so that 
they may live with honour cand self
respect. We do not want the entire 
people to be reduced to the state o f 
beggars. We do not want them to

die in large numbers. Let us, therefore, 
do what we can. With the utmost 
humility I again and again request the 
Prime Minister and our Grovemment 
to see how best they can salvage this 
property so that with their own money 
our refugees can be settled.

And what is the political implication 
o f all this? It is even more serious 
We are all pledged to a secular, non- 
communal State. That is very dear 
to us. We have fought for it. The 
Congress has struggled for it all these 
years, and we want to maintain it. 
But do you think the non-commun^ 
character, the secular character o f this 
State will be maintained if this exodus 
goes on and continues for years? 
It is not for me to give the reply: it is 
for you to give the reply. I am merely 
posinjz the question.

I am not an expert on international 
affairs but what little I have read o f 
history tells me that internationai 
relationship wherever it is just and 
fair is based on principles o f mutiiality. 
Why has the country been divided 
today? We did not want a division o f 
the cmmtry. The Congress tried its 
level best to pievent the division bû t 
th( re was no response frcm Mr. Ji^nah. 
There was no response from the Muslim 
Lc ai^ue. There was lack o f mutuahty 
and' so the country has been divided. 
Why did Gandhiji die? Nobody had 
^r.^ntcr faith in the unity o f the country 
than Gandhiji. He tried his best but 
h.M) to lay down his life because o f the 
lack o f response from the other side. 
We have to make Pakistan under
stand that for ever this one-sided pohcy 
will not continue. No country caa 
afford to be generous to that extent.
Tht re is a very wise Chinese saying : 
Love your friends : do justice to your 
opponents. That is the utmost that 
any State can do. Be just to your 
opponents but do not be unjust to 
your own poeple.

My time is up and I will finish n o ^
All that I submit is d» your level best 
to stop this exodus. Do not try 
to stop it as it is being done by some 
unimaginative officers by 
rations o f the refugees. A friend o f
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mine asked me at a sumptuously laid 
Imich table, “ W hy are people coming 
here? It is because they can get relief.”

. People do not leave their hearths 
»nd homes, even if it is a broken down 
cottage just for a handful o f  rice. They 
oome here under very great suffering 
and travail. So do not try to send 
them back by stopping thoir rations as 
it is being done in some places. I do 
not want to mention what the places 
are.

There is another very serious poli
tical implication in thi8. One crore 
o f  people is not a very Htnall minority: 
it is a very big number. Jf they find 
that justice is not being done to them, 
i f  they know that thoir rights will not 
be restored to them, we w ill be opening 
the gates for the < îitry o f chaos and 
disorder. L(‘t uh theref(»re take stock 
o f the rtituation. The time has now
0 >me for the government to rrvise their 
relief and reliahilitation pr>liey re r̂ar- 
din^ Ihe Kast Bengal refu^'ocs and also 
thei policy towards I^ikistan i \ general. 
Ah to how itshonhl b(‘ done it is not. for 
me to suggest.lt is for our wise K*j<«lers 
who are at th(* h<-hu o f  affairs t(» 
decide how best to solve this pro- 
blem« ht'caus(» we cannot t(;l« rat( in
justice for too lonu-

Shri Chaliha (Assam) : I luMr<l 
with great attention the sj)cech o f 
Dr. Synmn Prawid Mookerjet' and 
Shrimati Suchctn Kripaiani. No 
one could have presented better 
the condit(ms o f the refugees than these 
two persons. When Dr. Mookerjee 
was speaking it was so wonderful and 
BO mystifying that we were carried 
off oxu* feet. He presented the case 
o f  the refugees in such a inanner that 
every one who heard him had to shed 
tears.

Coming as I do from Assam there is 
another aspect to the problem which I 
shall try to present to you. I shall 
confine myself to the economic aspect 
of the Agreement. We had to transport 
a teu t 31 million lbs. o f tea ^ m  
Assam. It could not be done and it 
was bottled up and it c(*uld not have 
been transpoil^ but for the Agree- 
meiit which we had arrived at. On the

productin o f  tea depended the liveli 
hood o f  nine lakhs o f  labourers and aik*- 
equal number o f  people depended on* 
them. But for the Pact the condi
tion oi these people would have beeni 
as bad as that o f  the refugees them
selves.

It should also be remembered that 
we have to transport 80 milHon galllona 
19 petrol from Assam and about

" 15 to 20 thousand labourers-
are engaged on it and about lOjOOO- 
middle class families are also depen
dent on that. Unless we could trans
port that through the river routes pass
ing through Pakistan, probably we 
would have brought misery, starva
tion and famine to these people.

There is also another aspect to the 
question. Oui producton o f  jute is 
perhaps the highest in the country. 
\\’e grow jute on about four lakh acres 
and (̂ n that depend more than one- 
lakh families. I f  that had not been 
transported probably another five 
lakhs o f people would have had to  
starve. I'liere are also other matters in 
this connection. I f food and cereals 
could not have been transportcfl to 
Assam, probably the primitive people 
who siHTound Assam would have revol
ted a.L d̂nst the Governmeno and created 
a problem which could not be con
ceived. So to that extent the agree
ment has succeeded.

.Afay r submit to you that 67 per 
cent o f our coal is consumed by East 
Bengal and -4,000 la])onrers are in
volved in it. I f you do not trans
port coal t(j Kast Bengal you will 
throw out o f  employment 24,000' 
people and probably another 21:,000 
more will be involved.

Sixty per cent o f  the galvanised 
sheets we produce and it is sold in 
E«ist Pakistan. You have been dep
rived o f the market now and we want 
it to be sent to them. Otherwise an
other 30,000 labourers are again going 
to starve. They have represented 
to the Government o f India that there 
should be an agreement on this matter 
also.

So is the case with cotton production. 
W e produce only about 20 laksh bales^
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^ n d  we are dependent for another 20 
Sakh bales on West Pakistan and we 
shall be causing hardship to the 
labourers engaged in the Textile Mills 
about whom you are so anxious. 
This aspect o f  the matter ought to be 
looked into. You could not produce 
another 20 million bales in a day 
not even in five years and you are 
going to get it from Egypt and other 
countries at double the price. Your 
peasants will have to buy cloth at 
■double ^he price and it will create 
a great deal o f  hardship to them. 
Should not you look at this aspect o f 
the problem ? Human misery, ab
duction and outrage attract our at- 

i;ention and we will request our Prime 
Minister to do his best. He has been 
doing his best to prevent these inhum
an outrages but we have to see the 
other side o f  the picture as well. W hat 
will happen if  jute is not produced and 
is not supplied to the jute mills in 
Calcutta ? These are questions which 
also you will have to look into. The 
Government has been doing their best. 
Jt might be said that the Prime Minis
ter has not been able to do all that he 
should have done. With his broad
mindedness and his liberal-minded
ness these questions have received 
his due attention. I  do not think 
we can get out o f this agreement 
at present; it would be doing harm 
to  your own people, to your own 
industry, to your own jute, wheat 
and other things and to the people 
T^hose interest we want to uphold. 
’W e have a good deal o f  sympathy to 
wards the outraged humanity, the 
men and women who have suffered so 
much, and we want that something 
should be done for them. We may 
criticise the Government, and offer 
our advice as to how it should be im
proved. I  have a suggestion that 
there should be a minority Minister in 
Eastern Bengal who commands the 
confidence o f the people. It is said . 
that Congressmen there are under 
suspicion. They may even take one o f 
Mr. Jogendranath Mandel’s party. 
W e should therefore ask our Govern
ment to press on the Eastern Bengal 
Government that they should take as 
minority Minister a person who com 
mands the confidence o f  the middle 
' l̂ass people and tho peasants there to

protect the interest o f  the Hindus in 
East Pakistan.. *

Shri Sh^nkarrao Deo (B om bay): They 
call me a silent Member o f this House 
and they are almost true because I 
have sought the indulgence o f  this 
House on very special occasions. And 
this is one o f  those occasions when 
silence, in my opinion, would be cri
minal because that would be failing in 
our duty towards those millions and 
millions o f  men and women who ar© 
the sufferers in this tragic drama. 
Besides, without fear o f  contradiction, 
I can claim to have a special qualifica
tion to speak on this occasion, for, I  
think with the exception o f  our Mi
norities Minister, the hon. Shri Biswae, 
there is no Member o f  this House who 
has TO much firsthand knowledge o f  
the situation, not in this country but in 
East Bengal, as I  have, and even the 
hon. Minister will concede that th«re 
was much difference in my touring and 
his touring in East Pakistan. I  have 
toured for two weeks, I  have visited 
seven districts o f  East Bengal, and I 
have also gone to the interior and mot 
all classes o f  men and women belong
ing to both the communities. I  have 
also toured in West Bengal, and i f  
unfortunately, due to my illness, I  had 
not to give up my tour o f  West Bengal 
I could have claimed that I  have aa 
much knowledge o f  the conditons in 
West Bengal as I have gathered from 
m y tour in East Bengal.

I  may tell you that I  have addressed 
several meetings, met hundreds o f  men 
and women belonging to both the com
munities who have opened their hearts 
to me because I  had the honour to have 
as my friend in my tour Dr. Profulla 
Chandra Ghosh who commands the 
respect o f  both the communities in 
East Pakistan. Not only the Hindus, 
but the Mussalmans belonging to all 
classes and having different opinions 
have said that i f  this pact had not come 
they did not know what would have 
been the sufferings both in Pakis^n 
^nd in India. I  hardly met a single 
individual there, even from amongst 
the Hindu community, who did not 
thank our Prime Minister for having 
come to their help, because they knew 
that but for this pact the mfferinga
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would have been untold. Every one 
^  U8 knows that but for this pact per
haps today we would not hsCve been 
here to speak calmly as legislators or 
Members o f this Parliament, the con
ditions would have been quite diff
erent. It  is very well to say that the 
pact has failed, from the things or 
events that have happened after the 
pact, but in my humble opinion, the 
feilui-e or success o f this pact must be 
judged not from things that ha\ o hap
pened— of course, that also is a irreat 
thing— but from this angle that if the 
pact had not been there what would 
have happened < And I may tell 
you. and you will agree with me, that 
i f  the pact was not there and if both 
the countries were allowed to go into 
the deep ditch, even if there were no 
war there would have been war condi
tions. Giving a list o f atrociti^‘s. dacoi 
ties and molestalions o f women and 
trespass, is allright. I have the 
fullest 8ymT)aihy for thcs(.‘ ^̂ nir(‘ ê ŝ. 
But this is nothing eo!n|)ar(‘(l with 
what would have actually hai>|)ened 
if  conditions were allo\ve<l to de
teriorate.

Therefore, those who oondnmi this 
pact put more meaning conscionsiy. 
and perhaps cleverly, in that pu t, 
which the authors had never had in thci. 
mind. They say tho pact has tailod. 
\yhy f  —because it has not treated 
(xmditions in Kast i^akistan in which 
the minority community can fed a 
sense o f security and can live there with 
honour and stdf-respect, because the 
exodus has not stepped. Is it really 
that what was meant by this pact ( 
Did anylx^iy ever imagine that 
this piict by itself could have succeede<l 
in creating conditions in Kast Pakistan 
where the nnnoritics could feel a sense 
of security j>ermanently and exo<lus 
would stop  ̂ I f  they think so, then I 
Bay they are siiying something which 
they know is not correct. Wliat the 
pact did was that it immediately 
put au end to a great calamity and ^ave 
time to both the Governments to think 
about measures which can ultimately 
be taken, which will create conditions 
if at all possible, in both the countries in 
which the minorities will feel that they

can permanently live in their own res
pective countries and that they will 
not have to leave at any time their 
hearths and homes. I  pm^osely say 
that because whenever we think and 
whenever we talk o f  minorities, we 
on this side generally and naturally 
refer as minorities to the Hindu bre
thren o f  ours in Pakistan. Let me 
tell you, I have met and spoken to my 
Muslim friends here also on this side, 
and when you say that the Hindu 
minority does not feel secure there, let 
me tell you that the mere acting on this 
pact will not give that permanent se
curity and will not create conditions 
which will enable even our Muslim 
brothers and sisters on this side to feel 
that they are permanently secure in 
their own country which they now say 
is Bharnt. After ail, it is not as t}iough 
it is (̂ ne thing here and another there. 
Then alf)ne can a permanent sense o f  
security to minorities in Pakistan and 
Bharat come when the relations bet
ween Pakistan and Bharat are perma* 
ncntly settled and permanent peace is 
established between both the countries. 
As iofig as that thing does not happen 
and there are so many problems which 
ha\ e yet to be solved, even on this side 
for the minorities, o f  whom we think 
no doubt but still forget when we think 
o f the suflferings and fear in which our 
Hindu brothers and sisters have to live 
in Pakistan, that condition and that 
frame o f mind will be there.

'rherefore, whenever we think o f this . 
pact we must think with a balanced 
mind and with an objective attitude. 
O f course, as I said, as far as this pact 
is loncerned, it gave tremendous relief 
and as our Prime Minister said, and I 
agree with him, this pact has succeeded 
to a great extent. I have no doubt 
about it myself because, as I said, its 
objective was to give immediate relief.
It has not only succeeded in giving 
immediate relief to the people there 
but \ may tell you from my own per
sonal exjx'rience that it has helped to 
raise the morale o f the Hindu minority 
in East Pakistan.

After all, there are lakhs and lakhs 
people who do not want to leave their 
hearths and homes and come to this



Bide. They have openly said to  me 
that they have confidence that be
cause of this Pact they feel encourag
ed and feel that there is every possi
bility o f  conditions being created in 
Eastern Pakistan whereby they will 
not be compelled to leave their homes 
against their desire or mind. There
fore, I  would appeal to those friends 
who have criticised the Pact— they 
will pardon my saying so— they have 
never reconciled themselves to the fact 
that, irrespective o f the causes, there 
are two ind pendent countries : India 
and Pakistan. They never wel
comed this Pact. O f course, they said 
they will give us all help and they told 
us that they would like to give the Pact 
a trial. But that is not sufficient. 
They must try to see that the Pact 
succeeds. My hon. friend Dr. Syama 
Prasad Mookerjec made it clear from 
the beginning— because he went to the 
extent o f resigning from the Central 
Cabinet— that he did not believe that 
the Pact would succeed, though at the 
same time adding that nobody would be 
happier than himself if  it succeeded.
I  have met friends and talked to them 
in East Bengal. There are hundreds 
and hundreds o f Hindus who told me :
“  Please— will you ask our friends on 
your side to keep quiet for some time?”
It  comes to this : Save us from our
friends. This is the feeling o f Hindus 
there. The way in which Dr. Syama 
Prasad Mookerjee and his friends from 
the Hindu Mahasabha have been 
trumpeting and carrying on a virulent 
propaganda against this pact is some
thing that makes the Hindus in p]ast 
Bengal feel tliat they cannot live there, 
because you are telling them every day, 
every minute, that Hindus in Pakistan 
cannot live there ; they must come to 
this side ; West Bengal is the home o f 
Bengali Hindus. Tf you carry on that 
propaganda, will it help your brothers 
and sisters on the other side ? Will it 
help them if you say, “ You cannot live 
there ; for rJod’s sake, hasten and come 
away, because this Pact gives you an 
opportunity to come over to this side 
That is not the real way o f maintaining 
the morale o f the people. I  say that 
those who really, genuinely feel that 
relations between Pakistan and Bha^'at 
fihouM be cordial and there should be a
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permanent peace between them—such 
people should fatl it their duty o feel 
for Hindus and Muslims on this side 
as much as for Hindus and Muslims on ' 
the other side. They must say that^ 
whatever has happened so far, now 
we shall put a stop to that. It is na 
use saying that because no Hindu 
has been left in Western Pakistan, 
therefore tio Hindu can live in Eastern* 
Pakistan ? To say that is to have too  
static a state o f  mind. How can you 
say that because certain things have 
not happened in the past, therefore 
certain things will not come about in 
the future ? It all depends on how we 
act. What is your attitude ? I  tell 
you with all humility, but at the same 
time with all the emphasis that I can 
command, that if only Dr. Syama 
Prasad Mookerjee and his friends had. 
not stopped at agreeing to give the 
Pact a trial but had actually helped 
us, I tell you that conditions would 
have been quite different in E st 
Pakistan than what they are today.

S2V ral Hon. Mv3mbers : Hear, hear.

Dr. S. P. Mookfrjee (West B-.ngal) 
You le usin;; the words o f FerO'. 
Kha : Noo .

Shri Sh nk irrao D^o : [ f  there is
tniti) in my opponent, E must accept it-

An Hon. Member : What is truth ?
Shri Shankarrao Deo : [ do not

know. A s!v  Christ or Pilate.

1950 Bengal Situation 5 iy

Mr. Speaker
Chair.

He may addre ss the

Shri Shankarrao Deo : What I was 
going to say was this : when we say
that the Pact has failed, it is wrong. 
It has succeeded to the extent to which 
it was expectefl to succeed, because 
even the authors o f this Pact never 
claim that it was by itself along going 
to creat conditions in which Hindu 
minorities in Eastern Pakistan will 
feel a sense o f permanent security and 
think that nothing more will have to be 
done. The measure o f the success o f  
this Pact depends on this, namely, that 
though the exodus has not altogether 
stopp,ed, still it is on the decrease. I f  
this Pact was not there, even the peo-



S13 MoUon re: S AUGUST 1950 Bengal Situation 514

[Shri Sbankarrao Ddo] '
p ie who hare come here would not have 
I m n  able to  come here and people 
who have stayed there would not have 
l>een able to stay there. You are 
thinking in terms o f  lakhs, I  may tell 
you that if  the Pact had not been 
there, you would have been forced to 
think in terms o f—not lakhs— but 
millions. I  tell you the exodus has 
not stopped ; but it has decreased. 
I t  will not stop, because its stopping 
depends on a sense o f  i^ecurity and ab
sence o f fear. But I may tell you 
that it is not a dacoity here or a case o f  
arson there or a case o f  molestation 
there. I t  is really the fear about the 
future that makes a Hindu family in 
Bast Bengal feel insecure. They are 
not sure what will be their future, and 
i h ^  future depends neither on this 
Paot, nor on the movement o f  coal from 
this «5de or jute from the other side, 
bu t the future ultimately depends upon 
how we reconcile ourselves to the fact 
that there are two ind*'pendent count
ries. It may be that we were, to a 
oertain extent, compelled by circum
stances and conditions then prevailing 
to accept partition, but having 
once conceded Pakistan and having 
accepted Pakistan, it is our duty to see 
that Pakistan not only lives but lives 
at peace with Bharat. I f  you cannot 
reconcile yourself to this fact, no Pact—  
not even hundreds o f Pacts— will en
able the Hindu minorities on the other 
aide, or even, I  may say, the Muslim 
mioorities on this side to feel a sense 
o f  security. They will feel that 
you may drive them away at 
any moment, that anything may 
happen, because Kashmir is there ; so 
many other things are there and no
body can guarantee security. Sup
posing they ask you, ‘ ‘ Now that there 
is Pact, shall we now stay here ? W ill 
you protect ns V\ wo will have to say 
to  them, “  Please. W e will create or 
try  to create conditions which will en
able you to stay where you are, but 
we cannot say ‘You must stay here* 
without fear because we do not know 
what is in store for us and for you in 
the future.’*

W i H the limited time at my disposal, 
I oannot do justice to this Fubjett, but

a last appeal I  would make to my friends 
Instead o f  harping and harping that> 
this Pact has fa i l^ , the better cons
tructive attitude would be to fay that 
the Pact has succeeded to the exten.; to 
which it  was possible for it  to  succeed. 
Now let us think o f  the future. I want 
to ask antoher question : How are you 
going to implement this Pact ? W hat 
other things you are going to add to this 
Pac;t, so that we may replise the full 
potentialities that this Pact holds ? 
The next step cannot be war, be
cause it passes beyond anybody’s com 
prehension as to how war is going to 
save the minorities in Pakistan. B y 
war, how are you going to save the peo
ple from suffering ? War will not only 
add to the suffering o f  the refugees but 
it will add to the suffering o f  the people 
in both the countries in general. How 
are you going to rehabilitate the re
fugees i f  you are going to be at War—  
I  am referring to the refugees who are 
coming here. In case o f  war, it  will 
not be a question o f rehabilitating re
fugees but o f  sending hundreds and 
thousands o f  people to the battlefield 
to be butchered. Therefore, I  am 
one o f  those who feel that those who 
have the interests o f Bharat at heart 
must also have the interests o f  Pakis- 
t;in at heart. I cannot serve my coun
try i f  I am not wilhng to serve Pakis
tan; similarly, a Pakistani cannot serve 
Ills country i f  he is not read\" to serve 
Bhf’ rat. That is my view. Therefore, I  
would appeal in all humility to my 
friends : Your attitude must be cons*
tructive. I ha\e carefully gone 
throuL^h the speech o f Dr. Syama Prasad 
M<x)kerjee. Just now, Ilistened to the 
speech o f my sister, Shrimati Sucheta 
Kripal ini. It was a hihani o f  the re* 
fugees’ sufftrin^r. O f course, she has 
done so much for them that she has 
every right to ventilate them here but 
that is not tlie problem today. That is 
merely one o f  the problems. The 
problem is, as I  have said, the need for 
establishing permanent peace and good
will between the two countries. 
A  mere kahani o f  the refugees, or 
rousing the sentiments o f  the people 
is not the real solution. What our 
Prime Minister has said is the only 
solution— friendly negotiation with
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dsuenninvtion and couatructive atti* 
tude. Tnat alone will save not only 
the minorities on both sides, but also 
bath the coantiiBs, Indii and Pakis
tan.

Shri Buragohain (Assam) Having 
lis^ n ed  to the debate so far I feel that 
I should intervene in this debate to sub- 
omit one or two observations for the 
cnsideration o f  this House.

One o f  the points t'hâ y has been sties- 
sed b /  certiin hon. Membeis who 
have been ciiti al o f  the Pact has 
b3en that Pdki.stan is working on a 
planned b:isis to convert i+s territories 
into an Islim ic State. So it has been 
said that it is part o f  its pi in to squeeza 
out the mlnjrities from Eastern Pa
kistan. When, therefore, we hear in 
th ii House hon. Members making 
statements in a m inner calcuLited to 
assist in that ‘ Islainisation ’ , i f  I 
m\y say so, o f  that part o f Pakistanis 
terri tory, m ly  I  ask w ith all respect that 
are we not p i\ving into the hands o f 
Pakistani plinners themselves by 
assisting in thoir process o f conver
ting E istern B-ngal into an Islamic 
territory ?

Oae o f the things that this Pact has 
done is to reverse the process o f  mig
ration to an appreciable extent and to 
that extent I should think that it has 
given the greatest single blow to those 
Pakistani planners o f  converting Eas
tern Bengal into an Islamic State. 
Dr. Mookerjee mentioned yesterday 
afternoon that Pakistan was trying to 
organise an Islamic bloc and i f  that is

• a fact, will it not disturb the b?lance 
o f  power that exists in Asia today ? 
W ill it not affect the very security o f  
India i f  our neighbour is to organise 
another bloc based on principles to 
Avnieh we are opposed like poles 
as under ? We are living in an age 
where ideals and ideologies play a very 
large part. These ideas an^ ideolo
gies are capable o f exterminating na
tions, i f  we cannot reconcile them. 
What has been the conflict betw’een 
India and Pakistan during the brief 
years o f their separate existence ? It is 
the clash o f  these ideologies between 
India and PaklstaiL So, one o f  the

obvious things which we who have 
the. welfare o f  India at heart should 
do is to ask the minorities in 
East Bengal to hold on. They are not 
a small number ; they are not a 
negligible factor. They constitute 
one-third o f  the population o f East 
Bengal. Even today there are ninety 
lakhs o f  them who are still there. And 
is it not our duty to ask those o f them 
who have come away, maybe 30 lakts 
maybe, 40 lakhs, sirice February last 
to go back ? Should we not assis': in 
trying to send them back to Pakistan, 
so that the ideil o f Isl imisation may 
not take place ?

Certain points have been made by 
hon Members about the conditions o f  
refugees in West Bengal and Assam* 
I agree with most o f the views that have 
been expressed It w'as my priv ilege 
to v îsit Sealdab with a number o f hon- 
Members o f this House and we no 
doubt found their conditions horrible, 
I must, how'^evei, pay a tribute to the 
large numbei o f  non-official organisa
tions in West Bengal w'ho were trying 
to mitigate the suffering o f  these 
refugees.

Taen, with regard to the conditi(»ns 
in Assam it has been said that Assam 
has not been doing as much as she 
should have done in the mat er o f  re- 
habilitaion. What has been the posi
tion during the past six months ? 
About a quarter o f  the population that 
has cross^  the border into India have 
found their refuge in Assam and today 
there are abdut six lakhs o f  refugees 
from East Bengal in Assam. And 
what has been the effect on the 
economic life o f  the provmee? In thiB 
Hous there seems to be an erroneous 
impression and notion about Assam. 
It is a fact that Assam occupies an area 
o f  about 49,000 square miles. But 
you must remember that two-thirds o f  
this area ishill^ and that part is in
habited by tribes to which even the 
indigenous people have no access. This 
leaves us only about 16,000 square 
miles for a population o f about 70 lakhs 
and how does it work out ? In point 
o f  density o f population per square 
mile it works out at the rate o f 431 per 
square mile. This is even more tbaa
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that o f  Germany which is only 373 
per square mile and it is very much 
near Japan which is 482 per square 
mile.

It is true that West Bc^igal, as Dr. 
Mookerjee has sairl, has at present 
a population the density o f wliich is 
perhaps the higliest in tlie world and 
according to him it is 750. Therefore, 
it is very urgent that the refugt^es who 
are in West Bengal should be distri
buted into the v irious parts o f Indiii 
and the esiKmslbility for their reha
bilitation should he taken over by the 
various States, in order to relieve the 
economic stress and Htrain o f Wej-t 
Bengal.

Thin problem o f  the refugees slxjuld 
no doubt be taken, as has been str(*sscd. 
by hon. Memln^rs in this House, on 
an all-lixlia basis. 'Fhe n*f’n p ‘(̂ s slionld 
not b<‘ left in the hnnOs o f flu* Ass;»jn 
Government or o f  the West Bengal 
Government alone. 1 also en<lorse the 
suggestion that has been made on the 
floor o f  the house that t'.e  ecouomic 
implieatons o f this ]iioblem o f lefugees 
should also be explorinl. 1 should 
think that the Planning Commission 
shouUl Ih> aske<! to take up the question 
o f utilisation o f refu>re(‘ nian-j)o\v<*r for 
the development o f a^^rinihural and 
industrial resources o f our eoimtry. 
The pn)blem o f refu>r<̂ ‘s is very ui>:ent 
andKhould betaken up \Nitli alleiirnest- 
nesis ami energy that (Jovernment tan 
oommand.

I have nothing more to add but to 
wish well for the Pact which the two 
IVime Ministers entered into and 
which hjul gone a great way, as has 
just been stressed by my hon. friend 
Mr. Shaukarrao Deo, to infuse a sense 
o f  security in the mimis and hetirts o f  
the minorities who are at the moment 
t«rror-8tricken and panicky. With 
these few words I resume my seat.

Mb. D E P r T Y  S p b a k e r  in the chair]
Shri A. C. Onha (Wt^t Bengal) : It is 

a very delicate matter for me. . . .
Bui OhlMha : On a point o f  orde^ 

Sir, in the House o f  Commons the, 
Whips are not allowed to speak. The 
Whips never speak. B utiu  this House

they are speaking, not the Chief W hip 
but I find Shri Guha and Shri Gokul- 
bhai Bhatt always speaking. I  would 
like to have a ruling on this point.

Mr. Deputy-SpepJcer : I tlm.k it is 
better to allow them to speok rather 
than carry on propaganda siienti}.

Shri A. C. Guha : It is a very delicate 
matter for me to speak in this debate.
I come from East Bengal though I 
have been living in Calcutta for the 
last thirty-five years. I was born in 
East Bengal and I had my education 
and my political inspiration in and 
from East Bengal. I am very inti
mately connected with East Bengal.
I know the Muslims.—I know the 
Hindus, o f East Bengal. I can very 
easily ap]>reeiate that) the intensity 
t>f my feelings cannot be shared by 
other MenibcTs o f the Housc>, but 1 
shall try to be as much ol)jective as it 
is ])ossible for n\e.

It has Ix'cn debated in this House 
almost by every Memlxr whether 
the Pact has been a success or a failure, 
it  seem>< to me somewhat an academic 
issue. J cannot say and nobody can 
say, that th(̂  Pact by itself has not 
arhieved anything. It has come just 
after a peak period o f disturbances and 
disorder and that peak period o f dis- 
turbanecs and disorder cannot have 
bi‘en ex])ect(‘d to continue for ever. 
It was subsiding when tln\< Pact was 
signed. I must also admit that it has 
helped to make conditions easier 
immediately aftir that peak j)criod o f  
riots and disturbances and to make 
them come soinewliat to nornmlcy. 
But I would have been happy if it 
had been possible for me to say that 
the comlitions now prevailing in East 
Bengal are better than what they 
were in December or November 1949. 
I cim say that though I have been 
debarred from going to East Bengal 
for nearly two years I can get almost 
direct and w hat may be called personal 
information from East Bengal. I have 
got my own relatives. I have also 
got my own elder brother still living 
in East Bengal. I have got my politi
cal friends and colleagues in East 
Bengal. My own nephew igi stiiJ in an
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East Bengal jail for about two years. 
I  know the conditions perhaps more 
than anybody else except some o f my 
Bengal friends. I don ’t like to blame 
the Government o f East Bengal or the 
Government o f  India. It is in the 
very nature o f a particular set-up that 
certain things prosper and certain 
things cannot exist ; similarly in the 
matter o f  certain type o f  States certain 
institutions are allowed to prosper and 
certain institutions and things are not 
allowed to exist at aJl. Under commu
nist states, certain institutions and 
things prosper, and certain institu
tions and things cannot simply exist 
under capitalist states, certain insti
tutions and things prosper, while 
others cannot exist at all. Pakistan 
has got a particular ?et-up. I am 
constrained to say, and in that set-up 
it is not possible for men who belong to 
other religious communities to live 
there in honour and peace. When 
we accepted partition o f India we did 
violence to our political conviction 
because the forces o f realities were 
too much for us. We could not resist 
them and so we yielded,— with the 
expectation that if  we gracefully ac
cepted this partition o f  Imlia then 
thing! might come to some normal con
ditions. That expectation has not been 
fulfilled so we may again have to do 
violence to our j)olitieal convictions 
to meet the demands o f the realities.

I )iiys' If l ad the privilege to tour 
seven or eiglit flistricts o f East 
Bengal after partion along 
with Mr. Nurul Amin who is 
now the Prviuier o f East Bengal, on a 
goodwill mission. I tried my best, and 
my colleagues in East Bengal, my jK>li- 
tical friends who suffered for the 
national liberation o f India as much as 
any other person in India have been 
trying their utmost, to create a sense 
o f security in the minds o f  the Hindu 
communities o f  East Bengal and to 
build up a modern democratic State in 
East Bengal. And I can say if the 
East Bengal Muslims were left to 
themselves our dreams would have been 
achieved. I know the East Bengal 
Muslims and I can say they are per
haps the least communal-minded 
amongst the Muslim community in

India. 1 have been living with tht m in 
close neighbourly fraternity and close 
oc-operation. I cherish very intimate 
friendly relations with many o f them, 
and during my long political career I  
have never been accused o f  having been 
influenced by any communal or sec
tional interest. Rather I have often 
been abused b y  my Hindu compatriots 
for holding views which they thought 
Avere more favoui*able to the Muslims. 
But after my experience o f  three years 
after partition I  have come to this 
conclusion that under the present set
up at least, or as long as conditions do 
not improve radically, it would not be 
possible for the Hindu Minorities o f 
East Bengal to stay there. I  
expected— and it was natural too, that 
probably immediately after the signing 
o f this pact conditions would improve 
radically; but that has not been possible. 
Now things have become somewhat 
chronic. I can understand a peak 
period o f a riot ; that is a temporary 
madness o f a community I  have 
seen and lived in the riot period in 
Calcutta for one full one year from 
August 1946 to August 1947 in a part 
o f Calcutta, which is prc dominently 
inhabited by Muslims. Mine was the 
only house in that area occupied by a 
non-Muslim. I must say that even 
in those riotous days, I was almost 
immune from any attack by the Muslim 
neighbours. I f  now I am constrained 
to come to this conclusion that it is 
not possible for the Hindu minorities 
in the present conditions to remain 
in East Bengal m ith honour and with a 
senfcc o f security, I am so much sorry 
for that. To make a personal reference 
again, my elder brother who is near 
about 70, hesitates to come out. He 
writes to me that he hates to be a re
fugee. But I x^nnot expect that such 
sentiments would be shared by the 
general mass o f people.

Shri Shankarrao Deo has said and I 
agree with him that the Hindus there 
feel that they have no future in the 
present set up o f the Pakistan State. 
One thing I would like to say is that 
that if this pact had* the ultimate aim 
o f having < ordial and friendly relations 
betMeen India and Pakistan, as 
Shri Shankari'i^o Deo has said
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I abo would liketo co ntribute to that;
1 ftlso w^ould lik6 to have most cordial 
and, friendly relations 'between TnHifl. 
■and PiAkistah. But to-day the greatest 
stumbling block for * developing that 
^ en d ly . relation is the Hindu minority 
in  East Bengal. They feel insecure. 
As b n g  as the Hindu minorities feel 
that their lives are not secure, you 
^ n n o t  expect friendly relations to 
develop between India and Pakistan. 
Moreover, it is in the very nature o f 
things that if  there is no sense o f secu- 
d ty  for the Hindu minorities in Ea«t 
Bengal, however well we may try, the 
Jduslim minority here cannot feel 
secure ; it is in the very human nature 
that they cannot feel secure. The 
feeling o f  security cannot be instilled 
as a police measure or by having re
course to martial law or by the use o f 
bullets or batons. The feeling o f 
security must come from the general 
masses. I f  something wTong is going 
on on the other side o f the border and 
the Hindu minorities there started 
crying, I cannot give the assurance o f 
security to the Muslim minority. N o
body can give such an assurance. 
Personally I  may stake my life for the 
safety o f a Muslim but that would be 
little consolation for him. So both 
for the cordial relations b tween 
the two states and for the MusUm 
minority here, it may be necessary to 
take over the Hindu minority from that 
side.

There has been much controversy 
in this House about the figures. I 
have tried to verify the accuracy o f the 
figures o f Hindus who have returned to 
East Bengal both Grom official and non

sources but I am constrained to 
say that I am not satisfied about the 
aoouracy o f those figures. Moreover, 
the House should n-nvmbc r that there 
are three categories o f i)oople who are 
rtturning to E jvsI Bengal. Some go 
there to make some arrangement about 
their properties, either to bring some 
movable property or to collect some 
tevenut! or to sell some o f their immov. 
Able prt)pert>\ Tliey go and stay 
therefor a certain period and come back. 
They have to go with some female 
nutfXkben o f  their otherwise they
niie not taken m letnuning migraQte

by the East Bengal Government who 
have come to settle down there. There 
is another class who go there, that is, 
who return to East Bengal. Perhaps 
the Members ..re not aware that the 
refugees who ^re coming from East 
Bengal get gratuitous relief only for a 
certain period. Previously it was for 
one month only and now I  think, it 
has been extended to two months and 
it is expected that after two months 
the refugees will fend for themselves, 
which is almost an absurd proposal. 
So, many refugees have tried to make a 
second bid from some other place 
by enlisting themselves as refugees 
and thus to get relief for another period ; 
they go back "with the whole family 
and furtively come back after a few 
days and say that they have come 
from East Bengal. This time they 
come to another place and get them
selves entered as fresh refugees so that 
they may get gratuit* »us relief for some 
time more. O f course some return to 
settle there, but I  would have been 
^^PPy if they would h? ve returned 
because o f  the improved conditions 
there,— because o f  being assured o f a 
secure and honoured life there. That is 
not so. They return because they 
find that India has provided nothing 
but hell for them and there is only 
callous indifference sho\̂ Ti by us. I  
can understand it is not possible for any 
Government to meet their expecta
tions and it is not possible for the 
€rOvemment to meet their demands. 
When these p^^ple go back, they do so 
cursing India, cursing the Congress 
for having betrayed them after alluring 
them and they go back with a determi
nation that they shall die or become 
converts to Islam, rather than come 
here and live in some refugee camp* 
This sort o f going back does not mean 
the success o f the Pact. They go back 
in distress and in great disappointment.

Even the figure o f returning mi
grants the Commissioner o f Rehabilita
tion o f East Bengal has given, is one 
lakli; but frohi the figures that I have 
b ^ n  able to collect from the different 
districts, I do not think the actual 
number o f  those refugees who have 
returned to settle there would exceed 
a few thousands. Some have gone 
back to Bageriiat, I  think 3,000 or 4,000
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o f  the Namasvdras who came out o f  
Bagerhat just in the' beginning o f 
January o f this year or the end o f 
December last j^ear, that is before the 
actual riots had started. We have 
been told that some went back to 
B o^ a ; but we have, the statement o f  
Shri Suresehandra Das Gupta, the 
veter ,n old Con^essman aged I 
think over 75. He is the President o f 
the East Beiigal Congress Committee. 
His statement has been published in 
almost all the Bengal papers and he 
has given a graphic picture o f  these 
unfortunate refugees who went back to 
Bogra and how they fared there. I f  
that is the picture there, I do not 
think that quite a large number o f 
refugees could have gone and settled in 
Bogra— and we have not been able to 
find that any large number o f refugees 
have returned to any other district. 
Even at Barisal, which I know' is the 
worst affected district, some people 
have returned to Barisal town but 
not with their families but their families 
have been left outside. They tried 
their best to find any scope for living ; 
and finding there is no chance o f  settl
ing here, tliey have returned to Barisal. 
That is only a sort o f experiment. 
Such returns are distress-returns—  
which like distress-sale should not be 
taken to bo real return.

Then, we should not take serious 
notice o f the figures o f  Hindus who 
are returning to East Bengal. As 
to how maay are still there,that is also 
again a question which has to be 
decided. According to the calcula
tions that we have been able to make, 
at least 65 to 60 lakhs o f Hindus have 
come out o f East Bengal during these 
four years, beginning from immediately 
after the Noakhali outrages,— I 
can say not less than 55 lakhs. Even 
before the partition, during the war 
and during the famine years, some 10 
or 12 lakhs o f  Hindus migrated 
from East Bengal to Calcutta and 
industrial areas. So roughly, aboû > 
60 lakhs o f  Hindus must have come 
out from East Bengal, that is, about 
50 per cent may have remained there. 
I f  the present flow goes on unabated, 
I  do Hot think after the end o f the 
year we will have more than 40 lakhs 
or something like that.

Some point has been made out that 
there has been total demoralisatic^i 
o f'th e  East Bengal Hindus. T would 
like to point out to the House that the 
East Bengal Hindus have withstocd 
the oppression o f  the British Govern
ment, not for one year or one decade, 
but for full four decades, starting 
from 1905. Under the British regime, 
to that region, I  think w as. allotted 
the largest portion o f  British oppres
sion,— much more than to any other 
part o f  India. I f  they, who have 
withstood that, are not able to with 
stand the subtle methods o f  Pakistan* 
I do not think we should blame , 
them or accuse them o f ‘lack
o f  courage or lack o f  morale. 
Even now the old Congress organisa
tion is functioning thvre as before 
in all the Districts except perhaps
one. Only the other day, in My- 
mensingh, they had a Minority Con
vention which was a well attended 
function, meeting under very difficult 
circumstances It  passed a resolu
tion. It did not condemn the Pact; 
it welcomed the Pact. The resolu
tion points out 16 or 17 conditions to  
be fulfilled before the Hindus could 
be expected to live there with honour^ 
in security and per.ce. These are very 
moderate conditions which could be 
expected from any democratic modem  
State. They wanted joint electo
rates. They wanted that all rights 
should be shared by all the people 
irrespective o f religion. They wanted 
that the State should not be declared 
an Islamic State. They wanted 
that the Hindus should be"given those 
arms licences which have been taken 
away unjustifiably. They wanted 
the dissolution o f the Ansars. 
Such other similar conditions they have 
stipulated so that they may live 
there. They want to live there with 
honour and in security. Can the 
Government on this side give an 
assurance to the Hindus on the other 
side that these conditions will be ful
filled ? I do not think this Govern
ment has any machineiy or any au
thority to m ^ e  the Pakistan Govern
ment accept those conditions. It . 
is for the people who are living there 
and are fighting to .have their OWA 
political organisations and to  hftve
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their rights established,—it is for 
them only to decide how and whether 
they can live there. It is not for us, 
to  say that they must live there under 
any conditions. It is not for us to say 
that they must reconcile. Reconcile 
with what ? We can reconcile with 
some tsoTt o f  oppression; it is not 
possible to reconcile with all kinds o f  
things.

Lastly, about 50 or 60 lakhs o f  re
fugees have come already; still some 
more are coming. It is expected 
that these refugees are to be rehabi- 
litaterl by this Government. Many 
o f  our friends have gone to Calcutta 
and seen the position in the Sealdah 
station. This tin.e, I purposely did 
not go to Sealdah. I purposely 
avoided going to Sealdah and seeing 
the human suffering • thero, not being 
in a position to do anything to alle
viate their sufferings. It was some
thing impossible for me to bear. I 
know what is hap|x^ning there. 
Sealdah is only a symptom o f the 
whole disease.

Through you, T woiild appeal to this 
House and to the wider public outside 
that India must do something really 
to alleviate the sufTeriiijj o f millions 
o f our own compatriots, whom 
Paaditji himself has described as our 
own kith an<l kin, as o f our own 
flesh and b)oo<l. VVc cannot alTord 
to bo indifferent to them any longer. 
Not sufficient has been done for 
their relief. The problem is enor
mous ; let not the enormity o f the 
problem leatl us to escapism. 
Ilia t would be disastrous. Ijet us 
not be complacent and let us not 
shut our eyes so that we may bo 
spared the sight o f  reality.

Another thing I should like to say. 
The people from East Bengal should 
be rehabilit4ite<l as far as possible in 
 ̂compact areals, in a<ljaeent areas 

tJiat they may retain their social 
and cultural entity. They should 
tiot bo dispensed to distant and differei t 
parts o f India; that would be the 
greatest misery for them. The great
est misery o f the Jewish nation was 
their diofpom , I  am only anxious

that such a fate should not befall the 
Benaglees at the hands o f  this national 
Government. Again I  appeal in the 
name o f  suffering humanity, let not 
our conscience be allowed to slumber, 
let this suffering humanity move 
our hearts to take adequate measures 
to alleviate their suffering and to 
take prompt measures for their reha- 
bihtation.

The Hotise then adjourned for lunch 
till H alf Past Tu^ o f the Clock,

The House re-assembled after Lunch 
at H alf Past Two o f the Clock.

[Mr . Speaker  in the Chair] 

BUSINESS OF THE HOUSE

ShriKamath (Madhya pradej-h) : Sir, 
may I request that in order to get a 
little more time for the discussion o f this 
very vital matt(*r, the House may sit 
till .!.:$() P . M .  to-flay and further, time 
may be fi.\e<l touiorrow mornini^ for the 
ro])!y, a!id t!ie question hour for to- 
niorrow may be po^tpo;ie<l to Monday 
as W(‘ are sittini' on Monday?

Mr. Spaaker : \Vliile I am always 
wiliin.ir t;> iri\ e more time for discussions, 
I am (o:ist •'in<Ml to rrmark that, the 
sann‘ i)o;nts are b(‘ing ar;^ued over and 
over a^^ain, though the lani^uagc is 
different ; and in spite* o f  my request that 
Members should restrict themselves to 
fifteen and twenty minutes, and in spite 
o f my attempts to give them a mild 
warning by ringing the bell. Members 
exceed the time limit consiflerably. 
Not only twenty minutes, but even 
thirty minutes have been taken. In 
that way, it is not p>ossible to adjust 
the affairs o f  this House. Wo must 
be able to keep to time and stick to a 
time table. Otherwise those who do 
not get an opportunity to speak must 
resign themselves to the situation. 
It is the fault o f noae ; but it a case 
o f want o f collective j)laniiing. That 
is all that I can s a y .

As reganls the suggestion made, I do 
not find that the hon. Minister o f State 
for Parliamentary Affairs is here.
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Som̂  Hon. Members ; There is Mr. 
Biswas here.

1^. Speaker : So far as tho arrange
ment suggested by Mr. Kamath is 
concerned, viz., that o f  postponing the 
questions o f  tomorrow, that really 
does not solve the difficulty, because, 
after all, there is some work put down, 
and from the work put down, we arc 
taking away the time. Anyway, I 
shall consult the hon. Minister o f  State 
and if  he is agreeable I shall have no 
objection. But then there is this dif
ficulty that thej" have got a Cabinet 
meeting at 5 p .m . to-day, I understand. 
Is there a Cabinet meeting to-day at
o  P .M . ?

The Minister of Transport and Rail
ways (Shri Cropalaswami) : Yes, Sir.

Mr. Speaker : So, tliat is the position 
to-day. ^

Shri Kamath : The l^rimc Minister 
can reply to-morrow.

Mr. Speaker : We shaJl to that, if 
all the Member.^ ar*' agreeable to post
poning the question to Monday.

Shri Sidhva (Madliya Pradc^sh) : Sir, 
oa a point o f a little information. I 
want to know which Bills will be coming 
up. About thirty Bills have so far 
been introduced and wo would like to 
know which o f them will bo comini' up. 
Some arc small and some big ; some 
Bills are simple and othc rs comprehen
sive, and we would like to kiiow which 
Bills will be taken up because the session 
will not go beyond the 14th and if we 
know which Bills will be coming up we 
may study them and not waste our time 
and also stationery by giving amend
ments which will not be taken up. Wo 
would therefore like to be enlightened 
as to which Bills will be taken up.

Mr. Speaker : I want to hoar what 
the hon. Minister o f State has to say 
on what Mr. Sidhva has said.

The Minister of State for Parlia
mentary Affairs (Shri Satya Narayan 
Sinha): I am sorry I could not hear
him.

Mr. SpeiUcer : Mr. Sidhva wants to 
kaoWf out o f the large number o f  Bills

introduced this session, which parti
cular Bills the Government wish to  
put through, during this session, so 
that Members may study those Bills 
and spare the time that might otherwise 
be spent in studying other Bills and 
giving amendments. .

Shri Satya Narayan Sinha : The
Priority Committee has decided on the 
Bills and put them down on the Ord^r 
Paper. The Session i» not to go beyomd 
the 14th and so whatever Bills are 
finished by that date, they will be 
finished.

Shri Sidhva : But we must know the 
order in which they will come up.

Shri Satya Narayan Sinha : In the
order in which they are put on the Order 
Paper.

Shri Gopalaswami : Sir, what has 
been decided now about the present 
debate? ’

Mr. Speaker : Nothing has been 
decided. The only point to be con
sidered is, in case the question hour is 
postponed to Monday, whether the 
Prime Minister may reply to-morrow 
instead o f  replying to-day.^ Is that 
fcas’ible?

Hon. Members : Yes, Sir.

Shri Satya Narayan Sinha : : I do
not know Sir ; but tiie Prime Minister 
may agree, if that is the request o f  the 
House.

Mr. Speaker : The hon. Minister may 
consult the Prime Minister and let me 
know.

MOTION RE  BENGAL SITUATION

Pandit Thakur Das Bhargava (Punjab) : 
In order to understand ihe full impli- 
cations^of the Pact and its effect on the 
Bengal situation, w'e must study the real 
background o f the partition o f the 
country. Unless and until we keep 
that in mind we will not be able to un
derstand how Pakistan is working ^nd 
how our Government is working. J n  
fact, I am not going to find much 
fault with my Government, though 
with many of its policies in regard to
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lefugeea and Evacuee Property I  have 
riot agreed, and many Members o f 
ibiB House have not agreed. The 
es^ntia l background o f  the partition 
w ai that the minorities in the two coun
tries will be fully protected, that they 
wiU live a life o f  honour, o f  peace and 
ot ^^fety. India had a clear objective 
and they stuck to that objective. 
I t  is true that the partition was made 
b y  agreement ; but the agreement was 
forced upon our leaders. I am not 
li^re to question the propriety or the 
wisdom o f  partition. In fact I am m y
self convinced that the leaders had no 
choice but to make a partition. It is 
idle now to rake up those things and 
say that the leaders had committed a 
mistake or that they did not commit a 
mistake. At the same time it must be 
clear to those before whoso very eyes 
the whole struggle took place, the entire 
history o f the struggle between the 
Muslim League and the Congress took 
place, it must be clear to them that the 
essential prupose o f  partition, according 
to  the Lt>ague was that the Muslims 
and Hindus o f India were two 
diflFerent nations and the Muslims had 
a certain way o f life, and they must 
have a country in which they could 
d welop that typo o f  life. And to that 
end they bent all their energies, and 
subH^quently they wrestc<l this Pakis
tan from us. It i-s true that the Englislj- 
man and others were interested in this 
and therefore they succeeded. Perhaps 
they might not have succeeded other
wise. But at the Siin\e time, there is 
no doubt in my mind that the whole 
policy  o f  Pakistan is that they do not 
want any people who are un-Islamic to 
remain in Pakistan, and so by hook or 
crook, they want these p€K>ple to te  
driven away. We cannot forget this. 
This is  the policy right from the begin
ning. W ith 'th is background let us 
understand the position. Once the 
Pllnjab was clear o f  non-Muslims, they 
turned their attention to Bengal. It 
oertainiy is the policy o f Pakistan that 
no Hindu should live there. It may be 
& a t  I  am not very charitable to Pakis- 
t t o , b 'lt there are many people in the 
^xnmtry who l^ink like me. Now, so 
iiat aa ont Qovemment is conoeraed,

they are wedded to the theory that 
religion does not count in politics, that 
India is a Jand where every person can 
practise his own religion, where every 
person is given fundamental rights, 
whether he be a Hindu or Muslim. 
Thatbein?^ so, where is the strangeness 
in the conduct o f  our Government 
either in regard to evacuee property or 
in regard to many other matters that 
appertain to Muslims ? In  these 
matters they have adopted an attitude 
which was not even secular, but they 
went out o f their way and favoured the 
Muslims. But I  do not complain. W e 
are 85 per cent and we have our Muslim 
brethren, we call them our brethren and 
give them equal rights and we are all 
anxious to see that their rights are 
protected and their susceptibilities are 
not injured. So far as any good Muslims 
are here, who do not believe in the two- 
natioTi theory and who have their heart 
in loyalty to this country, 1 bow to 
them as I would to my Hindu brothers. 
That is the mental attitude not only 
o f  Congressmen but a very large number 
o f my countrymen, whether Congress- 
nicn or not.

I f  you study the whole probkm  in its 
true perspective you wHl see that when 
we were complaining in the Assembly 
that Hindus were turned out by Mus
lims o f  EasJt Bengal, neither the Gov
ernment o f  Bengal nor the Govern
ment at the Centre would admit that, 
because they did not want that there 
should be any sort o f  dispute with 
or diAcrcdit to Pakistan. In the M orld 
context it is an essential and inesca
pable fact that the interests o f  Pakis
tan and India are one and there is great 
truth in what Mr. Shankerrao Deo said, 
that our economy is, as a matter o f  
fact, tied up with the economy o f  
Pakistan. We desire nothing but peace 
and prosi)erity for Pakistan : All the 
same I am extremely sorry to se-e that 
the Pakistanis do not feel like this. 
Our leaders are international leader?. 
They are world figures and I am very 
glad and proud o f  it. So i f  you look 
at it from the M orld point o f  view or 
from a different an^le there is nothing 
wrong about it. When ^ e y  consider 
the essential interests o f  Pakistan and
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India they think that even if Pakistan 
does some injustice to us, we should 
bear it. That is their attitude. My 
submission is that whereas, in fact we 
get all the advantages o f  our leaders 
from their characteristics, we should be 
prepared to take some o f  the disad
vantages as well. , Our leaders never 
think that Pakistan has got the menta
lity  which I have described. Otherwise 
they too will come to different conclu
sions.

Now’ what happened in this Pact ? 
This Pact is certainly a very great suc
cess i f  you think o f  its immediate aim. 
The people o f  both countries heaved a 
sigh o f relief when they came to  know 
that their respective Prime Ministers 
had averted an impending war. So 
far so good. N obody complains that 
the two Prime Ministers did not do the 
right thing or did not put their people 
under great obligation. Mr. Shankarrao 
Deo has depicted a very lurid picture 
o f what would have happened if  war had 
come about. Certainly war is a very 
terrible thing. N obody in this House 
has ever suggested that there should 
have been a w ar.' All the same if  you 
look at the essential purpose o f  this 
Pact, ultimately this Pact should have 
led to the solution o f  the difficult prob
lems that confronted both the coun
tries. From this point o f  view it has 
been a grievous failure, not a mere fail
ure. As a matter o f  fact from Dr. 
Mookerjee’t* point o f  view the Pact has 
succeeded. After all he wanted that 
people should come away without any 
fear o f  molestation and annoyance and 
people are coming out. But from the 
point o f  view o f  the Prime Minister he 
wanted that ultimately people should 
remain there. By this Pact the exodus 
has been stimulated according to the 
official paper which has been circula
ted to us. So from the point o f  view o f 
the Prime Minister the Pact has failed 
miserably and from the point o f  view 
o f  Dr. Mookerjee the Pact has imme
diately succeeded. This is an antithesis. 
My submission is that the point at issue 
before the country is not whether the 
Pact has succeeded or failed. The Pact 
iB a lifeless thing. But the question is 
what sre  we going to do with thei^ 50 
lakhs who have come and the 70 lakhs

who have yet to  come. This is a very
difficult question to decide. A t the 
same time it is a question which we 
must decide now and forthwith.

As has been stated by my sister 
Sucheta Kripalani we have seen some 
o f  these camps and since she has des* 
crioed those camps I  will not go into 
that matter. It  is too tragic for descrip
tion and I  do not want to depit t before 
the House what we saw at Sealdah, 
Ranaghat oi other places. So far as 
the condition o f  the refugees is concern* 
ed we have no right to complain against 
Pakistan : we have on the other hand 
a right to complain against our own 
Government. But I  do not want to 
compli in agairst my own Governments 
I  know that our Government has been' 
spending as much money as was possi
ble for them. It has done as much as 
was possible under the circumstances* 
But the magnitude o f  the problem i& 
such that no Government, however 
capable, efficient or rich can cope wilh 
it in the manner in which all o f  us would 
like to see it done. The m ortahty 
rate has increased, people are dying or 
are living in conditions under which 
no human being in any civilised country 
should be allowed to live. All the 
same it cannot be helped by any G ov
ernment. I  am not here to blame my- 
Government. However, I  want to 
know how the Government is going to 
tackle this question and the allied 
question o f  the other persons who are 
still remaining in Pakistan. Our 
Government is wedded to look after* 
the welfare o f  those Hirdus who are 
left in Pakistan. It has been stated 
times without number in this HouEe and 
elsewhere that they will look aftei tli© 
welfare o f those non-Muslims who w^xe 
in Pakistan, because they are part a^id 
parcel o f  ourselves. .

1 know something o f international 
Uw. I  know it is not possible under 
international law to interfere in the 
affaiis o f  another sovereign country. 
It  is true. A t the same time we h «re  
pledged our word that we w ill lEtand 
by  those who were our fellow Bub}cci» 
and who by the effect o f  Partiticn ta v e
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gone to the other side o f  the country. 
I f  we had no such right, may I  know 
why these two Ministers Messrs. BisWas 
and M^lik were appointed on both the 
sides? I f  we are not to dabble in the 
politics o i  the other country, who are 
we now to look after the interests o f  
the refugees or those that are still in 
Pakistan? W ho are we to settle the 
question o f  evacuee property o f  all the 
Punjabis who were nationals o f  Pakis
tan? But we have taken up this posi
tion  and for all time that all those non- 
Muslims who were our fellow subjects 
are our special charge and in that way 
we accept the position that we must 
look  after their interests.

The Prime M inister has stated that 
the situation in E^st Ik̂ n̂ ral is return
ing to normalcy now and has given 
iiguies. I would not dispute those 
figures, not l>ecausc I accept tliem but 
because I have no time. I am not 
satisfiecl that the two-day census is 
euffir ient for us to come to any conclu
sion. I f the Pakistan Relic^f Comnii>- 
sioner says that so many ])cople hav(  ̂
gone there for whom th(‘V Wiuit t<j i)io- 
vide relief or our Piiinc Ministoi sa\̂ s 
that so many have roine over, I will 
accept the fi>'ures the Government have 
given. Whether it is forty <>r fifty 
lakhs or more, approximately half o f 
the population has come over and then 
the question lemains whoti.er ti e other 
half will stay there. From what I have 
seen after visiting many camps and 
p ik in g  to people I submit with all the 
emphasis that I can command that I do 
not think under the circumstances 
obtaining at present in Pakistan there 
ts any likelihood o f  those persons re
maining there. I  agree with Mr. 
Shankerrao Deo that nobody in India 
should in any manner suggest to those 
people who are living there that they 
will not be ahle to live there. I quite 
agree that we should fully co-operate 
with the Government and I understand 
that so far as most o f  the Members 
o f  this House are coni'erncd th.cy are 
fully at one with the Government and 
we shall do our best to see that the 
Paot is implemented. But to say that 
M y  person would make such a violent 
-wraioh from bis roots and be prepared

to leave his hearth and home and come 
over at the bidding o f  a Mahpsabha 
leader or any other eminent leader; I do 
tiot lelieve. This exodus is in no 
manner connected with the agitation 
o f  any party. It may be that a person 
here or there ŵ ho does not want ro live 
there may be induced. But what aie 
the conditions here in India? Those 
persons who are returning to Pakistan 
know  ̂them full well and yet we under
stand that some are returning. Do 
they not (*arry tc les o f  the people that 
had come over to India and how des
perate and bad are their conditions? 
And yet the\ f-re coming and the exodus 
has not stopped. We ur':derstood from 
the Prime Minister that df.coities are 
taking pUce in very large mimbei in 
the houses o f rich people in East Bengal. 
I f  it is true that the petty official in 
E* st Pakis an if̂  n( t co-opcrati.ng with 
the |.ro\in(ial G<>vernnient nor carry
ing (Hit the orders o f the provincial 
Government where is that con* j ‘ ion o f  
things in w h id i any person ctUi stay 
there with sifety  and honour ? The 
reqiiisitionino o f even in])a])itcd houses 
rlearly dcmonjrtrates the mentality o f 
P«iki?tan. I belie ve and therein no doubt 
in my mind thai the conciitions ore such 
that tjiese persons who ; re staying 
I'ack will not stay for very Ic .Jig . I f  
they do, my view is that we should do 
all that we can for them. After all 
everybody a< <e])ts that the riĵ dit soli:* 
tion is not that thrse persc»ns should 
come over here and other person‘s should 
go from here. Our Government and 
country has accepted the right solu
tion, that those t ia t  are there should 
remain there with honour and safety 
just ap we want our Muslim brethren to 
live here in our couniry. Our experi
ence o f  four months has demonstra 
ted how the petty Governnu^nt official 
can dcd^e the policy  o f the Govern
ment. I know what happened in tl e 
Pimj;?b and how Muslims and 
Muslim officials Ix^hf.vcd w'hen
people were coming away.
I kiv)w what happened in Lrhoie. 
Before the very eyes o f tl e public 
the Muslim magistrates in L fL oie  
shot down people. Tl:e police and the 
military sl ot down t ie  hut
still they would not ccme away ard
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did not like to con e  away unless 
foroed by circumstances. Nobody 
woald like to come away from his 
hexrth and home, but at the same 
time i f  the Government o f  the day, 
the police and the military force them 
out, then they have no choice. W hy 
do the poor people come away ? I  
saw a camp o f  fishermen near Cal
cutta and I saw their pitiable condi
tion. W hy did they leave thei r homes? 
They were forced to do so. I don ’t 
believe in conversion. I  know what 
happened in Punjab. We (N-nverted 
some Muslim Jats and certain 
interested people said, “ W hy do you 
convert them ? We want their prc- 
pe ity .”  Similar is the case there. 
Even i f  the Hindus ^̂ 'ere converted the 
Muslims would not allow them to 
have their property. The Muslin's 
are after the moveable and immoveable 
property o f  Hindus. In a sense it is 
an economic question. Therefore, the 
situation is such that I can’t hut come 
to the conclusion that these people 
will not remain there.

The question will arise : Ave can’t 
cop3 with these fifty lakhs ; what will 
happen to the one crore ? What is 
the remedy? I must .submit that I 
sent in an iimendmci\t which, how
ever, I did n )t move. I recommended 
four remedies iji that amendment. 
I know some o f  those remedies were 
such that a Coiigiessnujn would not 
propose them. For instance, ces
sion o f  territories is out o f  question. 
No country would agree to cession 
to foreign territory. Supposing the 
Muslims wanted that we should 
cede to them some territory, we would 
be the last persons to agree to that. 
Then there is the question whether 
an exchange o f  population is feasible 
or not. The last question is o f  eva
luation o f  property and taking com
pensation for that property and facili- 
tvting the migration o f  such Muslims 
as want to go away at their s\s;eet will. 
Tiies3 are the four things which I have 
suggefeted. I  don ’t suggest that they 
should be adopted by the Government. 
I  only suggest them as a basis for the 
modification o f  the Pact.

On these lines, I  submit with all the 
emphasis at my command, the House

must see that the Pact is to a certain 
extent modified. I  want that the 
Pact should work : I  have stated in 
my amendment that six months’ 
time should be allowed. I f  we come 
to the conclusion that the Pact is 
workable a n d ' that the Pakistan 
Government can create conditions in 
which the people can stay there with 
safety and honour, it is all right. 
We too should do all we can to bring 
about these conditions. But if, how
ever, it is proved that it shall not 
succeed even after the ten months are 
allowed for experi mental icn, then we 
should do what our Government did 
with regard to Punjab. I  know ex
change o f  population is a very difficult 
affair. I  know thereby very many 
people are put to great difficulty. I  
know it involves squee?ing o f  some 
people out— some people don’t want 
to come away. I know what will 
happen to your Constitution if  my 
] ropcsal is accepted, but at the seme 
time I kr.ow' emergency kiio\^B ro  
law and in emergenci s conslitutiors 
{re  suspended. When the present 
Government itself w fs in joM er and- 
the ques^icn was between West Pvnjab 
and E; st Pvnjab, our Goveinment 
and Pakisti n agreed on this question. 
Two incependent, sovereign Govein- 
ments can, in the interests o f  the 
people they represent, agree to any
thing, an<» i f  they agree then theie is 
not) ing unc.onsUtu1i( ral, nothing 
wrong, about m  exchange o f  popula
tion. In Punjab I have seen the 
caravans o f  migr«"«nts passing. We 
put them in the vehicles ?nd saw that 
thej went away whether they billed 
it or not. But, this cxchfinge o f  
population is muoh less troublesome 
than the trouble I have seen in the 
camps. You have to go to these 
camps to be convinced that the present 
position is intolerable. And if  sixty 
lakhs more come, where will you 
find room or money foi rehabilitation 
o f  this one :*rore ? It is too great a 
problem. The entire Indian economy 
will bo ruined. We will no<̂  be able 
to tackle the law and order prob
lem.

Thifc is not a question on which you 
can say that a person has made
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ijood speech or a bad speech. Our 
feat]er baq to find out a solution. I 
know my leader is in great diflSciUty to 
find a solution whi* h Mill satisfy every
one. And rs it  in his power? He 
can do what he likes in India, but so 
far as Pakislan .is concerned he can 
only suggest— he can either make 
a  war (which nobody suggests), or he 
c m  negotiate. So, it is not in the 
.loUow o f  his hand to bring about 
conditions which we are asking for. 
But at the same time he must have 
some solution which he has not been 
abl^ to di cks? to ue— r.nd I don ’t 
want that he should disclose it to u<?. 
But so fnr as our intellect goes, we 
put these 8Uggestions ftjrhis considera
tion. It Wci.s suggested that those 
people who suggest such amendments 
are i/isane. I am one o f  those insane 
persons who suggested all these 
amendments. I  stand by them and I 
don’t claim that I have done a wrong 
thing, I do believe that an exchange 
o f  population is more convenient and 
less troublesome and is a feasible 
jJroposition. There is no difficulty 
about it. Wo and Rikistan will not 
be the first to experiment on it. On 
the oontr.iry in the world there are 
precedents where this has hoen done 
and there is no reis n̂ why we should 
not do I t  i f  b.)th the Governmentf< 
agree. B jt  it is no longer in Pakis
tan’s interests to agree to it. There 
WAS a time when Mr. Jinnah wanted 
an exchange o f  popuktion, but why 
should they want it now ? I f  within 
one yexT only fifty lakh Hindus are 
rem aning there, why should Pakistan 
agree to an exchange o f  population  ̂
W hy did Mr. Liaquat Ali Khan 
move down to Delhi to come to terms 
whh Ptinditji ? Piinditji does not 
w ^ t  war— he projMDsed a “ No war 
P ^ t  He offerM that he and 
liiaquat Ali Khan should tour both 
Bei^als, but Mr. Liaquat Ali Khan 

' would not move in the matter. But 
when the circumstances forced him, 
when he reUised that it  was no longer 
riglit for him to star away and that 
th e  bo3t intereffts o f  Pakistan would 
be served i f  he oame to teims, then 
lie camo down. The Pakistan Govern

ment was convinced that it  was a  
game which two persons can play.

In the Punjab there was so much c f  
butchery, so much o f  difficulty ; but 
i f  there is an agreement all those 
thin^^s need not be repeated. Those 
things would not have taken place 
had we accepted an exchange o f  
population, i f  Panditji and Sardar on 
this side and Liaquat Ali Khan on 
the Other side had their own way 
and Lord Mountbatten and Field- 
Mars''al Auchinlock had not been 
here. But that was not so and by 
September 1947 our leaders were 
powerless when all the butchery took 
place. They were not responfoible for 
the butchery becauj^c it happered in 
s^)iteof them. Now there is no such 
contingency. I f  Pakistan and India 
agreed, this exchange o f population 
c^n take ph.ce very easily, and very 
comfortably, though tliere are diffi
culties.

B it  suppo.sing this does TiOt happen, 
the other solution that I  have sug
gested is one which you can certainly 
enforce. The other thing which I 
have suggested is :

“ or at any rate to facilitate the 
return o f  all Muslims from India to 
E ist Bengal, who may be desirous 
o f  going over to Pakistan 
Now, I don ’ t believe in the theory 

that those Muslims who have gone 
away should be invited back, whether 
it is a secular State or not. A t the 
same time, I  do believe that Inciia is 
now' constituted in such a manner 
that there is ro t  enough room for 
its own people and those who have to 
come from Pakistan. Therefore, it is 
no longer necessary for us to call 
those Muslims w'ho have gone aw'ay. 
In such a state o f  affairs as Pakistan 
has brought about, any Muslim has 
the same feelings as a Hindu has. 
Every Muslim feels that some time or 
other Panditji may not hold the 
reins o f  power which he is holding 
now. After ten years God alone 
knows what m&y happen. And every 
Muslim feels he is not safe. There was 
trouble in Bengal and people ran 
away from U.P. W hy? Because 
every Mussahnan feels that as long as
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thi« atmosphere remains he is Dot 
safe. Many o f  these Muslims who 
want to go to Pakistan have their 
hearts in Pakistan. Such o f  them as 
can have the assurance that they 
^hall have in Pakisten properties to 
the same extent which they have here 
would rather like to go away. I f  I 
were in their place, I  would have 
liked to go away to Pdki,stan myself. 
So, I do not think there is any reason 
why we should stand in the way o f  
such o f  them as wish to go away and 
h ive  equal amount o f  properties 
there.

3 P. M.

Now, I would like to refer to part 
(c) o f  my amendment, which reads 
thus :

“  Recovery o f  full compensation 
from Paki.sitan in respect o f  move
able and im novable properties left 
by ti e non-Muslims in East Bengal 
after deducting the value o f  im- 
m ovabb properties left by Muslim 
refugees to East Bengal, in such 
manner as ma> be agreed upon.’ ’

This is the most important part o f  
m y proposals. Those Pimjabis who 
have left their hearths and homes are 
very sore. During those two and a 
half yeais they have got nothing. 
The question is very freeh and yet 
i f  time is allowed to lapse, it u illjik e  
Punjab itfiigee properties, go into qold 
storage. I f  we want to rehabilitate 
these people, our Government must 
get back these Rs. 5,000 ci Oi.es worth 
o f  their property. Aftei all, they 
look to the Government to get back 
that property. I f  the Government 
o f  India get back that property, even 
i f  there is no exchange o f population, 
there is enough land in Hindustan 
on which these people can be settled. 
Therefore, my humble submission is 
that Government must not imagine 
that things are going well. I  do not 
suggest for a moment that the hon. 
Pandit Jawaharlal Nehru is not think
ing all the t\\ienty-four hours o f 
the day about these refugees. I know 
his difficulties. At the same time, the 
people are very insistent. I  have 
seen in Bengal young men who are 
full o f  zeal, and although I  do not

want to say many thiags, wilh your 
permissicn I  would like to  relate a 
sto iy  about what happened to me, 
Our front-rank leader Shri |[;3iaiikaTrao 
Deo and Shri Prafulla Chandra Gho«li 
went to a certp.in place and they 
were not allowed to address a m e ^  
ing. Shri Sondhi and I  went t© 
v isit Ranaghat Camp. My hon. 
friend Shri Sondhi is gifted with b  
bajdhead. and he had no cap (M1,
I  went in my present dress and 
people thought that some leaders had 
come. Shri. Soncllii w p s  taken to 
Dr. B. C. Roy. Meanwhile,- I was 
mistc7ken for my leader and people 
talked among themselves. We went 
to them ; talked to them ; saw their 
houses and so on. Finally, when I  
came into my car, the chauflfeui told 
me— corroborated by my hon. friend 
Shri Sondhi— that w'hat the people 
were talking about was this : “  These
leaders Ifave come here. We do not 
know how they dare to see us in this 
condition. We are in such a distress
ful condition and yet they have come 
in a car. They are so happy. So, 
let us take this opportunity and beat 
them ” . I was not prepared to hear 
this. But I  really understood the 
depth o f  their feeling. I  do not 
blame the refugees. I  have seen 
them in their naked clothes : I  say 
naked clothes, because the clothes 
are there, but they are so tattered 
and torn. I  have seen children in 
such a pitiable condition as I  have 
never seen in any o f  the famines in  
the Hissar district. I  have seen i^any 
things in my life, but I  never saw the 
kind o f  things which I  saw in Sealdah 
and Ranaghat. I  do not say that 
the Government is not doing what i t  
should. It is doing, and it  will do, 
and we shall see that we do all that 
we can. All the same, my humble 
submission is this. '

I asked the Bengal Government 
W hy should these 19,000 people lie in 
Sealdah station without being cared 
about or shifted to a camp ? I wa® 
told that there was not enough land 
in Calcutta. You will be surprised 
that there is such an acute dearth o f 
land in Calcutta that for Bs. 13 ,̂000 
a mouth they have taken a on
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hire in which 500 refugees are allowed 
to  stay. That is the condition. W e 
went to many other places. Condi
tions are indescribable. But the ques
tion is : what is the remody ? The 
situation is grave beyond words. 
Govem inent must find a solution; 
if  they do not, our economy will be 
ruined— not the economy o f  Beijgal 
b 'lt  the econom y o f  our whole country.

As m y time is up, I shall merely 
refer to m y visit to Assam. I wont to 
Agartala. I saw things there. I have 
b ^ n  to other States also. I wish to 
sound a notio o f  warning to the Govern
ment o f  India. The Central Gov(?rn- 
ment is doing all that it can, but the 
State Oovernmonts are not playing 
the game. They think that it is the 
charge o f  the Central Government alone. 
They want to eharg<'. \\a money ev(‘ ii 
for the lands they give Thc^y
do not do the work ooonoinieally, 
even if  the Centre givoK tlû  money. 
They do not look after thr ivfutre '̂s 
properly since they d«> not want to 
spend money. I have sem all thi^.

Before I close, niivy I say a word 
about our Government too? When 
this exodus started, they thonj^ht that 
two lakhs o f  people will come ami 
they will return back, whereas as 
late as 29th o f May wo wer<‘ informed 
that the Government o f India had 
not decided that thexe persons would 
be rehabilitated. When I went to 
Bengal and aske<l the Bengal Govern
ment why they wore not rehabilit<vting 
those people, they replied that as a 
matter o f  fact they did not propose to 
rehabilitate them as they v\ere not 
to be rehabilitated but were to bo sent 
back. This shows* the utter lack o f  
M preciation o f  the situation which the 
Government is suffering from. I do 
not tliink that any Government can 
for a moment think that these lakhs 
o f  refugees who have come are going 
baoki The exodus has not stopped, 
but what will happen to these people ? 
My humble submission is this ; this 
idea that the situation is getting 
normal is wrong. Unless the exodus 
IB stopped, I will not be satisfied. 1 
think these people will still be coming 
If th ) oond^ions are not substantially

clianged. Therefore, I  wish to em* 
phasise once again that the country 
should not remain complacent. The 
country should know that there is 
grave danger in the present situation 
and unless a solution is found, this 
grave danger will ripen into a very 
great calamity.

The Minister of Transport and Rail
ways (Shri Gopalaswami) : 1 rise with 
a considerable amount o f  hesitancy to 
intervene in this debate at this stage* 
Wo have heard a number o f  speeches, 
several o f  them in an impa.ssioned key. 
I am not accustomed to making pas
sionate speeches. We have also heard 
speeches from persons who have first 
hand knowledge o f the conditions in 
the two Bengals and in Assam and 
Tripura— conditions relating to the 
])robIe?n tliat we are ar present ad- 
dr»^ssini: ourselves to. Shrimati
Sucheta Kripalani has .spoken with a 
very intimate knowKnige o f refugee 
(•amps and tlu* way in which they are 
bein.ii worked. Dr. Syama Prasad 
.Mooki*rj(M‘ lias s]>okon after coming 
into fiiirly close contact, during the 
Ia.st four months, with those who have 
c o m e  o\ er to West Bengal from East 
Bengal. Shri Shankarrao Deo claims 
not only these contacts, but he claims 
also t̂ ) know the mind o f the minority 
in West Ben>jal as well as o f  the 
minority and o f  the majority in East 
Ben«;al.  The assessment o f the re
sults o f  these contacts has not all 
been the same. Shri Shankarrao’s 
view is not the same as that o f  Dr. 
Syama Prasad Mookerjee. I , for my 
part, cannot claim tliese intimate con
tacts, hut I have given a great deal o f  
thought to this problem. I  have 
studied it in all its phases and aspects.
I have studied all the literature, all 
the reports that have come in, not 
excluding the speeches o f  Dr. Syama 
Prasad Mookerjee. I am in intimate 
contact with the officers who engage 
themselves in work connected with 
this problem. I, therefore, am able 
to bring to bear upon this problem 
an objectivity which j>erhaps not 
many Members o f  the House can 
claim, or are anxious to claim.

I listened yesterday carefully to  
every word that fell from the lip« o f
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Dr. Syama Prasad Mookerjee. It  was 
a speech surcharged with emotion 
but emotion very skilfully held in 
check and very carefully con.trolled in 
order to suit the audience which he 
was addressing. He is a person for 
whose ability I have the greatest res
pect, and I have no doubt that in the 
presentation o f his case to this House 
he was able to do so in a manner 
which extorted my admiration in any 
case. But that is not to say that he 
presented the right aspect o f the case to 
this House. I often wonder what it 
would have been like i f  his great 
ability and his skill in oratory had 
been turned to the advocacy o f  the 
right cause, so far as this problem is 
concerned.

Dr. S. P. Mookerje3 : Right, acoord- 
iijg to you !

Shri Gopalaswami: Of course, it is 
acconling to me. I am only asking the 
H ojse ro agree with me that it is the 
right course.

What I wish to do i,s to attempt to 
take the House into coniidence as re
gards the views which J shall express in 
regard to certain a.spects o f this 
problem. I shall attempt to le  per
fectly objective and also as brief as 
possible.

The Pact is before the House. It 
is in the dock and we are asked to pro
nounce our verdict as to whether it 
has succeeded or failed. The Prime 
Minister in his opening speech took 
great trouble to show chat the question 
o f  the success or failure o f  the Pact was 
not the real issue. The question was 
whether conditions have so altered since 
the signing o f  this Pact that the living 
conditions in East Bengal have im
proved to the point o f  having some in
fluence on the numbers who have been 
pouring into West Bengal from East 
Bengal and on the numbers o f  those 
who having come to West Bengal 
are going back to East Bengal. Now, 
the numbers themselves are not o f  
muoi] consequence. After ail it is only 
four months since this Pact was signed 
and conditions o f  life do not alter 
with such great quickness that within 
that short period we should have

attained the fu ll objective o f  making 
everything safe in East Bengal 30 that 
not a single Hindu would feel en y  in - 
securi y  o f  life, or property or honour. 
Now we have get to under'*tand the 
Pact in the spirit in which it was en
tered into. W hf t ŵ as the objective o f  
this Pact ? It was not really to pro
duce a difference in the numbers to 
which I  have referred. It was rather 
intended to produce a change in the 
mental attitude o f  the two countries 
towards each other. It  was rather 
intended to make the two Govern
ments look at the differences between 
them from a point o f  view which was 
constructive, from a point o f-  view 
whi(h did not consist in blaming the 
other Government, but consisted in 
trying to find a solution which both 
Gk)vernments could accept for the pur
pose o f  reiK-hing a common goal which 
was t ie  real objective o f the two* 
Governments.

Now fiom  that point o f view I 
challenge anybody to say that there has 
not been a very substantial, significant 
cthajige in the mental attitude o f  the 
two Governmei ts towards each other. 
I can speak from personal experience^ 
because I have so much to do with the 
lelations between India and Pakistan. 
I deal with the matter officially and I  
can tell you from personal knowledge 
that the character, even o f  the commu
nications— the corre^^pondence that 
passes between the tw o Governmentc—  
has vitally changed. The manner in 
which representatives o f  the two Gov
ernments meet and difcuss questions 
in conferences called for the solution o f 
othei problems has also vitally changed. 
Now, it is an achievement for which the 
Pact is almost entirely responsible. 
Things which had been put on the shelf 
for many long months have been re
opened and ciiscuseions have been held 
with the prospect o f  our reaching 
solution which would be not only 

, acceptable to Pakistan but would be 
satisfactory from our own point o f  
view. There it is I  think that the great 
merit o f  this Pact consists.

Now what did it do ? I  think there 
has been imanimous opinion in th i»  
House to the effect that it averted
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th m rte o ^  armed coDflic^ between the 
tw o countries ; i t  avoided war. Is that 
u o te n  achievejnent o f  which we should 

>̂e proud ? That was only the nega- 
lare  part o f  the achievement. The**e 
was a positive side to it. The twp 
Prime Ministers met and discussed 
this matter at great length between 
themselves. Wliat was it that avps at 
the back o f  their minds in carrying on 
these discussicne ? It was a determi
nation to settle the problem, that they 
had come to attack jointly, by negotia
tion , discussion, goodwill on both sides 
and the sure prospect before them o f 

„ their being able to reach a con<̂  hision 
which would not only avoid war, but 
whi«h would bring about a change in 
<^onditions which willendureoi work to
wards a permanent soluticn o f this 
problem. It w?,s a thorough-going 
ohange o f  attitude and approa<h. And 
that change was achieved not only in 
respect o f  the Bt^ngal tioiibJe ; it was 
achieved also in respect o f  other d is
putes and differences that still exist 
between Pakistan and India. When
ever there was a hitch, whenever there 
was any snag in the relations between 
the two countries it M̂ as only necessary 
for the government o f  the one country 
to  draw the attention o f  the other to 
the Nehru-Liaquat Pact and to the 
spirit behind it in order to make them 
Agree to reasonable proposals for the 
-purpose o f  solving the particulai issue 
on which profitless correspondence had 
"been carried on previously.

Now, with regard to Bengal I do not 
think the Prime Minister made any 
v«ry extravagant claim as a result o f  
this Pact. He mentioned a number o f  
matters in whi( h an imprcn ement had 
ti^en place. He also mentioned other 
matters whi< h continued to be i n- 
sati^factcry. And the result o f  the 
balancing o f  these two positions >uis 
that the situation in Bengal had not 
become perfect, but certainly was an 

situation. I stress the word 
3>impro:irii3g *. It Wi>s a process which 
started from the signing o f  the Pact, 
1 a t gone on for the last four months 
w d  will go on for a fairly considerable 
period hereafter befcye we could substi- 

aonie more a^tisf^toi^t word than

‘im proving’ for the situation in Bengid^ 
Now, that modest claim has been 
attacked. Some people have said 
that the Prime Minister is self-com- 
pkcent. Others have said thrt Le has 
distorted what his own figures must 
lead him to as a conclusion, that far 
from the situation being an im piovirg 
piTuation the real fact w'as that the 
Pact ha,d failed and the situation had 
deteriorated.

F^.cts cannot support this latter 
alternative conclusion. Facts are 
directly agdiiist it. Take the very big 
thing that stirred us in the face just 
before the two Prime Ministers mer to 
have these talks— the kind o f  in^^ecurily 
o f  persons moving frcm East Bengal to 
West Bengal, the insecurity o f move
ment inside East Bengal and the rest 
o f  it. Wliat is the position tcday ? I f  
it is not one hundred pei cent correct, 
I  believe I am justified in sa-ying that 
there i^ freedom and security o f  move
ment both inside East Bengal and for 
people who have to travel from East 
to West Bengal. As regards m o\^ble  
properties which they had to take over 
when they migrated from East Bengal, 
everybc(\y will recognize that the posi
tion  has infinitely improved. There 
has been a certain amount o f  restora
tion o f immovable property to m i
grants who had gone to West Bengal 
and had returned. There is, however, 
some complaint about this matter. 
This complaint has recently been dic- 
cussed between the two Governments 
and I have no doubt that we shall arrive 
at a conclusion which will satisfy the 
most rabid critic amongst us o f  what 
we aie doing.

Baba Bamnarayan Singh (Bihar) : 
When?

Shri Gopalaswami : Almost immedi
ately.

Then, about abduction o f wcmen. 
Abduction as such is o f veiy  imall d i
mensions. There have, however, been 
insults to the honour o f women, and 
I  am sorry to say that they still conti
nue. There have been attacks on the 
modesty o f  women, other offences 
against women, d̂iieh have occurred in
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^arge numbers. These and the dacci
ties and thefts and so on are rer lly due 
to the inefficient machinery in East 
Pakistan for the maintenance c f  -aw 
and order. The Pakistan Centr ] Gov
ernment are I think fulJy r w re o f 
this, and the East Pakistan Govern
ment— those at the top— I thirk 
genuinely desire that this position 
should be improved in East Bengal. 
This is a matter in judging which I 
should like the House to take a long 
view. These offences are offences 
which have continued in East Bengf 1 
over a long term o f years. Sometimes 
they have occurred in large numbers, 
fiDmetimes in smaller numbers. But 
the fact has been there. It is an in
heritance from the days previous to 
Independence. No doubt they have 
spurted forth in recent months. But 
that is a thing which has to be tackled 
on a long-term basis. These offences 
can be altogether prevented only by a 
very substantial improvement in the 
efficiency o f the lower grades o f officers 
who exercise powers o f no mean magni
tude in regard to person and property.

I have mentioned those things which 
might be said to be on the credit side, 
with qualifications. On the debit side 
there have been a series o f  incidents 
o f  greater and smaller magnitude. But 
it is a fact— and it is conceded by Dr. 
Syama Prasad himself—that anything 
like a mass attack upon Hindus by 
Muslims has hardly occurred, since the 
signing o f the Pact, in East Bengal. 
There have been, however, individual 
incidents which have occurred in such 
numbers and over so widespread an 
area that they have contributed to a 
sense o f insecurity in the minds o f the 
Hindu population. I quite concede 
that position and all that can be done 
with regard to these incidents is that 
everyone o f  them should be promptly 
and properly investigated and the 
offenders brought to book. We have 
relied too much hitherto on sending 
lists o f these incidents to the other 
Government and receiving lists from 
them of alleged incidents in our limits. 
Lists when sent in such a fashion do 
not incline the official mind towards an 
investigation o f each one o f them to see 
j f  it  is true or false. They aro too

prone to take a sort o f  mass view o f  all 
the incidents included in a list and say 
that many o f  them are false, others aw  
not true and so on. But both the 
Governments have now recognized—  
we have been really doing it in our 
limits for some time now— that every, 
one o f  these incidents should be investi. 
gated in the proper way and the result 
communicated to the other Govern, 
ment, action taken promptly and so 
on. This will apply not only to future 
incidents but incidents which have 
occurred in the past.

Then there is the question o f re* 
quisitionin<^ o f houses about which the 
Prime Minister has given you facte 
already. All that I can add today it 
that during the last few days represen* 
tatives o f  the two Governments have 
met and have arrived at agreed con. 
elusions which, if  accepted by  the 
Central Pakistan Government, as I 
believe it will be, will remove theee 
grievances altogether, and I hope that 
it would be possible to make known 
the particular arrangements agreed on 
within the next few days.

There has been some delay in prose* 
cuting and punishing offenders on the 
other side and also a certain amount o f  
laxity in the tightening up o f law and 
order machinery but it has been im# 
pressed upon the Pakistan Government 
that these things should be done quick
ly, that officers who are guilty should be 
punished as the West Bengal Govein# 
ment have punished their officeri 
severely in similar matters and that it 
is necessary that the fact that officeri 
who have been detected in activitiee 
opposed to the Pact have been prompt, 
ly  punished. In order to make it 
known, there should be a periodical 
publication o f the action taken by each 
Government in this rcspect. Making 
allowances for all that I have said both 
on the credit and on the debit sidee, 
there can be absolutely no doubt that 
the situation is visibly and substantially 
improving. You might say, if it ii  
improving it should find expression in 
the figures o f the exodus. No doubt, 
I  was rather amazed and when I gave 
nuire thought to it, a bit amused, at 
th^ way in which Dr. Syama Prasf4



f^meterised 4liê  Miniflter’e in-
fttvseee from certoin figoies, whicli he 
noted to the House, as being fallacious. 
IJHH not oonoemed to defend the Prim« * 
Minister, but I would only say this, 
thâ  what Dr. Syuna P ra^ claimed 
to be a supericn: method of assessing 
these figures is perhaps even more 
ffdlacious than he thinks the Prime 
Mioister's figures are. 1 shall tell you 
why. He said that he had engaged a 
number of social workers for the pur
pose of mestioning a number o f indivi- 
aual refugees in order to find out 
whether they were going to East Bengal 
for the purpose o f remaining there or 
intended to come back and his case 
was that 15,900 persons were so qucs- 
tioned by his workers and 90 per cent, 
of them returned answers to questions 
to the effect that they intend<^ to re
turn. Now I wonder if this method 
which was spread over the period from 
about the 10th o f June to 3rd o f August 
— I take it that the questioners put 
these questions on a number o f different 
days—I do not know whether these 
questions were addressed only to re
fugees who had come by rail or wer-: 
going by rail. But assuming that that 
was so, in any case, if  he made that 
statement with reference to all re
fugees by whatever transport they had 
reached West Bengal, it should bo 
equally applicable to the numbers who 
came by rail.

Or. 8. P. Mookerjee : I rforred  
to rail passengers only and none else.

ShriCtopidaswami: 1 stand corroctod. 
If really that was so, I  should like 
merely to refer to this fact.

[Mb Dbputy-Spkaker in the Chair]

I f  90 per cent, o f  the persons going 
awayfirom West Bengal on a parti
cular day intended to return to 
India, then that 90 per cent, should in- 
fluenoe the figures for subsequent days 
or fcNT subsequent weeks o f  Hindus 
oominig over to West Bengal from East 
Boiigal. I f  that was so, I  have here 
WoriM out the figures. According to 
the &raies that have been supplied to 
the Homse by the hon. the Prime 
UQinisfeer 3,85,688 people came from

I Sbri ] East to  W est Bengid ior  the week end
ing 18th June 1950 to  the week ending 
30th July 1950, just three days before 
your 3rd o f August. I leave out the 
first week because people who want to  
return, I  take it on an average will 
stay in East Bengal for about a week ; 
it may be more or it may be less. 
Whatever it is I have looked only at 
the way in which this percentage would 
affect the figures for weeks subsequent 
to the week ending 18th June 1950. 
I f  yre take 90 per cent o f  these people, 
then 2,47,100 o f the 3 lakhs o f  people 
who went from West to East Bengal 
should be included in the 3,85,600.

Dr. 8. P. Mookerjee : I did not say
that 90 per cent, were coming back. 
Not at all. That is not my figure at all.

Shri Gopalaswami : May I read what 
I  have read in the papers even if  my 
ears betrayed me.

Dr. S. P. Mookerjee : I may just say 
in one sentence. The hon. Member has 
arrived at a wrong conclusion. All 
that I sairl was that the figures which 
I had collected— sample ch- eking as 
it is called— disclosed that 90 per cent, 
o f  these 15,900 people said that they 
w ere going to East Bengal but they had 
no intention o f staying there per- 
ma’iently. I never suggested for a m o
ment that those who were coming back 
included 90 per cent, o f  old persons who 
had come to West Bengal, gone back 
to East Bengal and again coming back 
to West Bengal. The Prime Minister 
said that two days* checking showed 
that 80 per cent, were going to stay in 
East Bengal. I  contested this.

Shri Gopalaswami: My hon. colleague 
in the House, Dr. Syama Prasad has 
anticipated some o f my criticisms and 
tried to explain away what he actually 
said yesterday.

The Prime Minister and Minisiierot 
External Affairs (Shri Jawahâ laVehra):
I did not say exactly what Dr. Syama 
Prasad Mookerjee said that I  have said. 
I  did not say that.

Dr. £L P. Mookerjee : That is the 
difficulty in relying on incom plete 
statistics.
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Silii C to p k la s^  : If statistics 
could not b3 relied upon, I do not see 
why i)r. Syama Ptasad Mookerjee 
took the immense trouble of appoint
ing so miny social workers to obtain 
these statistics.

Now, I  do not think I  should begin 
to expand on the many other aspects 
o f  this problem. But, I  think I should 
say a few words as regards the so-called 
rem3dies for the problem that faces us. 
I  would lump two o f  these remedies 
together namely unification o f  East 
and West Bengal and cession o f  terri
tory by East Bengal for the purpose o f 
accommodating the Hindus o f East 
Bengal to live their lives in a compact 
area where they would not be con
taminated by Muslims living in the 
noighbourhood. I  o i ly  wish to make 
one or two remarks about what Dr. 
Syama Prasad Mookerjee said regard
ing the basis or the basic principles o f  
the partition. It is true that when 
partition was agreed on— I might 
paranthetically state that I myself was 
not in favour o f  partition at that time—  
it was understood that the minorities 
in either country would receive the best 
kind o f  deal possible, that there should 
be no difference in the treatment o f  the 
minorities from the treatment that 
would be accorded to the majority 
and so on. But, to say that, having 
agreed to that as one o f the reasons for 
the partition, when that particular 
thing has not been implemented by 
one country or the other, the whole o f 

.the partition which was entered into 
for more reasons than one, some o f  them 
very important reasons, I  think, more 
important even than this assurance o f 
good treatment to minorities, should 
tumble down and we should get back to 
the state o f things before the 15th o f 
August 1947 is an argument which I 
hope will not be easily swallowed by 
this House. With regard to  this parti
cular matter, I  wish only to remind 
Dr. Syama Prasad Mookerjee that in the 
protracted negotiations we have had 
with the Pakistan Government over 
the Bengal problem, one o f the funda
mental things to which we put our 
signature was that there should be no 
propaganda^ no a^tation in t ^  
G(KKCtry with the object o f  re-nniting

East Bengal, on i i e  one side with 
^ n g a l, Assam and Tripura on ^  
other.

Dr.S.P.Kookerjee : Even by friendly 
agreement through your efforts ?

Shri Gopalaswami : I  do not expect 
that any effort o f mine will bring it 
about and I  doubt whether I will agree 
to make any eJFort o f  that kind having 
put m y signature to a document o f  a 
solemn nature. I  believe Dr. Syama 
Prasad Mookerjee was a party or was 
present at the Conference that was held 
in Calcutta in April 1948 with Mr. 
Neogy in the Chair, where one o f  the 
clauses was this and it was agreed to 
by both the Governments. We re
iterated it at the December Conference 
and I  know that Dr. Syama Prasad 
Mookerjee did attend it.

Dr. S. P. Mookerjee : No propaganda 
by Government : correct yourself,
please.

Shri GopalaswamiThat means you 
can make an agitation if you can avoid 
what you might define, by reference 
to the dictionary as propaganda.

Dr. S. P. Mookerjee : By coming out 
o f  the Government, you can carry on 
propaganda. • .

Shri Gopalaswami : That particular 
thing is repeated in this Delhi Pact that 
we shall not do so. Having done all 
that, to come now and say, let us look 
upon this as one o f  the solutions o f  this 
problem, is a thing to which no Govern
ment can easily agree. Apart from 
that, on the merits, it is, I  think, as the 
Prime Minister did say in his effective 
and forceful way, a fantastic thing, a 
thoroughly impracticable thing. I f  
anybody will take the facts into con
sideration as they are, and the facts as 
they are bound to  be in the future, to 
think o f  re-unjting India and Pakistan 
or parts o f In^ia with parts o f Pakistan 
is a thing which, I  certainly agree with 
the Prime IVIinister in characterising 
as fantastic. ./

Take another fact. The muutfiiiea 
are no; merely ill-treated, but thejf  ̂
sctaaNy have all of them fonBid'̂ uv
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way into India from West Pakistan. 
Leave alone the Pun jabs where perhaps 
people on both sides took the matter 
into their own hands and migrated to 
the other country. Take Sind. There 
is no doubt that a very large number o f 
Sindhis have found it uecessary to come 
a way from Pakistan leaving large valu
able properties in Pakistan. Yet, I do 
not think that anybody has put forward 
the claim that wc should consider the 
inclusion o f Sind in India or any portion 
o f  Sind for that matter.

Then, I come to the idea o f exchange 
o f  population and properties. I was 
rather surprised to find Pandit Thakur 
Das Bhargava in agreeement with this 
suggestion.

Dr. S. P. Hookerjee : What about 
one-third o f the territory as Sardar 
Patel has suggested ?

Shri Oopalaswami : I forgot to refer 
to that. To ask a foreign country to 
make over one-third o f its territory for 
the purpose o f locating a homogeneous 
Hindu population and for the purpose
o f excluding Muslims from there...........

Dr. S. P. Mookerjee : Both will stay.
Shri Oopalamami : How can they 

stay ? Then it should be more than 
one-third ; it cannot bo merely one- 
third.

Dr. S. P. Mookerjee : Even one-third 
will bo acceptable.

Shri Ck>pal<iswami : Even in this one- 
third you cortainly do not contemplate 
the Muslima 03cupying a position in 
which they are likely to be, oven a 
nuisance to the Hindus, apart from 
doing mischief.

Dr. S. P. Mookerjee : That would
become a secular State.

Shri Qopalaswami: Thcs-  ̂two things, 
both unification and cea«ion o f territory 
you cannot achieve except aft^r war. 
I f  yv)u eschew war. as sometimes Dr. 
Syama Prasad Mookerjee in his speech 
did, then, the only other alternative 
that is left would be something other 
than war. Now, what is that thing 
other than war \ Before I  oome to

that, I  should like to refer to this ques
tion o f  exchange o f papulation. \ ^ a t  
are the probabilities ? W hat is it that 
Dr. Syama Prasad Mookerjee has at 
the back o f  his mind. Does he expect 
that practically all the 15 millions or 
16 millions o f  Hindus who were in East 
Bengal will come away to India ? Is 
that so ? The point is not specifically 
stated. Besides that, we have it as a 
result o f  experience that at least 80 per 
cent o f  the Muslims in West Bengal, 
not to speak o f other parts o f  India, do 
not wish to go to Pakistan. They want 
to remain here.

Dr. 8. P. Mookerjee : Have statistics 
been taken o f that ?

Shri Gopalaswami : We have it on 
the authority o f  the West Bengal Gov
ernment that practically 80 per cent, o f  
those who had left Bengal for East 
Bengal had returned to their homes. 
That is the information we have. It 
may be perhaps that the numbers, 
likely to migrate to Pakistan is ten 
per cent, more, or as you are willing to 
concede, even 20 per cent. more. That 
does not matter very much. But, that 
the majority o f  the Muslim population 
now in India does not want to migrate 
to Pakistan is a fact with which you 
have got to reckon when we talk about 
exchange o f population.

Now you have got to receive all the 
Hindus from East Bengal and you have 
to retain this sixty to eighty per cent, 
o f  Muslims who are in India. Is that 
a proposition which you can face ? 
Well, if you want to send more Muslims 
in order to equal the number o f Hindus 
we get from the other side, it cannot- be 
a voluntary thing. It must become 
compubory. It must be compulsory, 
and what is the compulsion ? It must 
be either government compulsion, or it 
must be compulsion such as was exer
cised in the two Punjabs. To neither 
o f  these propositions can any sane 
government o f this country agree. I 
cannot agree to cither o f  these for this 
reason. You cannot yourself engage in 
the act o f squeezing out from your 
country people who are your citizens. 
That is number one. And if  you are a 
government, a fairly strong government
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pD330S90d o f  the necessary power and 
authority to enforce your decrees, you 
cannot psrmit private persons to 
squeeze out Muslims from this country 
by  any extra lawful activities. Now, 
if  that is so, you have got to rule com 
pulsion out in this matter. I f  you take 
into coasideration the kind o f  State 
that we are responsible for, the kind o f  
Government that we pride ourselves in 
adiilnisfcering in this country, i f  you 
rule out compulsory evacuation, if  you 
ralo out voluntary evacuation, because 
it will not pvoiuce your results, what 
n ix t ? I forgot to m3ntion one thing 
in regard to compulsory evacuation. 
I f  you ha’̂ 'e to evict an adequate num- 
b3r o f  Muslims against the number o f 
Hindus that come over from East 
B3ngdl, you will have to travel far out 
o f  the confines o f  West Bengal to find 
the necessary number o f  Muslims to be 
pushed out. You will have to go out 
to other Pi-ovinces and push out Mus
lims from there. Therefore, if  you rule 
out all these things, you have got 
to consider what is the alternative. 
The only alternative is the alternative 
which accords with the respectability 
and civilised character o f  states in the 
world. You rule out war. You rule 
out exchange o f  population, you rule 
out c33sion o f territory. The only 
thing you can do is to try to persuade 
the other Government to see our point 
o f view and to ensure that security 
returas to the minds o f the Hindus who 
are still in East Bongal, and o f the 
Hindus who want to go back to their 
hom^s and pi’opjrties in East Bengal.

Dr. S. P. Mookerjee : And if you fail
in spit? o f  all this ? What is the re
medy then ?

Shri GoiMtlaswami : I f  all this fails, 
then you and I can sit round a table 
and discuss the propriety o f  going to 
war. But that is a different matter.

Shri Jawaharlal Nehru : W hy doesn’t 
the hon. Member wait for my reply ? 
He will get it to-morrow.

Dr. S. P. Mookerjee : Thanks, I am 
glad I will get it to-morrow. Bub he 
need not get angry now.

Mr, Deputy-Speaker : Order, order.

Shri Gopalaswami : Dr. Mookerjee 
at the close o f  his speech triumphantly 
asked the House, “ Was there any speech 
o f mine in which I  asked the Hindus, 
the Hindu majority in West Bengal to 
attack the Muslim minorities there ? ' 
He has not done so, and as I am a care
ful reader o f his speeches. But what 
is the relevancy o f that in this connect 
tion ? He says that he did not believe 
in this Pact, even when it was being 
negotiated. He has no belief in the 
Pact since. But he said he would have 
been glad if  the Pact had produced 
results o f  the kind he anticipated. Now 
what are these results he looked for
ward to ? I take it that, if I mention 
them, the House is entitled to infer that 
he approves o f those objectives. The 
first is that Hindus who still remain in 
East Bengal should refrain from m ov
ing out, should refrain from moving to 
West Bengal. The second objective is 
that those o f them who have come over 
to West Bengal should go back to their 
homes and properties in East Bengal. 
I f  the Pact, during its working within 
the last four months had achieved 
these two objectives, then I ta^e it, 
his heart would have been g’ad. Now, 
these are things which he would gladly 
have welcomed when ac’iieved. I 
ask, then, is it not his duty to promote 
the attainment o f those objectives ? 
He said he did not ask the majority 
Hindus in West Bengal to attack the 
minority Muslims there. But it would 
have been more to the point and done 
him greater credit if  he had positively 
addressed himself to the task o f asking 
the East Bengal Hindu who had come 
over, to go back to his homo and pro
perty. He should have sought faci- 
ities for the purpose o f  going to East 

Bengal and putting heart into East 
Bengal Hindus and appeal to them to 
stay where they were. I f  he did not 
do this, did not attempt to do this, I 
would ask the House to agree with me 
in saying that he has failed in his duty 
to the country.

Dr. S. P. Mookerjee : W hy don’t you 
go there, instead o f making speeches 
here ?

Shrimati Benuka Bay (West Bengal): 
A  great deal has been said about the
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Bamika fUQr]
Iildo-Pakigtan Pact, to  the effect that 
it has been a failure because it has not 
been able to create a sense o f security in 
the m inority community in East Pakis
tan. I  do not think that this is a 
measure by  which wo should judge this 
Pwjt. I  think the Pact has boon in- 
s^ntw ieous in its effect and it has 
done a real and substantial service. 
A s  other speakers have said, this Pact 
averted war, a war which might have 
d» «troyod both India and Pakistan.

I t  has averted the widespread horror 
that was taking place in East Pakistan 
and which was gradually finding its 
repercussions on our side too. Above 
all, it has allowed the migrants from 
East Pakistan to come over with some 
sense o f security together with some o f 
their posses^iions, without being killed 
on the way.

4  p . M .
Mouths back when we brought th'* 

matter to the notice o f the Members o f  
this House and to our Prime Minister, 
what was it that we tvsked him ? We 
from Bengal asked the Prime Minister 
to  make some provision whereby the 
minorities from Ea«t Pakistan could 
eome over to India in safety. I say 
that in this matter the Pact has been 
•ucoessful. That the Pact has not been 
able to engender a sense o f security 
amongst the minorities in Pakistan is 
absolutely true. But I would ask : do 
we want the Prime Minister o f  India to 
perform miracles ? Is it possible for 
him to ensure conditions in another 
state, over which ho has no jurisdiction, 
•o that minorities can remain behind 
with a sense o f  security and with 
honour ? The Government o f  India 
is making those attempts but if  those 
attempts fail, I do not think that blame 
Can be aUached to the Prime Minister

• or his Government.
The policy o f  India has always been 

▼ery different from the policy o f  Pakis* 
tan. *]^eir very approach is different.

speech, which the Prime Minister 
made yesterday is eloquent testimony, 

' i f  any testimony was needed, that the 
approach o f India towards the question 
or minorities and |heir protection is 
aud!^ diffim nt from  ̂ that on the othor 
w la , Bven befora the Pact was signed.

when there was some disorder in W est 
? ^ a l  it was put down with a firm 
hand. The trouble was localised. The 
District Magistrate o f  Howrah was 
removed before even the Pact came 
into being : whereas even four months 
after the Pact has been signed the Dis
trict Magistrate o f  Barisal is still there 
as District Magistrate. How then can 
we have a sense o f  security engendered 
in Pakistan among the minorities, if 
this continues to bo so ? Many 
Police Officers have been charged 
in West Bengal but in E. Bengal there 
is no such change.

Before I  go into any details I  woul ^ 
like to say one thing. Whatever be 
the provocation, whatever be the condi
tions that may operate in East Pakis
tan, we on our side must guard against 
destroying our souls o f the very object
ives we have stood for all these years. 
Because certain conditions do not o b 
tain somewhere else, is it right for us to 
follow that same way ? Is it not our 
duty to keep our judgment fair and 
maintain a balance o f mind, so that we 
may be able to find some solution in 
some other way, in some way that does 
not lead us into the abyss o f  dark 
mediaevalism. I do not want to use 
the word secular for our State. We are 
a rational State where whatever be a 
man’s religion it is his personal affair. 
It is his loyalty to the State that counts. 
Wo shall treat every citizen in the State, 
irrespective o f his religion, as equal 
provided he is loyal to India. It is 
also our duty to make provision for 
those who seek shelter and come to us, 
because through no fault o f  their own 
they are today the victims o f the two- 
nation theory. It is as much our duty 
to see that every citizen in this country 
and every man, woman and child that 
comes to us from Pakistan, because they 
cannot live there, is treated on an equal 
footing with all other citizens.

I  will not go into statistical figures 
W e have had a lot o f  statistics. It is 
not figures but facts that count. Since 
the last session o f  Parliwient I  e ^ n t  
my time during the last three or four 
months in reSigee camps in West 
Bengal. Tripura, Assam, Orissa and 
also saw some eampe in Bihar. . 1 wi
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jast put some facts before yon. My 
hon. friend Mrs. Sucheta Kripalani 
gave a descriptive analysis o f  what she 
saw. The hon. Member, Mr. Shankar- 
rao Deo chose to call it a Jcahani. It is 
not a hdhani, it is not a fable or a s'ory. 
They are facts as they are and 
they are undisputed and poignant 
with misery. These are not statistics. 
The concentration o f  refugees in the 
camps in West Bengal and in the 
neighbo iring provinces speak for them
selves. Going to the refugees you can 
see what their condition is. This is 
the strongest de  ̂errant against any 
one coming over.

It has been said that propaganda has 
had its effect and has brought the re
fugees over. It has been said by my 
hon. friend Mr. Shankerrao D* o that 
the eloquent speeches o f m y hon. 
friend Dr. Mookerjee has had the effect 
o f  bringing minorities over from East 
Pakistan. I  say that 60 to 70 per 
cent, o f  the refugees are cultivators. 
I  ask, does a cultivator leave his land, 
does any man or woman leave their 
roots and th ir belongings and all that 
they possess to come over to India, 
because Dr. Mookerjee is a brilliant 
speaker, so that they have to face an 
uncertain future in the refugee camps ?

W hat is the condition in those re
fugee camps ? I claim to be one o f 
those who have, allied themselves with 
the work o f  refugee rehabilitation. 
Many people have been working in this 
field, both officials and non-officials, 
in Bengal. In this connection I  would 
like to pay a special tribute to some o f 
the women o f  Bengal who are not 
known to you as Shrimati Sucheta 
Kripalani or myself but who have been 
working consist ntly all the time for 
refugee rehabilitation. And yet today 
I  acknowledge that we have not been 
able to cope with the problem as we 
should have done. West Bengal is 
one third the size it usrd to be. The 
concentration o f  refugees in West 
Bengal in all the camps is so great now 
that it is not possible to absorb all the 
refugees in that small province. I  say 
that the Relief Commissioner and the 
R o lk f Department have been doing 
their But Kow caa they put
mU t b m  mind to rehabilitation when

every day the influx o f  refugees go09 
on I  It  may be less on some day muI 
may be more on other dajng. But the 
fact remains that it goes on and we hays 
to find accommodation or build accom 
modation for those who are coming 
in daily. Have these officers the time 
or the power to rehabilitate all those 
people in that small province ? It is 
not a physical possibility. I  would say 
to those who are complacent about this 
probl«'m"I do not refer to any members 
o f  this House— that it would be as well 
to be alert about it. As I said men, and 
women do not leave their homes for 
any other cause ex,cept the compelling 
force o f  circumstances. I f  circum- 
stanccs forced them to come away and 
if  even then they go back and there the 
circumstances make them come back 
again, what is to be done then ? It is 
no use blaming the Prime Minister o f 
India, because the conditions in East 
Pakistan have not been set right op  
because he has not been able by the 
Pact to prevail on Pakistan to bring 
about the proper conditions in Pakisw 
tan. Mr. Shanker Rao Deo said this 
morning in this House that when he 
was in East Bengal he was told by some 
people “ Save us from our friends'^ 
I would ask him to see what the 
Minorities Board o f Mymensingh has 
said. 1 would ask him if he had seen 
the statement by Nellie Sen Gupta, 
She saw me several times. Has he not 
heard o f the treatment o f Satin Sen and 
what Satin Sen has said ? Has he not 
heard what the Chief Whip o f the East 
Bengal Congress Party has said 
about it ? Surely you cannot knoiir 
facts in a fifteen days’ tour. Agfcr 
these people who had remained 
behind and are etill remaining behind 
no matter what sufferings they have to  
undergo in trying to help those who are 
there. It has been said that the East 
Bengal leaders have left. I  want to 
say that the majority o f  East Bengal 
leaders are in East Bengal. They have 
not come over. There are false charges 
even o f murder against them but 
stiU they have not come over It waS 
in East Bengal that the fire o f  natiofial;' 
iam was kindled. The B a it
B^ngaUe ore not cafiNodB whstever 
they may be. I  know there ai# eom§
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[Shrimati Renuka Ray]
p ^ p le  in the country who say tkat 
Beogalis are cow ard . W hy ?— be- 
oaipe we don ’t  go in for the blood bath 
A8 in the Punjab. The Sindhi has come 
Over, the N. W . F. P. man has come 
Over, and the Punjabi has come over 
through the blood bath. Must the 
Bengali also come through it ?

Shri B. Das. : leamt r^volntion
from the Bengalis. None in this House 
or outside has said that Bengalis are 
cowards. W hy this explanation ? The 
Bengali is the father o f  revolution and 
Indian freedom.

Sbrim<^ti Renuka Ray : It was said 
not in this House but it has been said 
Outside and I  am taking this opportu
nity to contradict it.

It  is quite true that there is a sense 
o f  insecurity among the Muslims in 
W est Bengal. But it is not because 
ini^ance o f  the t3rpe that are still 
^ in g  on in Bast Bengal take place in 
West Bengal. As I  have said, and 
as my hon. friend Mr. Gopalaswami 
Ayyangar stated in his speech, in 
W est Bengal arrangements are much 
better and the West Bengal authorities 
have taken every step to see that the 
minorities are secure. The position 
Is quite different to that in East 
Bengal but nonetheless the Muslims 
have a sense o f  insecurity and that 
condition will remain so long as the 
treatment o f  minorities in East Bengal 
continues what it is. I f  the East 
Bengal minorities come over then it is 
a different matter, but so long as they 
remain there and there is that treat
ment o f  them in an isolated way, 
■0 long as when the man returns home 
at night he hears a knock at the door 
saying, “ You have come back, why 
have you come back?’ ’ , and next 
day he is told, “ Send one daughter 
to our house” , so long as these things 
continue, even if they are isolated, 
ti^ere cannot be any sense o f  security 
among minorities in West Bengal. 
N o matter that the Muslim knows that 
the Prime Minister o f  India is a 
better friend to him than anyone in 
Pakistan could ever be, no matter even 
that he knows that the State Govern
ment or the Central Government is

his best friend, still he cannot be secur® 
so long as he knows that repercussions 
may again occur. Therefore, I  say 
there is only one solution. W e must 
have a planned rehabilitation for the 
East Bengal minorities i f  they seek 
to come over. I  don’t ask anyone 
to  come away, but it is a wrong 
approach to ask them not to come 
over willy-nilly. I f  we don ’t face the 
problem rightly we shall only play 
into the hands o f  those who want 
other ways.

My hon. friend, Shrimati Kripalani 
and Pandit Bhargava brought out 
one or two facts about the question o f  
rehabilitation. They pointed out 
a fact— which is true, o f  course— that 
the Central Government took some 
time before it decided whether the 
people who had come after the new 
influx should be rehabilitated or not. 
I  want to point out to this House that 
the moment it was brought to the notice 
o f  the Prime Minister, it was he who 
gave the directive that rehabilitation 
was a prior problem and it must be 
done.

I  must pay a tribute to Oi*issa 
and to its Ex-Chief Minister who is 
now on the Treasury Benches here. 
He thought in terms o f rehabilitation 
in Orissa even before the Central 
directive had gone out. I  must, 
however, say that in the last month 
or two there seems to be some amount 
o f complacency in the neighbouring 
States. There seems to be the idea 
that the pact has brought about the 
desired result— which up till now it 
has not— t̂hat is, it has stopped the 
inflow o f  migrants. The mig
rants come to West Bengal sometimes 
in larger numbers, sometimes in 
smaller numbers, but the outflow 
from Ranaghat to neighbouring 
States has completely stopped. No 
refugees are going over to neighbouring 
States just now. When the Prime 
Minister was in Calcutta recently, at 
his instance the new Rehabilitation 
Minister called a conference and set up 
a Rehabilitation Board o f  West Bengal 
and all the neighbouring States in
terested in refugee rehabilitation. But 
I  think I  am right in saying that up ot
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now this too has not produced any 
result.

I  would like to tell the House and the 
country that the problem that faces 
us is not a problem o f  West Bengal 
alona The Presidential Address has 
pointed out quite clearly that it is an 
all-India problem. The Prime Minis
ter has said more than once that 
it is an all-India problem. But it is 
not enough for that to be the declared 
policy ui^ess it is implemented in all 
the States, unless the people in this 
country realise how important it is to 
rehabilitate those who have come and 
those who may come. It  may be 
that the pact may work in a satisfactory 
way, but if  it does not and they conti
nue to come out, we must have a 
plan on which to work. In the 
State o f  West Bengal they have a 
plan now for absorbing the cultivators 
and the artisans through the union 
boards— ten or fifteen families per 
union board. Even if  this plan is 
worked out in West Bengal, it will 
not cover half the refugees that have 
already come over. Therefore, I 
would suggest that similar plans 
should be worked out not only in the 
neighbouring States but in all the 
States o f India because it is an all-India 
problem. I do not speak as a Bengali. 
I speak as an Indian and say that it is 
an all-India problem and that all 
India should face it. I f  we do so 
then it will not be too great a problem. 
Scattered in the seven lakh villages 
o f  India I think we can absorb all the 
refugees that have come who are 
cultivators and artisans. W e may 
have made many mistakes in the past 
in rehabilitation ; the implementa
tion machinery still remains unchang
ed not only in the Rehabilitation 
Department but in all the Departments 
o f  Government. W e can rectify the 
mistakes, we can plan in such a way 
that we can resettle all these people. 
I  am subject to correction, but I  
think it takes ten years for our popu
lation to grow by one crore. Suppose 
we face this issue now and make 
arrangements, suppose it is one crore, 
why should we not arrange for it ?

Is it right then that we should give 
up all our objeotives, all the things we

have stood for, and follow the Pakistat^ 
way or the way laid down by the  ̂
leader o f  Pakistan rather than the way 
laid down Tby Mahatma Gandhi ? 
Is it not better that even at the risk 
o f  some amount o f  economic deteriora
tion for our country, we follow the 
better way out ? I wish to sound a 
note o f  warning. Our approach must 
be realistic. W e should not forget 
facts as they are. The stark realities 
must be faced. I  do not wish to enter 
into descriptive analysis, but I  only 
want to take the facts as they are. W e 
must remember that we have to cope 
with the problem facing us and if  we 
have to cope with it, i f  we are to find 
a solution for it, let us not follow the 
way o f  madness and destroy our very 
freedom. Let us follow the one 
way out that seems to be right, namely^ 
planning o f  rehabilitation. B y 
following that way, we will cope with 
the problem throughout the length 
and breadth o f  this land. I f  we fail 
to  do so it will not be Bengal alone 
that will suffer and be destroyed 
but the whole country will feel itft 
eflFects.

^  % '•lit 
rn s % ^nr?r i

STT-iT ^  ^  ^
 ̂ft* Tiw r<H 5^ % f f

Pnrt ^  f  ,
^  f  I »rr«r-HT«T ^
^  ^  f  ^  ^  

^  ^  5T3rr f  i
(RTK ^  'SR' ♦TTT clt

w r  5 ? +ir<^r ^
fRPjrT t, ^ ^
f3 i T  «TT ? a r k

t W t  H  f3 I T  I 5 » T K T  e ft

^ Pp
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iftpift VtfVTT #  ^  <N?T58rT at

^  ^  ^
P̂t>H sfisrtft alvn̂ 'M ^  rTT̂  >ff 
«nn:3iT^lr|

f  afiT ^  SzifTT f ,  3?TT>
<n: 'SRT# si5t ?Tff I ,

^  spTf 5T  ̂I ,  ^  35T^ w r  

? 3 R ir f ?ra>5TT5>TTt?Tm3nrrf
t ,  eft f  ̂  ^  f  ^  'Trf̂ TfTPT I 

'*? 5«TT ^  t , ^  ^
3PR Triv^aH ^  ^  î flrr a??jn^K

f t  T^( I  3fr I ,  rft

WT5^ w t  fr>ar t  artr w f  WcTTT
n^wr arRTT t  i ^  afk  5^ -

^RTt ^ cTpf % ĴTT̂
^  #  ?*iT  ̂srrf»T PrPTKT #  ^qr 
Pf’tt f% ^  FiWhfif fit JK. %

M ,  r r  ijjfNwf Tt ix  % fa t ,

JTi f%3Tr m r i  1 % srffir
5? r»T5y ^  i f ^  arrro w 

tw  13|^ ^  :Rfhrr JTf p r
tv  ?>T ^  f ■ ft; f^ppft ^

» T  11 ?rr«r ?mT ^ f ^ n r
%  ?n*r^ «f? <iT ft; anrc ^  r̂iff ^«tt

<ft Pbt VIT ^  ^  ^

^  ^  i?t»IT ? W r ^  % 2fR^

f  ? «RT 5»T f  ft? 3TT#
^  fiRf5T ^  ^  ^  ? JT̂  €I!B t
%  ^  fT  ĴITT 5T^ f  ,
^AT TTOV ^  ^T?T ?rnT  ̂
« n f  I ‘

^  ^  ^  ^  f»T W7RTC ^
«ftt ^  J^,' -4 '

5JTnimre ^  3ft szit- 
f3IT f  ^  ^ t. 1 olTT-

^IPT «TT ^  f»T ^  't'STT JTT̂ Jtr faTT
ftf » 5 ^  ^5>' »R  t ’
»rr^^ ^  3rr nf f  ̂ rk ̂ gr wT̂f»r 
I3tt ft? fin fr rrrs 
^ipr'i f̂TT ^  ?rnT ^  STrT ^<T^f 
3ft ?ft?T f̂rra f , eft ^  ^
^  fwpft +i'̂ '̂  ^  ITT? 3fT *1̂ 
<Rt% a|«-n< ̂  '4  ̂dtn *rf *rf,
5ft 3T̂t ^  °̂t «ff I
«ft«ft q=»> r̂f wr ?Tf̂ T ^fifp t  TT<t
«ft ft? <irm swTT Tfi??* ¥ 3ftr 
«<,^'K 'TZ^ JTTT̂ TT #t ^  f%

%T% k m 3rr̂ ', 4?nr ^
3TT a ft^  ^  3TT f r ^ P f s f t ?  ^  

^l«'ct vTT  ̂ ?rr7 sftsc f*j«
vJH+t '•i'i'ti) ^  3F5l^T

5JThrr I w ?n̂ T 5?TtJTT!TfrR q<?3ff ^
f̂>ft srr-T ^  ^  I fir =rr?̂  

f  T̂T'T <jft >T<T I  i=ft 3rn 5<t ̂ 't'ff 
% ^  ^  aftr PT̂ î y
^  arrr f»T̂  fTwr̂  <sTk 3Ttc 7̂ t 

% 3TiT>TR arnr =?̂<T 3flR |iTr̂
r̂nrr fmr.̂  ?ft ^

t>̂  f  '̂t ^̂ 'Tf <n:
I

art 3ft IJ5T I
^  q ?  t ‘ ft?  3 n f t R  ^^TT ̂  ^  ff T  3 ft 7 f 5

f, ■'JOT vnmwt ^  5T̂  f!ff
•Tî  3Tî  *IT  ̂ ^  ^
Trftrernr %"t 'R's f  1 'rrfp-
?5rr w  f«Rrrc f*r ^
3ftt ?PW J »ft ^ ftf 3ft 
f  ̂  ft^ *T̂  ?, sf fft ft^ f  afk ST
ftf«r ̂  v t^  f , ^  arr̂
*1^1^ ^*ii?l i



M7 Motion m : 8 AUGUST 1S50

f t i  w r  ^  1 3ft i ^ n n r

%, ^  ^  »RSTT t ,
v ii  îpT 3pnr 3PTT sri^ wk ^*ai 

T̂rr t  ^  ^ttt ’r k  % a m
3 i ^ T  ^ # T  eft sTT T^ ^  ^ t» r r  ft> ^ t i r t  

2flp?< Ppci^l' f '
¥ )•  ?[3r5 ^  < r r ^  s l w  ? i f t %  ^  ^ r f f  

^  t  I «?> s i f  ̂  ? r f f  iTT>T^ ^  a n f t  

3ft ^'|r >T̂  ^  ^
5R 3rr?rft % ^

J r f t  * n T H  #' sricTT f ^  f ^ ^ r  

S R T R  1 1  'T s i R  q?t fira^? T  f * r r t

? T T * r 7 1 1 s r r a r ^  
farr, ^  »ft 3ft< #  ^

^ 3 T T T  3 T T ^  3Tt?ff %  ^  

3 T R T ^  %  ^  ’ T  3 i? ^ *

<5mi 13TT 3 1 ^ . s r r ?  f ^  ? 5  J ' f t  3h t<t t ^  

%  ^  5TM  ^ -<  f  I q ^ 'T f ^ r

(Exchange) fVi=RT ^  r̂eft̂ PT̂  
(conditional) srrr tP^,
ST? ? T R  f %  fs H T  T > ?  %

*JF 'T r f% ? (T R  %  ^  3 T R T ? t  !? !r3 K ? y -

^ I >  ^  5 ||n|<{t ^  3 T T ^ - 3 ? ^ ‘ 

?ft - j T  T f T ,  f ^  " iT p P ^ ^ r T  ’T . f r H

?> srrqii siVt: >rmr
^ f, % Ji?r ê»T 5> 3rr#>f i fft q?ft -̂ir 
*ft^ ? T T  ^ » T  «»!RT » r « c l t  I ' T ? ^

^  i t f t  f ¥  ? i r  3 m  3rr<T

spt ^  ^ f T  ^ j f t  f  I 4 '  s r q ^  

? r t  ^  ?rr«r ^  
g  f %  Sr? M + i ,  ?R> >T 4<s<dt 

*T ^ n r f l ^  *^4<i ^  R f 5 T ^  'T T  

s S fT  t  "TT f ^  f R r f t  ^  I

^  '3 ^  qr
-^«I 5l f^'f% SPpft
^  ? 5 ^  a r # ; ^  %  f%55ra> 55̂  « f t  a f t r  

spt afRTT? f v r r  *?T I ^ * f f  >15

t  ft? 5r  % iii f f jr  #  f i M i  IT  

arrsr m  - n m  t ,  ?nr «wr ^  
t  # +m î*n ?f|f Ri4HT
^  f , #  v i R f h E t  3 tt

^  5,  ^  ' T ^ T  ^  ^  ^P t^  * T 5 J ^

*1̂  ^  3 ft^  "T ^  ^ iw rit 5 I

21̂  r f t  p r r t  ^^J^iftfl• | ,  ^  arn^

I ^

ffH) f ,  ^  ^r^r ^  f  
f ^ R R i t  ^  ? < T  ^  3 R T

t  ^  >T 11 ^  sT̂yRT ?*rr̂  ^nM  
>rr|iff ^  3T??m ^  #  f̂t f^)ft f, 

?̂rr f f  , ^  ■'ŝ nit r̂>TĤ 

?r|f f  î3T ^  ^?ft -ff

?nT5ft ^  ^  ^  ??r% ftt <f?
^  f t r e p r f f  5 > R  ^

STFT ^ ?R , ^  7 ^  #  V F nn^  ^  5fT^ 
f  s f k  q f ^  t ’ I

?«rT ^  ^T' 
F ^ t t t ^ r^  ^  5t  ^  t  ^  ^  ?r

^  'Tsr^TT'T %5T w  ^ t  3 jR rr  11  f 'B T  ? r^  ?r 

^  t  P P  J T f

n r ^  3TPT w i f  i ^  ^

•̂ , »1TO ^  f k ^

q ? ^  t  ^  JT5 t  ^
*?<^iP>iv ?  < A < ,« i^  5?T * T ^  q r

r^55cra 1 1  ^  T̂?r
t  <jftr ? -iq 5 t ^  i(? r fr  f  '

^  ?? r q ^  #1 »rr? 't ^  l H H < i d  

a f t r  ^  3 T R  » f ^  I ^  ’ t i l

^  f  I

3 !n ^  ?rff %n7 t  %3«5 V
f c R T  ^g^5TT t  f t ;  5 ft f^ 5 f? ? r  %

Ri-a w f  ^  ^
^ P i 'i  4 i+ &  ^  I ^  «/)< 5 * i f ^

3H ^
ciiaicf f  a f t r  a iT #  a j n ^
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T5TT t  I ^  i  I ^ 3 ^

t  f%  3 ^ “ ^  f t r e h ff

%T Ti^wr ^  I s f tr  ^HTfT

^  ^  ftnSF^ TK ^
![W i I f t  ^  fT<^TfV

t ,  ^  t̂ TT̂ f-
^  3TRift I ^  3H1T ^

<TT ^  ^  ?^5T ^  ftrip ft ^  I ̂ n r

^  5R ^  ^   ̂ %
« R T  ^  V TW ^ ^Hr^ % 
g t f e ? r  ir«n ^  afrc ^

WK ^  ^  ^  zftx iw ,

*ftr ^  ^
^  ?ft ^  4' ?fnT5T  ̂ ^ ft* snrc
^  tR fT i^ r ft 3ftT ^ r ^ r f  %  ^  ^  
OTif l̂ sftr ^
IT R ff qft ^  ^  I

^  ^  ^  ^  I  pp
T̂*T P̂TT̂  ^  ^
*Tî  Wff% ^  ^

f ,  ̂ ^  % >ft
f ?  t  ^rrftn: ^ r  ^nr
t Pr nil ^  ^ T̂  11 4 # ^

?ft f^nnT 3f^R^ ^W l" s ftr  t̂ r ^

^nrnr 3ftc t̂ct

« W T  ^  cTTfJ  ̂ ^  ^  ^irw ft ^  ?«T- 

iprf^’f  t  fv  q iP f^ H  ^T 5t 
I

{English translation o f the above speech)

Sirimati Uma Nehro (Utiar Pradosh): 
I Bhall be speaking in very simple 
Hindi so that my brothers from Madras 
miffht also be able to follow me. It 
wm be my endeavour to speak in 
H industani; at any rate I do not 
intend spealdng in classical Hindi.

For the last several days we are 
oontinuously being treated to

pathetic tales o f  woe, tales which are 
true. While listening to the woeful 
tales o f  our own country let us also 
have a look at the rest o f  the world. 
What do we see ? Korea stands 
out before us. W as any pact made 
in Korea ? There was no p ic t  be
tween North Korea and South Korea. 
It is my belief that had a pact been 
there between North Korea and South 
Korea that country would have been 
spared the suffering it is undergoing 
today. We also see, on the other 
hand, that we have not the power to 
do anything in regard to Korea. 
Again, when we look to South Africa 
we find that there too our Indian peo
ple w-io are far away from us, are very 
miserable. They are not even allow
ed to walk on roads. They have no 
places to live in. What help we are 
giving to them ? Pakistan too is a 
foreign country. It  is not India. 
Now, if  any such atrocities which are 
deplorable are taking place in 
Pakistan then why should they startle 
us so much, why should we be so 
enraged. It  was with a view to solve 
all such difficulties and to relieve all 
these sufferings that our country, our 
Prime Minister, entered into this pact. 
The Prime Ministers o f both the coun
tries met and made a mutual pact. 
The result o f this pact, as we have seen, 
is that all that suffering which would 
otherwise have resulted has entirely 
been obviated. There was the ques
tion facing India, what would happen 
if no pact could be arrived at, would 
there be war, were we ready for the 
war, were we going to annihilate our 
country. It is obvious that we are 
not at all prepared for war and for 
that very reason the pact came into 
being.

W e have heard a lot o f  talk about 
the pact. There have been a number 
o f  speeches. I shall not refer to 
every one o f them but confine m y
self to the one made by Dr. Syama 
Prasad Mookerjee. The speech waj 
such that we felt Dr. Mookerjee has 
undergone a change and has come 
round to Gandhism. It  seemed as if he 
was veering round to us. When, how
ever, he announced the conditions and 
re m ^ e s  and made his three suggee.
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tions I  was reminded o f  the refugee 
conference. There too the same three 
suggestions had been madd which 
were suggested here yesterday. The 
Doctor, however, also made a fourth 
suggestion and it was that Pandit 
Nehru and Sardar Patel should come 
out into the field, see the condition o f 
the refugees for themselves and live 
and mix with them for only then 
could they form an idea o f  their 
pathetic plight. I would say to Dr. 
Syama Prasad Mookerjee, “ Since 
you have gone out already, we want 
that you should set us an example, 
so that, i f  you are ble to act accord
ing to your professions, there are 
many amongst us who would like to 
follow in your footsteps” .

Now, the main question before us 
is why is the pact not working success
fully, why are we not forging ahead ? 
Here we at once start looking towards 
Pakistan. W e should not take 
Pakistan into consideration. As a 
rule the brave do not cry. They 
neither cry nor curse others but rather 
make themselves strong. W e should 
find out the reason why after all this 
pact o f  ours is not proving successful. 
Have we tried to understand this 
pact earnestly and honestly ? Have 
we looked into our own minds ? 
W hat I  mean to say is that if  you do a 
bit o f  careful introspection you will 
find how numerous our own failings 
are and that it is on account o f  these 
very failings that our plan is not 
working smoothly. I was very much 
surprized to hear what Shri Thakur 
Das Bhargava just now said about 
the exchange o f  population. I 
am onable to follow all that. It is 
not a practical proposition. The 
example o f the Punjab is before our 
eyes. When the exchange o f popu
lation took place there I was at Simla 
and I  saw it all with my own eyes. 
The exchange o f population led to 
wholesale killing in the country, and 
today again we are talking o f the 
same exchange o f population. You 
may impose whatever conditions 
you like on this exchange but you 
should remember that the day either 
you or Pakistan were to propose the 
exchange o f population, then what

to say o f  an exchange the result 
would be that the Hindus in Pakistan 
would be finished where they are and 
the Muslims, who are in Bharat, 
would meet their doom here. It is 
utterly wrong to think o f any such 
thing at this time. Our very first 
endeavour should be to search our 
own hearts and find out wherein lies 
our own weakness. So far as the 
Congressmen are concerned I  can 
assert with confidence that, as far as I 
can see and understand, this pact is 
based on the same principles on which 
the Congress itself stands. This 
pact stands on those high principles 
on the strength o f  which we fought our 
battle o f  independence against the 
British and made India free. Now, 
we have to see how it is that, although 
the principles underlying the pact are 
the same as have sustained the Con
gress thus far, we have not yet been 
able to make it a success. The 
principles are the same but demoralisa* 
tion has set in among the Congress 
ranks. Thus, it is not the pact that 
is to be blamed and there is anything 
wrong with the principles even. It 
is because o f  our own weakness that 
we cannot go forward. The principles 
underlying the pact are quite clean 
and proper. There is nothing in them 
that we might object to whatever 
shortcoming there be in us. More* 
over, the organisations and leaders 
other than those o f the Congress are 
unable to understand it and, not 
being able to understand, talk thought
lessly. Instead comprehending those 
principles properly and furthering the 
objects o f the pact they place hurdles 
in the way o f  its working and thereby 
harm the cause. A  few irresponsible 
acts here and there cause a lot o f harm 
to the country. The question is, 
why is th'S pact not working ? I  
find, I  may be excused for saying, 
so, that our Government servanSi 
in fact, have no faith in this pact. 
They do show lip-S3rmpathy for it 
but at heart they do not approve of 
it. They are not honest and earnest 
in working this pact. We notice all 
these throe things.

I  shall not take much time but I 
want to submit that this pact is ins*
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p i ^  by same princiî es as ins- 
pted the Congrm and we can never 
g i ^  them up. They will remain 
and we are sure to  win in the end. 
Ozily we have to  develop our power, 
Improve our. faculties and find proper 
ways and maans. The only way 
(^ n  to  us is to act upon the principles 
o f  the CongTMs. W e should compre
hend these principles and follow them 
and ^ e  pact will succeed. Moreover, 
we should therefore choose sincere 
and honest Government servants 
lor t lA  purpose. I f  they would act 
honestly the pact would be a success. 
B e ig e s  this it is the duty o f  the 
Congressmen in order to  make this 
pa^ a success, to form themselves 
into groups and to conduct a regular 
propaganda in its favour in towns 
and districts. I f  they would act 
vrith love, co-operation and faith and 
also i f  people were to understand and 
a<  ̂upon the pact honestly and earnest, 
ly  the shape o f our Bharat would take 
on a more human aspect.

I  want to add that I  have delibera
tely avoided the recounting o f  true 
stories o f Bengal because they arc 
too  painful to me. We have all the 
6aD(ie to  find out why all these things 
are happening? I f  we go forward 
êquipped with the three attributes I 

have just mentioned, the pact is 
bound to succeed and Bharat would be 
rdieved o f all its sufferings. When 
we would be able to develop so much 
power in ourselves it would not be 
impossible to  change the attitude o f 
^skktan  in this respect.

BltriB.0. Samaita (W^st Bengal): Sir, 
oa a pDiut o f informvtioa. Can we 
6xp30t oar Minint^r o f  Stat3 for Minori
ty Affairs to throw som j light on the 
probbztt as a result o f  the exparieace • 
he Jhas gained after the survey he has 
m%d<i of the two B on ^ ls  ?

Sitti NdfaHl : It ia rather
foT^tunat  ̂ thOT my collaague Mr. 
Bisiwas is here. But he is here acci- 
daati^y to ia y . That is to say, he 
was going to Karachi to continue the 
dlftouwiioTis that we have started, but 

to th  ̂ failure of the service or 
MMdi ihitig he is stiU here. I

hardly think we should ask him to  
spaak while he is in the middle o f  a 
conversation between Karachi and 
Delhi.

Sbri Naziraddin Ahmad (West Bengal)r 
I  join Mr. Gopalaswami Ayyangar in 
my profound admiration o f  the elo
quence displayed by  Dr. Mookerjee 
yestorday. As I  was listening to 
him I was reminded o f  the great speech 
o f  that gceat Antliony in Shakespeare’s 
great drama Julius Ceasar. He was 
playing with his subject— dangerous 
pDints— just as a cat would play with 
the mice. He was insinuating war 
with Pakistan and at the same time 
correcting himself that he did not 
want war. He was admiring the 
Prime Minister— at the same time un« 
dermiaint? him. I certainly give him 
credit for the extreme ability with 
which ho was handling very diflScult 
points.

A great controversy has arisen in 
this House as to whether the Pact has 
succeeded. I will not give you a 
controversial point o f  view, or a 
philosopher’s point o f view, or the 
official point o f view, as it was given by 
Mr. Gopalaswami Ayyangar, but the 
man in the street’s point o f  view.

Just a week before the Pact I had to. 
travel in the railway trains o f Bengal. 
A railway compartment in Bengal is a 
forum where great poUtics, concrete 
philosophies and great subjects o f  the 
world are discussed. A t that time 
there was only one talk— the complete 
extermination o f the minorities, o f  
course, said in a loose manner. But 
after the Pact, o f  which I was slightly 
sceptical, when I went to Bengal 
and was travelling in a train.. I found 
the people completely indifferent to 
the political situation. The Pact has 
worked magic. The great impetus 
which had been given to communal 
bitterness and hatred had largely 
ceased. When I went to my place I 
found a profound psychological change. 
The hon. Ministers were slightly ap- 
eogotic in describing the Pact as a 
partial success. I  think it has enor
mously succeeded. The great kiUings 
which were . taking place in bo A
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B eagak  stopped suddenly. The great 
preachmgd which were taking place 
against, the minorities in both placeB 
had suddenly come to a halt. And 
then the argument that it has failed is 
an argamont o f  despair. It  is the 
argument o f  those who had determined 
to see that it failed, who convinced 
themselves that it would fail and 
therefore they are glad that it has 
partly failed.

I  submit that the reaction upon the 
majority commaaity o f  both Bengals 
has been tremen^lous. The little inci
dents here and there are only excep
tions, and exceptions only go to prove 
the rule. In fact, it is a fact that the 
refugees in both Bengals are rocrossing 
the border and trying to settle in 
their native homes. I know it for a 
fact that in the villages in West 
Bengal, in some o f  which I  have rela
tions, the position has remarkably 
changed. With the passage o f  time 
and as a result o f  the changed out
look, we find that the majority and the 
minority communities in West Bengal 
regard themselves as mutually inter
dependent and the one is indispen
sable to the other. Apart from this, 
look to the business aspect. Business 
between the two countries was at a 
standrstill and as a result o f  the Pact 
business relations have improved. 
Take the case o f jute which was. 
cited by Dr. Mookerjee as an example. 
He cited it for an entirely one-sided 
purpose. He said jute was selling 
somewhere at Rs. seven per maund in 
East Bengal and that we have raised 
it to Rs. 25. That is true. But it 
gives only a partial and a very imper- 
fect-picture o f  the situation. Jute from 
East Bengal was needed by the mills o f  
West Bengal upon which they thrive. 
A  large part o f  Indian economy is 
based on Indian jute. The Pact has 
not only benefited the growers o f  jute in 
East Bengal but it has more enormous
ly benefited the mill-owners o f  West 
Bengal. In fact jute dominates the . 
entire world trade and in this context 
it ia for the mutual benefit o f  both. 
It  is the mutuality o f  these transactions 
which I  am really trying to  emphasize 
before this House.

ll ie n  I  shoidd l^ e t o  give the HonBe 
one or t w o a e p ^ s  trhich have n o t  
been touched upon in this Hoime. 
One under-current which ia flowing iii 
East Bengal for a long time w l^ h  
has practically come to a head and o f  
which little is known outside is 
relation between the people o f  East 
Bengal and West Bengal. That rela
tion is very strained and it has now 
come to a breaking point. I  subm it 
that the antagonism between the 
people o f  East Bengal and West Bengal 
is much greater than the antagonism 
between thfe two communities. It  has 
come to m y knowledge that Muslims 
who have gone to East Pakistan have 
not been received very well and on 
the other hand the minority com-_ 
munities which have come to W est 
Bengal are not being received by the 
Hindus o f  West Bengal. The matter 
is not really communal ; but the far 
more fundamental thing is that the 
people range themselves provincewise. 
This is the kind o f division in politics 
which is well-knoAvn and which ia 
troubling our politicians for a long 
time in Calcutta. They really wanted 
to make capital out o f  the troubles o f  
the Hindus in East Bengal but now 
find themselves in some amount o f  
difficulty. And this I  believe is little 
known outside Bengal. In fact 
Hindu refugees from East Bengal are 
not only not welcome in the villages 
in W est Bengal but there is consider• 
able amount o f antagonism prevailing 
against them. I  would respectfully 
submit that it is very easy to ask the 
East Bengal minorities to leave their 
homes and come away to West Bengal,
It is very easy to do that. The thing 
started some two years ago when 
there was a war scare and it again 
received a renewed impetus ab^out 
four or five months ago when there 
was another war scare. The result o f  
these two war scares was logical. The 
Muslims in West Bengal th^oughtthat 
i f  there was a war their lives would be 
insecure and the minorities in East 
Bengal thought that if  there was a war 
they would be insecure, and each one 
tried to cross the border before the 
war started. All this was certainly & 
huge hpax, but tKe hoax went ao fay ^
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that it received serious notice in a big 
newspaper where a gallup poll was 
held and it was given out that 80 
per cent o f  its readers wanted India to  
attack East Bengal. These were some 
o f  the psychological impulses which 
■accentuated the situation.

It is easy to create a refugee problem 
but it  is not as easy to solve it. I  
submit that the refugee problem in 
Delhi has been insoluble. One popular 
Minister had to admit thut he has 
failed although morally speaking I  
«ubm it that he has not failed : the
failure lay in the difficulty in 
dealing with the situation. Another 
hon. Minister, Mr. A jit Prasad Jain, 
who has accepted this Ministry has 
^cted in self-sacrifice because to  ac- 
tjept that portfolio almost tanta- 
m ounts to political suicide. W hat I  
wish to emphasize is that the refugee 
problem in Delhi— where the Indian 
Government rules, where the great 
leaders remain, where there is ample 
money, resources and organisation—  
tjould not be tackled. I  ask, should 
you produce another refugee problem in 
Bengal which would be an insoluble 
problem ? Dr. Mookerjee has nar
rated very correctly, very vividly the 
difficulties in which the refugees are. 
The point is that it is inherent in a 
refugee problem. Bengal has not got 
the money enough to finance it. I do 
not think the finances o f  the Govern
ment o f  India are unlimited. In these 
circumstances to accentuate the re
fugee problem would bo wrong and I 
think the refug ee problem should not 
be created.

There are difficulties in East Bengal. 
There are difficulties in West Bengal 
which it is not necessary for us to dis
cuss here. Those difficulties exist. 
Some assaults, some crimes are taking

gace. Some are age-old as the hon. 
inister Mr. Gopalaswami Ayyangar 

pointed out. They arc taking place 
for a long time. Criminals have no 
religion and in dacoities the victims 
are mostly because they are
well-to-do. Thoro ar« always crimi
nals against the well-to-do olasifi. la

W est Bengal there have been dacoities 
and robberies too. In fact the crimi
nal class, as I  submitted, have no 
distinction o f  caste and creed. Their 
only distinction is that the man whom 
they rob is well-to-do and it would be 
profitable for him to do so.

Shri Sondhi (Punjab ) : Are there no 
rich Muslims in Dacca ?

Shri Naziraddin Ahmad : Very few, 
but they would not be spared ! I 
have dealt with this criminal problem 
for a long time and I  have found that 
they make no distinctions between, 
one caste and another. In these cir 
cumstances I  submit that the problem 
should be tackled on a long-range plan.

I  submit that the exchange o f  
population which some people easily 
talked about would really prove the 
two-nation theory which was started 
by the great departed leader o f  the 
Muslim League. I f  we accentuate the 
situation, create a division and bring 
about an exchange o f  population I think 
Mr. Jinnah would be rather chuckling 
in his grave that his theory after all 
has become an accepted fact. I submit 
the problem must not be looked at 
by any patriot from this point o f view 
at all. ,

I should like to make a suggestion 
As suggestions have been very free 
in the House I should make one. It 
is that a good-will mission as has been 
hinted by Mr. B. Das should go from 
India to East Pakistan.

Shri B. Das. : No. To the Pakistan 
Government at Karachi.

Shri Naziraddin Ahmad : Anyway the 
destination is not very important. 
Its leader should not be, as one speaker 
has suggested, the hon. Shri Chakra- 
varthi Rajagopalachari. The leader 
should be a man who can deliver the 
goods. I can think o f onty one person 
in the House and in the country who 
can deliver the goodp, and it is no other 
than Dr. Syama Prasad Mookerjee. 
It is he who can deliver the goods. 
He should be the leader o f this good
will mission. Let him go there, spot 
the trouble, put his finger in the
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trouble, and try to create the situation,
- create a public opinion and then 
solve it. Then I believe I ghall be 
ready to follow him.

of.
An Hon. Member : He will be disposed

Naziruddin Ahmad : Dr. Syama 
Prasad Mdokerjee has enough wits 
about him and he cannot be disposed 
o f  very quickly. He can take care o f 
himsefir. In fact he was a Minister in 
Bengal in the Coalition Ministry and 
he discharged his functions quite ably. 
He knows the art o f  pacifying people 
as he knows the art o f  the other virtue. 
I submit that it is he alone who can 
step into the situation. It is very 
easy from outside to criticize the 
Government, as it is easy to support 
the Government from inside the G ov
ernment. Dr. Mookerjee has suc
ceeded in both. He supported his 
Department ably, strongly, with
out a word from the House : he is 
criticizing the Government with 
equal ability and force. I  submit 
that criticism is extremely easy. But 
it would be far better, more useful 
and far more patriotic— and what is 
needed in the country at the time is—  
for him to step into the gap and try  
to evolve a ijolution. I f  you create 
a refugee problem, which has alrearly 
been created, you cannot blame any 
government, any people for failure to 
solve it. The best thing would bo 
to cure it from the beginning and to 
create an atmosphere by which the re
fugees from West Bengal should be 
induced to return to East Bengal. 
There should bo a planned organiza
tion led by some unofficial leaders for 
rehabilitating persons who have once . 
left their country. People from West 
Bengal should be asked to go back 
and inhabit their own lands. It is not 
a fact that the refugee problem is all 
one-sided. The difficulties which the 
Hindus o f  East Bengal are fueling, 
namely, that their houses are occupie(l 
by others is equally felt by West 
Bengal Muslims...........

Syanmandan Sabaya : Are you
sure ? Do you say “  equally ”  an a 
r«aponsible Member of this House ?

fflniVuiraddiaAfcaMi; Not -
tatively.. The problem ia th ^ e . It  
not in quantity but in quaUtJr. I  
never made any secret of that, ta  
there are problems in Wept B engal o f  
which remarkably there is no attem pt 
and no reference made in the eloquast 
speeches and writings o f  Dr. M ookerj^. 
The press in W est Bengal is entirely 
silent as to  what took place during the  ̂
great killings in both Bengals. I  
believe the hon. the Prime Minister 
and the Deputy Prime Minister who, 
as it appears from their speeches, were 
fully aware o f  it but they are not pub 
licised. They have no press ; they 
have no platform. All that I  wished 
to say was not to  minimize the great 
difficulties in East Bengal ; they are 
insuperable. They are much greater 
in comparison with what happened in 
West Bengal. I  was emphasizing a 
point ; I  wag merely emphasizing a 
qualitative comparison, that is all:

I submit that this is the way you 
should tackle the problem. Y ou 
must not accentuate it but rather re
trace your steps and try to mend 
matters and ask the people to go to 
their own homes and create conditions 
unofficially by creating public opinion 
and other means o f publicity, cons
tructively to create that atmosphere, 
to create a sense o f security and induce 
them to return to their own homes. 
These are son'te o f  the little suggestions
I have to make.

Hon. Members : We can go on up to 
5 .30  today.

Mr. Deputy-Speaker The hon-
the Prime Minister is unable to be 
here owing to a Cabinet meeting.

An Hon. Member : There are so 
many other Ministers.

Mr. Ddputy-SpeakeJr : Order, order. 
The Hon. I^esident is also giving us a 
party at six o ’clock.

Shri Kamath (Madhya Pradesh); Mr. 
Biswas can represent the Govermnent.

Mr. D îpfnty* Speaker : The House will 
sit till five thirty today. Order, or<}^, 
hon. Members must note that Mte > 
debate will conclude today aa4 th0
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hon. the Prime Minister will reply 
tomorrow, as at present fixed.

There has been a request made 
earlier in the day that the Question 
Hour, that is, all the questions tabled 
for tom orrow m ay be taken up on 
M onday the 14th, when the House is 
likely to  sit.

Shri Kamath : The questions may 
remain for tomorrow. That will not 
make any difference.

Mr. Depaty-Speaker : There is a lot 
o f  other work and therefore the other 
work m ay begin as early as possible. 
I t  does not make any difference bet
ween tomorrow and the 14th. As 
suggested earlier in the day the ques
tions tabled for tomorrow will be 
taken on the 14th.

Shri Deshbandhu Chipta (D olh i): The 
problem has already been dealt with 
from different points o f  view and I do 
not propose to cover the ground which 
has been covered by other hon. Mem
bers o f  the House. It is admitted on 
all hands that the issues involved are 
grave and are o f  tremendous importan
ce to both countries and that the}' do 
not admit o f  easy solution. I am one 
o f  those who did not oxpcct any mira
cles to be performed by tliis Pact and 
I  have been a keen supporter o f  the 
same from the very beginning. It is 
common knowledge that soon after 
this Pact was concluded, the All India 
Newspaper Editors’ Conference lent its 
wholehearted support to it and that 
it was the first big organization to do 
BD. They went to the extent o f  invi
ting the All Pakistan Newspapers 
Editors Conference Standing Committ- 
tee to Delhi with a view to chalk out 
a common code and a common line 
which should be followed by papers o f  
both India and Pakistan to secure an 
implementation o f  the Pact by the 
masses. It is a matter o f  no small satis
faction that generally speaking the 
Press o f  India, and I  must say most o f 
the papers o f Pakistan also, tried their 
level best to achieve the object in 
view  and lent their moral support to 
the Pact. On behalf o f  the Editors 
Oonferenoe, it yiras my privilege to

visit East Bengal about six  week 
back. I  went with some o f  m y collea
gues one o f  whom was also a Member 
o f  this House, I  mean Shri B. Shiva 
Rao. It was thus in all sincerity and 
in a spirit o f  finding evidence in support 
o f  the Pact that we went to Dacca 
and I must admit that we had a very 
cordial reception there so far as th^ 
Government was concerned. They 
looked after us very well and tried to  
make us fee4 that we were quite at 
home there. During our short stay 
we tried to find such evidence o f  the 
siiccessful working o f  the Pact as could 
be placed by us before our countrymen 
on our return. No doubt, there were 
things Avhich we saw and could be 
described as encouraging. The fact 
that there had not been many commu
nal incidents since the Pact was con- 
cludo<l was one which deserved special 
mention and it did give us some satis
faction but I must say I and my 
colleagues were greatly disappointed 
on one score. We were anxious to 
meet some Hindu families which had 
actually returned from West Bengal 
as a result o f  this Pact, but imfortu- 
nately with the best o f  efforts, we could 
not meet any such famil}^ .̂ We went 
round Dacca and also visited some 
suburbs o f Dacca but did not come 
across any such family. Dacca was 
once a town, which had a large m ajo
rity o f  Hindus and perhfips 80 to 90 
per cent, o f  the trade and business o f  
this capital o f East Bengal was in the 
hands o f  Hindus. We were sorely dis
appointed to see that even in this great 
city there were no signs o f  return o f  
sense o f  security amongst the Hindus. 
On the contrar^^ we saw some very 
tragic things which made us feel that 
in spite o f the fact that more than 
two months had passed, a sense o f  
security had not returned. To be very 
frank, things were pretty bad except 
for the fact that there were no riots, 
there were no communal incidents and 
that there was a slightly better feeling 
amongst the muslims towards the 
minorities. We did not see any evi
dence o f  the fact that the minorities 
were willing to stay there. It was 
clear that those who could afford to 
leave * East Pakistan were not at all 
keen to prolong their stay there.
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As it is almost an admitted fact, and 
the hon. the Prime Minister has him 
self admitted it, that the Pact had failed 
in so far as it was expected to give 
a sense o f  security to the minorities 
in East Bengal, I  would not like to 
fire illustrations o f  misbehaviour o f  
the majority community or give ins
tances which had come to our notice. 
But, to one thing I  must make a 
passing reference. We were able to 
see in Dacca not more than a dozen 
Hindus actually wxrking in their shops 
and some o f  them were seen going about 
in lungis which was not usual with 
them. It w'as out o f  fear and they 
<\\d admit that fact. But perhaps it 
would not be right to generalise things 
from that instance and I  leave it to 
the House to draw its own conclusions.

5 P.M . .

There is one aspect o f  the question 
which has not yet been discussed in 
the House nor a reference to which 
has been made by any hon. Member 
and Avhich struck me and my collea
gues in the talks we had with some 
Muslims friends there. That is, that 
t^ei.craHy speaking the East Bengal 
Muslims did not really like that the 
Bengali Hindus should leave their 
hoiues. On tlic contrary I  can say 
from personal knowledge and from my 
talks with these friends, that they were 
quite keen to tetain the Hindus o f  
East Bengal. But, most o f  them were 
finding themselves rather helpless in 
the m^.tter. One interesting thing in 
this connection hich I  would like to 
mention is that some o f  the Editors 
o f  East Bengal Muslim papers, who 
are leaders o f  public opinion there, 
went to the extent o f  sayii:<z, in con
fidence o f  course, but as it is public 
knowledge now, I  think 1 am not 
betraying that confidence, that they 
were keen that the Bengalee language 
should not be interfered with. They 
did not like Urdu being imposed upon 
them and it was a major issue so far 
as they were concerned. They still 
have the highest regard for Rabindra
nath Tagore and other celebrated Ben
galee writers and they miss on the East 
Bengal Radio items from Tagore or 
songs from other Bengalee wTiters. I 
<5an say that some of them were quite

impatient to see the situation im prored 
but they were feeling helpless. That 
was the silver lining that came to  our 
notice and we realised that left to 
themselves, perhaps, things would 
have taken a different form. But 
the situation was such that it seemed 
to be beyond their control and they 
could not help it. Today it was the 
Punjabi administrator or the Bihari 
administrator who was ruling East 
Bengal. It appeared that in this 
matter the East Bengalee Muslims were 
as helpless as anybody else could be.
I  would like this fact to be taken note 
o f  so that when we draw any conclu
sions our conclusions are correct. But 
if  things go on as they have done so 
far, the Hindus in East Bengal can not 
feel secure, and left to themselves, i f  
they could manage, they would like to 
leave East Bengal and come over to 
India. But, if  somehow it could be 
managed in a manner that the East 
Bengf .̂l Mulsim has a voice in the ad
ministration and is the master o f  his 
province or o f  his country, then, per
haps, I  am sure things would shape 
even now differently. I  do not know 
what my hon. friend Dr. SyamaPrasad 
Mookerjee or my other friends who 
come from that part o f  the country 
think about it. So fa.r a« I am con
cerned, it struck me that it was due 
perhaps to the failure o f  leadership in 
East Bengal that such things have 
been allowed to take place. And 
matters have come to such a pass, 
that even the strong tie which bound 
East and W est Bengals has been 
broken or become feeble. It will be 
interesting f(T the House to know 
that even tod'^̂ y in East Bengal the 
most widely circulated paper is pub
lished in Bengalee; it is the Azad, and 
all other Urdu papers which were 
started o f  late, have practically no 
circulation.

Then, as I  have said at the very 
beginning, it ^̂ *as in a spirit o f  friend
liness that Ave went there to find evi
dence in S!.pport o f  the Pact which we 
could place before this country, but 
we were disappointed. My fir^  dis
appointment was that in the Indo- 
Pakistan Editors* Ck)nference in Delhi, 
a sol«»>i»i «««nrance was g iv ^  by the
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H^ne Itifiistet o f Pakistan that the ban 
Agsioirt) W oit Bengal papers would be 
i^ithdrawn. That aesurance was given 
jibber consultation with the East Bengal 
Government. That is at least what 
we were given to understand. In 
view  o f  this we had hoped that this 
iiiBBaFance would be translated into 
action immediately and that the effect 
o f  this on  West Bengal Press would be 
tkat they would support or give, at 
leiMt agree to give, a fair trial to the 
Pact. But, it took the Pakistan Gov* 
OTunent more than six weeks, or two 
months to implement that assurance. 
Ijx fact it was after a lot o f  argument 
that we were able to persuade the E ist 
Pakistan Government to do it. They 
pleaded all ignorance o f  the assurance 
and it was the gre^itest shock we got 
when the Chief Secretary o f  E ist Bengal 
told  me and Shri Shiva R io that it Avas 
only the day before that he had come 
to  know that such an j’ ssurance was 
given by the Home Minis ter o f  P.ikistan. 
We were simply amazeil at it and did 
not know how to deal with such people. 
An assurance was given by no less a 
person than the Home Minister o f 
Pakista^n and it was a public assurance. 
After two months o f the assurance 
when the CUief Secrc‘tiry  told us that 
he came to know o f  thnt fact only tlie 
previous day, I  and rny colleagues felt 
very much disappointed.

Tlien, came sonic o f  the unfortunate 
speeches delivered by the Prime Minis
ter o f  Pakistin in the U.8.A\ They 

.created quite a problem for us. The 
Editors o f  both the countries, were in 
all sinoerity, trying to do our little bit 
to contribute towarc^s the smooth wor
king o f  the Pact and any thing which 
created difficulties in the way o f  the 
implementation o f  the Pact embarras
sed. us. As we had no good explana- 

 ̂ tion to give for these si)eoches, our 
friends o f  the Pakistiin Press were 
laore embarrassed than we were. They 
too had no explanation to offer. They 
weie themaelves at a loss to umler- 

. «{tand as to why such speeches were 
lialivered by the Prime Minist<?r after 

 ̂ l i e  had signed a ^ lem n  pact in D?lhi.
Minister^ has em^ilia.sised 

that the importance of the P ot Uy

in the approach behind it. I  agree 
with him and feel that it is from that 
angle that we should jud.ge things and 
draw conclusions. My conclusion un
fortunately is that the approach which 
our Prime Minister recently valued was 
not there. I  do not think there can 
be any two opinions about it. I  am 
sure i f  vice versa had been the case, and 
our Prime Minister had made any such 
speeches as Mr. Liaquat Ali Khan 
had done in the United States o f  Ameri
ca, the Pact would have been torn then 
and there. It is highly creditable for 
us that in spite o f  the unfortunate 
speeches delivered by the Prime Minis
ter o f  Pakistan, we did give a patient 
trial to this Pact and we are still giving 
it.

To my mind the real value o f  this 
Pact lies in the fact that we wish to 
solve the indo-Pakistan problems by 
negotiation. War, which is the other 
alU‘rnative. is too serious to confcider. 
But, it cert iinly requires two to play 
the game. My one question to tl e 
hon. Prime Minister is, that docs he 
really believe that Pakist in has played 
the game with us so f̂ r̂ . I f  he thinks 
so, then it is not for us to suggest any 
other solution. Ti c Pact is there and 
has done some ilothiite good; it has 
alrea(<y briMight relief to iiikhs o f  people 
and tliere is no doubt about that. No 
one in India vould s ly that this Pt^ct 
whic'i has s i\ ed so iinioh human misery 
sliould not be gi\ en a further trial. But, 
the ((uestion is whether the right rro- 
proieh which the Prime Minister values 
so much, is there, looking at that from 
the human point o f  view, from the 
political point o f  view, from the com- 
nmnal point o f  view. I  feel that the 
things which we saw there with our 
own eyes lead, to a d.iflferent conclu
sion I may also itdd that this, came fs  
a shock to us. To quote another exam
ple, may I refer to the appointment 
o f  the minorities Minister by the 
Government o f  E ist Bengal. We r ^ d  ah 
announcement about the appointment 
o f  the Minorities Minister while we 
were in East Bengal. There was gene- 
nil disappointment against the choice 
and no le^  a person than Mr, Mandal 
who is by no means unfriendly towards
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Pakistan, and who ia a  Cabinet Minister 
in Paki^an, has criticised in very 
strong terms this appointment . This 
appointment showed the real mentality 
o f  East Bengal Grovb. in such matters. 
It.is clear that it was not the spirit o f  
the Pact th i t  Pakistan was trying to 
follow ; it was merely the letter o f  the 
Pact that they were adhering to. These 
things lead to one conclusion and 
one conclusion only that is that al
though the Pact was signed solemnly, 
by both Governments after the full 
realisation, that it was to the advan
tage o f  both countries so far as Pakistan 
was concerned it has not yet played the 
game by India. I  would very much 
like this Pact to be given a further 
trial. But further trial can bear fruit 
only i f  there is a suitable atmosphere 
for that and the responsibility for crea
ting that atmosphere to-day, I  must 
say, lies more on Pakistan than on us. 
There have been lapses here, I  admit. 
There have been incidents here which 
we must deplore, and the Prime Minister 
has ^rightly made reference to that 
But it would be very wrong to infer 
that things are as b?d here, as in Pakis
tan. It is common knowled.ge that 
irrespective o f  the Pact we have been 
treating Muslims here as bur equals; 
our Constitution also provides that 
no one can deny that and we can raise 
our head before the world with pri<le 
and claim that India is a secular 
State not only in name; that the Funda
mental Rights are the same both for 
the Hindus and the Muslims. We 
have appointed muslims as our envoys. 
We have Muslims as judges o f  the 
Supreme Court, we have them as High 
Court J'udges, as Disitrict and session 
judges, and we also have a large number 
o f  Muslims working in our Police. In 
India the highest places o f  trust and 
responsibility are open to them and 
no one can say that Muslims are in 
any way being differently treated here. 
But is it not disappointing to find that 
even after the Pact, in East Pakistan, 
the very first appointment which they 
made, and which was ‘ an obligation 
u n d e r  the Pact, I  mean o f  the Mino
rity Minister, they appointed a man 
who does not enjoy the confidence o f  

h ^ orities?  That being the spirit, I

must submit v c ^  humbly to the Priifie 
Minister that he has got to isthk ndC© 
o f  this fact. -

There were several social jhiicticmct 
held in our honour ; and I  
mit that we received [lavish he 
lity from our hosts but it was _  
cant that even in receptions 
were attended by as many as 
guests we did come across more tbiuie 
a dozen Hindus. In a pice Kka 
Dacca which had a majority o f  Hin
dus at one time we found this as pect o f  
the situation hard to ignoi*e. 
Therefore, my humble submission to 
the hon. Prime Mimster is that it is 
admitted on all hands that the Pact  ̂
has done some good. It would also 
correct to assume that no one wants, 
war, much less India. Indeed^ I  am. 
one o f  those who would go even further '  
and say that i f  both Dominions wish 
to prosper we will have to have com 
mon defence, a common foreign policy 
and a common system o f  com m m ica - 
tions. Unless we do at, I  do n®fc 
think there is any salvation for these 
two countries. But India cannot ^  
that alone. Unless Pakistan leaders 
also realise* that it is to their advan-. 
tage we cannot achieve that object. 
The pact has to be implemented iw5A 
merely in letter but in spirit otherwise , 
I  do not think by pursuing this Pact, 
we can save the situation in any waj*^ 
I repeat that I am for giving this pact 
a further trial. I attach much impor
tance to the regard which the East ! 
Bengal Muslims stiJl have for the 
Bengalee H indis. That aspect o f ,  
the question should not be dismissed 
lightly. I think it is a factor which' 
must be ^ k en  note of. But th in ^  
can improve only if  the Prime B£iniiBter 
is able to convince the Prime M ii^ - 
ter o f  Pakistan and make him realise 
that the consequences o f  the failure ipff 
the Pact would be very serious. He 
should know what has happened 
the Pkct^ and should be told that 
there is some satisfactory assiirf^e<i 
for the future, I  do not think we ’ 
hopfe for anything better, hows^eirer 
much we may work for tlw /

4  do not want to 
the House, though I  can go on
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tfifcifi Deshbandhu Gupta]
install^  after instance to show that 
the has not been worked satis-
fatfkortly in East Bengal. Dr. Syama 
Plrasad Mookerjee and other friends 
hare afaready cited before the House 
many instances which go to show that 
oOE^dence or a sense security is not 
in any way returning to the minorities 
in East Bengal. That being the case, I  
would like to  make a suggestion to the 
Piime Minister and that is this. Let 
the Prime Minister talk it out with the 
Prime Minister o f  Pakistan, let him 
lay all these things before him and 
havt a full and frank discussion in the 
light o f  the facts brought to his noticc. 
He must be told that there can be no 
■hilly-shallying hereafter. India means 
business this time and if Pakistan too 
means business, then and then alone 
we are prepared to give the Pact a 
further trial. I f  that be not the 
ease then we will have to think o f 
something else ; what that some
thing else can be, it is not for me to 
s u g g ^ . It  is for the Prime Minister 
and the leaders o f  the country who are 
in possession o f  the full facts o f  the si
tuation to think out and take a deci- 
oition . I only want that they should 
not ignore these hard facts, and unless 
and until they are satisfied that Pa
kistan wants to play the game, this 
time it will not serve any useful 
purpose to persist one-sidedly in 
im^ementing the Pact.

8hri Kamath : The Prime Minis‘ er’8 
speech o f  yesterday did not offer any 
solaoe to the millions who have been 
uprooted from East Pakistan. It did 
not assuage their sorrows, it brought 
no balm to their gapping wounds. His 
speech lacked the genuine ring and the 
determination o f  the Prime Minister 
o f  4 State whose responsibility for the 
material rehabilitation o f  millions o f 
d is j^ oed  persons is absolute and un
deniable. His speech could not wipe 
away the tears o f  the widovrs and 
orphans thousands o f whom I have 
seen in Sealdah and other places in 
B e n ^ ,  shivering in the cold p?ac3 o f 

April Paot. The situation demanded 
the way o f  Gandhiji the touch o f the 
Mahatma, his sympathy his under- 
•tipMling, his compassion, and not the

angry exhortation the pique and the 
petulance o f  Pandit Nehru.

The situation is summed up in the 
Prime Minister’s own words which I 
will read out from the note circulated 
by  the External Affairs Ministry. He 
has summed up the situation in one 
sentence and it is this:

“  I  think it is true to say that 
there is no sense o f  security in the 
minds o f  the minority community in 
East Bengal. ”

“  So far as India is concerned in 
rural areas lands and houses are 
being restored to the o\vners except 
in cases where the owners do not 
return by the commencement o f the 
sowing season and the lands were 
therefore temporarily settled with 
migrants
As regards East Bengal the note 

says:
“  No exact information is available 

as to what percentage o f  migrants, 
who have returned to East Bengal 
have got back their properties or 
otherwise have been. rehabilitated
I do not want to waste the time o f the 

House by reading more from the note. 
My hon. colleagues have no doubt copies 
and they would have studied the note 
very carefully. Wherever information 
is required as regards property res
tored or other relief measures given to 
the returning migrants in East Bengal 
we find that no information is available. 
That is the negative aspect o f Pakis
tan’s policy in this regard, thither 
they have not done anything or they 
have not supplied any information, 
while we have been implementing the 
Pact in spirit and in letter. -

Listening to the Prime Minister’s 
speech, I  for one felt that he was ma
king a fetish o f  secularism,— Secular
ism, may I say, \»ith a vengeance, se
cularism run riot. JElecently one o f the 
office-bearers o f  the Congress Organisa
tion, the General Secretary himself, 
Mr. Shanker Rao Deo, exhibited this 
type o f secularism in Nagpur when he 
refused to garland a portrait o f Mahat
ma Gandhi. He declined to gariand 
the Mahatma’s portrait on the ground
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that he was a votary o f  a secular 
State. That is the pass to which we in 
India are reducing ourselves. W e 
worship an imaginary secular State and 
try to draw from it the conclusions 
that we want to be drawn, about which 
we have already made up our minds. 
The Hindus and Sikhs and other citi
zens o f  India are lumped together as 
non-Muslims. There are only two 
communities o f people in India—  
the Muslims and non-MusUms. That 
is again secularism with a vengeance. 
That, I  think is at the root o f  many o f  
the troubles that face us today and 
many o f  the conclusions that are being 
drawn today by Government. But 
I  find that Pakistan is not afraid of 
proclaiming itself an Islamic State. 
The other day one o f  their big wigs 
a big gun in Pakistan said that the 
delay in formulating or in drafting 
the constitution o f  Pakistan is 
because they were so careful about its 
being an Islamic constitution that they 
could not proceed hastily. They have 
to consult many o f  their religious heads 
before they could make up their minds 
about it. That is to say they are not 
afraid nor ashamed o f  proclaiming their 
State as an Islamic State, while we—  
I  do not say that we must be a religious 
State, not for a moment— can be a 
democratic and thus a truly secular 
State but not a secular State as some 
o f  our leaders wish it to be.

Mr. Liaquat Ali Khan in one o f hiB 
speeches in America said that the 
only aggressor o f  which he was afraid 
or the only quarter from which he was 
afraid aggression might come was In 
dia. That was within a month after 
the pact was signed in Delhi. That 
was the attitude o f  the head o f  the 
Pakistan Government within a month 
o f the signing o f  the Pact. I  do not 
ref(?r to the other speeches, because 
Mr. Deshbandhu Gupta has dealt with 
those speeches made by  Mr. Liaquat 
Ali Khan in Pakistan. But I  would 
like to refer to the conclusions that 
we are reduced to because o f  our pa
thetic faith in secularism. May I  
bring to your notice, Sir, and also 
to the notice o f  the House that Euro
pean States which have been secular 
wholly secular ; have not been averse

to the exchange o f  populationft. TorkeJ 
which under Kemal Atatnrk b e o m e  
secular State, fr ely agreed to  exchang^ 
her Greek popeation for the Tuzkish 
population inulreece. Here I  have 
got the Lea Ggue o f  Nations publioa- 
tioh about the exchange o f  population 
in Europe. My friend Dr. Mookeijee 
yesterday referred to this very exchange 
o f  population during the war years, 
that is from 1939 to 1945. This book 
which I  have got in my hands deals 
with the same exchange o f  population 
during the inter-war years, that is, 
1919 to 1939. That is to say, during 
the last quarter o f  a centuiy in Europe 
this process o f  exchange o f  population 
has been going on and no one would 
say for a moment that any State in 
Europe is a theocratic or a religious 
State. The conclusions and observa
tions made in this regard in this book 
are extremely interesting. These re
late to the inter-war years in the va
rious States o f  Europe. One o f  the 
healthy results o f  the exchange o f  
population was that the relations bet
ween the States became smoother and 
more cordial, and the source d f fric
tion was removed to a large extent. 
But here we refuse even to consider th is 
proposition o f  an exchange o f  popula
tions. It does not mean that i f  we ac
cept this proposition we cease to be a 
secular State. It  does not mean that 
we ask all the Muslims or for th^ jnatter 
o f  that all non-Hindus to quit India. 
It  only means, so as to b a i le e  or to 
maintain the political and economic 
stability o f  our State— not from the 
point o f  view o f  religion or comnunal- 
ism but mainly from the point o f  view 
o f  the political and economic stability 
o f  our State we so agree to exchange 
populations, so that the economy in 
both the States-pPakistan and Indiai—  
may not be disturbed. And the Mune 
applies to the exchange o f  properties 
at governmental level, i f  necessary 
on an alMndia or regional basis. T) is 
is a suggestion that must be seriotiFly 
considered by both the States.

I  come now to the point that the G< - 
veinment cannot rehabilitate the re
fugees that came in milliopfl and are 
still coming in hundreds o f  to
Jndia from Eastern Pakistan*
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EMnath]
iiflllia pains to  say that the atti- 

Gow m H ient, ^he policy o f  
ii^ this regard has been 

ia g ^ u in e  Bympathy towards 
p^sonB. To take only 

-̂ one lofitaaoe, when the refugee prob- 
lenot hard, pressing very

OB our economy, when \ve had 
tb^ reeouroes to help them we did not 
aj^proftdh the proolem in the proi)cr 
manner. I  will quote only one ins- 
taBk^ a«id th^t is, we had in Disposals 

4/BXtiie goodfl worth about Rs, five 
^ r e s  and coats were disposed o f  for 

. three and Rs. 7/8/- cach to non- 
'ilB^gees. The refugees were left to 
fiad whatever they could buy in the 
op en er black market. I am sure they 
ooiddnot buy such coats for loss tlian 

^  50 or 1(X).
ibr»D eilllty-8p^er : Are they wooll< n 

Of xxitton clothing ?

$ t t i  Bamath : They aix‘. woollen.

’ Ibakor Das Bhargava : New
olotii^es or worn out clothes ?

Ite iK a m a fh  : New clothes. Out o f 
€ve cr(5res textile dis] o.sals I 
the refugees were not given 

half a crore o f  the pn^perty.

Pindtt Tbakor Das Bhargava : Whc it)
mm they lying 

%/ nerl SyamnMidan Sahaya : How
m a n y  more things have you got in tiio
* toaketl ‘ .

JUiiiKamath: 1 have not got any in 
my biB^ket but tht> disposals Imsket will 
shotv- w\\ many more things.

Mr. Depity-Speaker : T$ tlû  short 
coat thr^ ruj)ee8, or the l^ng one {

■: "8h*t : The short coat is
throe and the long c‘oat is 

" R a . ‘ 7/8/-. la m  Bure this long coat 
iStMioi he had for less than Ks. 70 or

' tBoA I . B. Blapoor (Uttar Pra^lesh) : 
tiie hon. Member put on the long 

ooat 1
8hti : Then, there are im-

laiweB o f  reftigees couiing over from 
 ̂ ’ >rn ipakistaQ and Ending no aeco.

iitioii. 11*3 ft im e  Minister’s

note referred to requisitioning o f  
houses'in  East Bengal even after t}ie 
pact and even after the migrants have 
returned to East Bengfil. But, in our 
case, on India’s side, have turned 
out ^he refugees who pccupie:! Muslim 
evacuee houses, while on the other side 
thê v are requisitioning houses in spite 
o f  the ffc t  that the migrants have re
turned. In Agra, the other day it ^yas 
reported in the i>apers, it happened that 
in one o f the mohallas the Hindu re
fugees asked for the lease o f some o f  the 
Muslim shops which had fallen va 
cant, but the other Muslim shop
keepers in that taohalla protested 
against the lease o f  such shops to 
Hindu refugees and went to the length 
o f  saying that if Government leased 
these shops to the Hindu refugees 
they would b(‘ creating conditions when 
they would he conipellkMl to leave India 
for P.ikist-’ n. The lease o f  these 
shops to Hindu refugees \̂.ls thus pre
vented, and the sliu[is were allowed to 
remain vacant rather thijn be* given to 
these refugees.

Shri J. R. Kapoor. : That has been 
a very unhap]>y story there. I would 
requ^'st m\' hon. friend not to mention 
it, ‘ .

Shri Kamath : That is the attitude 
o f  <3o\ernment towards solving the 
problem o f  the refuj^ees and ‘ heir re
habilitation.

Now, various remedies have been 
suiigested for dealing w ith the problem. 
There is the pi*opositiou o f  capital levy 
and the proposition o f  liberty tax. I 
think all these suggestions must be 
seriously considered by Government 
to see how far tliey ean n ise  money 
for financing rehabilitation o f refugees. 
I would even go so far as to .say that as 
an emergency measures we might even 
put an end to or do away w ith prohi
bition at this moment and finance the 
i*ehabiiit‘Jtic'n m e a s u L v s  through the 
income that \vill*acerue to us by the 
st^p t '̂.ken. I would j)o t  shirk even 
that.

In conclusion, I will only say this 
thing, that this problem is assuming 
iremendous proportions, terrible 
proix>rtk>nB, luid i f  Government does
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Dot proceeo to deal with it ir a planned 
manner, there i& before us either revo
lution or worse than revolution, that is 
chaos. None o f  us in this House, and 
I  am sure none outside, will for a 
moment be happy at ohaos or bloody 
revolution supervening in this coun
try. It is no good for Government 
to lathi-chai^e or tear-gas the refu
gees who rise in protest againt their 
sufferings. Government should deal 
with this prol^jsa in a more humane 
manner. I f  Government does not 
act wisely i nd act before it is too late, 
I  am at raid th?t our Government also, 
our rulers also, God forbid it— will go 
the way o f Burbons o f France and the 
Romanovs o f  Russia. I for one am 
not happy over the happenings today 
in the country, but if  the Government 
does no • act betimes, that is the only 
prospect that faces our country. There
fore I woidd earnestly implore Govern
ment to give top priority to this 
problem. The conditions today in the 
country— the refugee problem, the food 
problem— are reminiscent o f  the condi
tions that prevailed in France on the 
ovc o f  the French Revolution, the 
picture o f  which was drawn, I  believe 
])y Lord Chesterfield in a letter to his 
son. That is a thing, a prospect at 
which none o f us will be happy. That 
is :i condition a state o f  affairs which all 
o f  us would like to avert. And there
fore, I plead again with this House 
and the Government that it is im
possible for us, for the Government, to 
rehabilitate the millions who have come 
from Pakistan, let us at least say 
that the pact and other measures 
hi.Ae failed, are going to fail. Then

Govenunent will have to set aside this 
fetish o f  secularism and will have to 
tackle this problem in another manner, 
and we will have to seriously consider 
the proposal o f  exchange o f  popula- 
lation on a planned b&sis, either on an 
all-India scale or on a regional scale. Mr. 
Shankarrao Deo said that some Mem
bers had referred to the failure or suc
cess o f  the pact, and that that is not the 
proposition before us. But the proposi
tion is that the Bengal situation be 
taken into consideration, and if  the 
Bengal situation be taken into consider
ation we cannot but consider the 
success or the failure o f  the pact in this 
regard. Mr. Gopalaswami Ayyangar 
in his speech referred to certain settle
ments, certain agreements certain do
cuments, but as 8ard? r Patel has often 
been saying in this House, nothing is 
permanent in this transitory world. 
Nothing even the Bengal partition o f 
1905, a settled fact, was unsettled later 
on by other w ayi. But here, as Dr. 
Mookerjee suggested, if by agreement, 
common consent, the settlement o f 
partition o f  Bengal could be unsettled 
even today, and if the two Bengalg 
could unite, or at least i f  they can agree 
upon this exchange o f  populations 
why should Government not con‘»ider 
the problem in this light ? I there- 
forC; in conclusion, would request the 
Government to wake up betimes and 
take early action. Otherwise, if  
chaos and revolution supervene, God 
save India!

The House then adjourned till a 
Quarter to Eleven o f the Clock on 
Wednesdayy the 9th August^ 1950.
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